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 should  be  given  to  the  persons
 found  indulging  in  unlawful  felling
 of  threes.

 (5)  With  a  view  to  restore  th:  beauty
 of  the  Arav:li  ranges,  seeds  should
 be  thrown  in  the  hills  from  heli-

 copters  during  rainy  season  fo  that

 denuding  of  the  hills  could  be

 checked.

 ।  the  Central  Government  provides
 hundred  percent  aid  for  Aravali  Develop-
 ment  Board,  then  natural  beauty  of  the  hills
 would  9:  restorcd  and  famine  problem  of

 Rajasthan  could  also  be  solved  puartiatly.

 {English}

 (vii}  Demand  for  railway  facilities  in  North
 Bengal.

 SHRI  ANADA  PATHAK  (Darjceling) :
 Problem  of  development  of  industrially
 backward  North  Bengal  has  agituted  the
 minds  of  the  peapie  of  that  region  and

 ptomi:  cotly  figured  in  the  press.  As  a

 prior  condition  for  setting  up  of  industries
 and  develop  the  region,  rail  link  and  road
 communication  shouid  be  strengthened.  I
 therefore  usge  upon  the  Government  to

 restore  the  withdrawn  trains  =  hike
 Kunchanjuiga  Express,  Vaisali  Express
 etc.,  revive  the  Siliguci  Junction  Station,
 remove  the  level  crossing  from  the  heart
 of  Siliguri  town  aod  divert  it  from  Ranga-
 pani,  expediic  the  work  of  putting  double
 line  from  Mulda  to  Jalpaiguri,  prode  new
 line  between  Malda  and  Balurghat  via
 Hilli  and  Tap.n,  introduce  a  direct  train
 from  new  Jalpaiguri  to  Delhi,  modernise
 the  Du  rjecling  Himalsyan  Raid  rusning  on
 the  narrow  geuge  fine  from  new  Jalpai-

 guri  to  Darjeeling.

 (vil)  Demand  foran  AIR  Station  at
 Perundurai  in  Tamil  Nadu.

 SHR!E  P.  KOLANDAIVELU  (Gobi-
 chetiipalayam):  In  Tamil  Nadu  =  State

 periyar  District  is  completely  dependirg
 on  agriculture  as  their  profession.  The
 agticulturists  of  that  district  are  not  having
 any  opportunity  of  hearing  Radio  News
 because  there  is  no  Radio  station  situated

 nearby,  The  Coimbatore  All  India  Radio
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 Station  is  situated  100  kms.  away  from
 Erode,  the  capital  of  the  District.  Because
 of  the  low  wave  length  and  the  lower
 power  transmitters  even  the  border  areca
 people  of  Coimbatore  and  Periyar
 Nistricts  are  unable  to  hear  the  Radio
 Programmes  clearly.  The  Ministry  of
 Information  and  Broadcasting  should
 take  immediate  steps  to  have  an  All-India
 Radio  Station  at  Perundurai  which  is  very
 near  to  Erode  and  is  an  elevated  place
 which  would  be  very  helpful  for
 broadcasting  the  programmes  and  the
 people  may  be  able  to  hear  them
 clearly.

 DEMAND  FOR  GRANTS,  1987-88

 Contd.

 Ministry  of  Water  Resources—Contd.

 {English}

 12.16  brs.

 MR.  DEPUTY  SPEAKER  :  Now,  we
 will  take  up  item  number  7—Further  dis-
 cussion  and  votng  on  the  Demands  for
 Grants  under  the  control  of  the  Ministry
 ef  Water  Resouces.

 {Translation

 SHRI  VIHAY  KUMAR  YADAV
 (Nalanda)  :  Mr.  Deputy  Speaker,  Sir,  I
 am  very  sorry  to  say  that  a  major  part  of
 India  which  should  have  been  covered
 uuder  irrigation  facilities  cr  should  have
 been  brought  under  Department  of  Water
 Resources,  has  not  becn  brought  under  it
 so  far.  Though  Government  talks  about
 green  revolution,  yet  so  far  as  green
 revolution  in  the  entire  country  is  concern-
 ed,  the  Goverment  has  totally  failed  in  it.
 Except  one  or  two  states,  a  major  part  of
 the  country  is  lagging  behind  in  the  matter
 of  irsigation  facilities  und  as  a_  result
 thereof,  the  production  in  many  states  is
 far  below  than  the  All  India  average  pro-
 duction  per  hectare.  Bohar  is  one  of  them,
 the  problems  in  the  country  are  becoming
 very  serious.  The  main  reason  for  it  is
 lack  of  irrigation  facilities.  Unless  we
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 make  progress  in  the  field  of  irrigation
 and  ensure  irrigation  facilities  to  every
 field,  the  solution  of  the  probiems  in  the

 country  ।  not  possible.

 Today  peuple  tatk  of  regional  imbalance
 in  the  entiie  country  aad  as  a  result,
 maby  soti-nativnal  forces  are  raising  their

 ugly  heads  who  are  b.ingtng  great  loss  to
 the  country.  You  o0  take  the  example
 of  Bihur.  We  mniy  view  it  from  any
 angie  or  go  through  any  tigures,  we  fiad  it

 very  backwurd  from  all  angles.  So  far  as

 irrigation  aod  =  floods  are  concerned,
 Uttar  Pradesh  has  been  allotted  Rs.  2200

 crores,  Madhya  Pradesh  Rs.  1976.0  48

 crores,  Maharashtra  Rs.  1890.0 61.0  crores,
 but  Bibir  has  been  allotted  Rs.  1724.0
 crores  only.  Nattona!  Flood  Commz:ssion
 has  furnished  the  deta.ls  :egaid  ng  inter-
 district  comparison  of  growth  of  produc-
 tion.  The  commission  has  accepted  the
 fact  that  the  growth  of  Bibir  has  either
 been  negative  or  nas  been  zero.  Thes:
 are  the  Government  figures  which  I  am

 quoting.  What  I  um  stating  is  bascd  on
 these  figures.  The  means  of  irrigation
 play  an  important  role  in  this  councction.
 The  faime:s  of  the  country  are  prepared
 to  work  hard  for  increising  the  agricul-
 tural  production.  In  Bhar,  there  was a
 time  when  the  farmer  was  considered  lazy,
 but  now  the  sttuation  hus  changed  and

 today  the  farmers  and  lubourers  of  Bibar
 are  going  to  Haryana,  Punjub  and  other
 states  are  engaged  in  agricultural  work.
 In  our  State,  the  load  of  the  population  is
 maximum  on  the  land  and  means  of

 irigation  are  minimum.  If  we  do  not

 provide  maximum  irrigation  facility
 whether  it  is  in  regird  to  underground
 water  or  surface  watcr,  things  are  not

 going  to  improve.

 In  both  the  cases  Bihar  Stute  is  being
 neglected  utterly.  In  the  year  1966-67
 out  of  the  fonds  released  for  major  and
 medium  projects,  whereis  Maharashtra
 was  sanctioned  Rs,  29,295  lakhs,  Bihar
 got  the  sa..ction  of  Rs.  26,688  lakhs  only.
 In  the  czse  of  minor  srrigation  also,
 Bihar  was  sanctioned  Rs.  4,211  likhs,
 whereas  Madhya  Pradesh  and  Maharash-
 tra  were  sanctioned  Rs.  8,000  lakhs  and
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 Rs,  6,390  lukh;  respectively.  In  terms  of
 the  population,  the  quality  of  the  land  and
 labour  of  the  people,  Bihar  shouid  get  its
 due  share.  I  do  not  ask  for  more.  When
 funds  are  allotted  unde:  these  items,  due
 cure  should  be  taken  of  1t.  But  just  the
 opposite  happens  fo  these  cases.  After
 the  Third  Five  Year  Pian,  the  Government
 has  been  assuring  thit  special  attention
 will  be  paid  to  stutes  which  are  backward.
 They  will  be  given  special  assistance.  But
 in  spite  of  this,  the  Governmeat  announce-
 ment  is  bei.g  igno.ed.  We  are  not  aware
 as  to  whit  criteria  ure  adopted  at  the
 time  of  disbursement  of  fuads.  The  States,
 which  are  more  developed  are  being
 given  more  funds.  We  do  not  oppose  the
 ullotment  you  are  making  to  those  Statcs.
 But  as  compared  to  iat  ;  the  backward
 States  must  get  more  allotment.  But  it  ।
 not  being  done  these  Jays.

 There  is  ny  dearth  of  rivers  in  Bihar
 and  also  no  dearth  of  underground  water.
 There  are  a  aumber  of  major  schemes  ike
 the  Kos:  and  the  GanJak.  There  are
 schemes  like  the  Sone  scheme,  Punpun
 scheme,  Dagar  Tilla  yya  scheme,  Upper
 Sikari  «cheme  an!  soon.  Bat  all  these
 schemes  ur:  ha’  ging  fie.

 The  Tube-well  Department  15.  almost
 defunct.  It  has  no  money.  ।  cannot
 make  payment  to  the  enp  oyees.  Tube-
 wells  are  nut  work.ng  these  days.  In  seach
 थ  situation,  if  the  Government  thinks  that
 this  matter  concerns  the  State  Government,
 then  it  is  sure  that  Bihar  will  continue  to
 remain  backward.  I  want  to  say  that  no
 area  can  be  neglected  and  kept  backward
 for  a  long  time.  It  .s  only  due  to  your
 policies  that  agitations  are t  king  place.
 Terrorism  and  wrong  tendencies  emerging
 10  several  states  are  posing  a  threat  to  the
 unity  and  integrity  of  the  country.  If  you
 improve  your  policies.  such  problems
 would  not  arise.  In  Bihar  ulso  some
 unwanting  things  are  taking  place  which
 are  not  good  for  the  country.

 In  Bihar,  Nalanda  is  considered  -
 drought  prone  district.  Oxherwise,  its
 farmers  are  very  industrious.  There  is
 shortage  of  electricity  in  that  disttict.
 Minor  irrigation  schemes  gre  there  and
 tube-wells  are  also  working  but  the  minor
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 irrigations  are  not  on  that  scale  as  they
 should  have  been.  Maintenance  of  tube-
 wells  is  not  good  and  drains  have  not
 been  connected  with  them.

 Employees  do  not  get  sularies.  The
 Government  of  B:ha:  should  get  assistance
 from  the  Centre  so  that  system  of  minor

 irrigation  ७  spread  on  a  large  scale  and
 other  means  of  irrigation  are  put  to  use.
 We  have  a  co:.crete  propos:!,  You  have

 dug  a  canal  from  Ganga  in  U.P.  and  have

 brought  it  towards  South.  You  cun  carry
 out  this  work  in  Bibar  at  several  places.
 Because  this  c.uses  a  jot  of  harm  to  Bihar
 when  the  Gang:  ७4  flooded  with  water.
 While  at  oue  side  water  goes  waste  and
 flows  down  to  the  sca,  on  the  other  side
 there  is  drought  in  ce.tain  parts.  That  is
 the  time  for  ‘Hath  +  star.  At  this  stage,
 large  quaniitics  of  water  go  waste  and  it

 causes  losses  to  the  nation.  If  you  dig
 canals  from  Ganga  at  Patna,  Fatwa  and
 other  adjoining  pl  ces  in  order  to  ttke
 that  water  south  ward,  it  wil  be  more
 beneficial.  You  can  construct  wa‘er  reser-
 voirs  on  the  plaras  adjacent  to  the  hills  of

 Rajgir.  it  will  .tso  provide  irrigation
 facilitics.

 Large  sums  of  money  have  been  spent
 on  Upper  55%  .  Scheme  in  Bihar—and
 the  work  has  not  so  far  been  completed.
 ।  am  of  the  vicw  thit  good  ur.gatioa
 facilities  can  be  provided  by  completing
 these  sche.nes.  ।  you  can  complete  this
 scheme.  it  wiil  be  more  benefic.al  to

 Nalanda,  Gaya  Jahunabad,  Nivada  ond
 other  distiicts  There  .s  Jarge  quantities
 of  water  in  North  B  har  but  it  is  not  being
 utihsed.  If  you  ut  bs:  this  water,  green
 revolution  cag  be  brough:  in  Bihar.

 With  these  words  हैं  express  my  thanks
 to  you.

 SHRI  KESHAORAO  PARDHI
 (Bhandara)  :  Mr.  Deputy  Speaker,  Sir,  I
 rise  to  suport  the  Demands  fer  Grants  for

 the  Ministry  of  Water  Resources.  The

 Ministry  of  Water  Resource  catries  outa

 very  good  work  in  the  country.

 Just  now,  one  of  our  colleague  was

 saying  that  Maharashtra  bas  been  given
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 more  funds  by  this  Ministry—and  as

 compared  to  that  B:har  has  been  given
 less.  Tam  of  the  view  that  there  is  no
 such  thing  like  this  and  the  morey  given
 to  us  is  algether  a  different  thing.  Iam
 of  the  opinion  that  this  Miunistry  should
 be  provided  more  and  muie  funds  because
 every  year  the  State  cf  Maharashtra
 suffers  from  floods  and  drought.  Due  to
 this,  both  the  people  of  Maharashtra  and
 its  farmers  face  difficultics.  This  Ministry
 has  to  spend  12186  sums  of  money  to
 provide  reliefs  to  the  people  and  the
 faimers.  Keeping  all  these  things  in  view,
 everyone  wiil  agree  that  this  department
 should  get  more  and  more  funds.  If  means
 of  irrigation  are  available  in  each  and
 every  state,  it  will  increase  agricultural
 produce.

 You  know  this  very  well  that  there
 was  a  time  when  we  were  not  self  reliant
 in  foodgrains  and  we  had  to  import  them
 from  other  countries.  Now  due  to  faci-
 lites  extended  by  the  Government,  our
 country  has  been  producing  15  crore
 tonnes  of  foodgrains.  Production  should
 increase  with  the  rise  in  the  population.
 Therefore,  until  and  unless  irrigation
 schemes  are  fully  implemented  in  the
 couptry,  this  shortage  cannot  be  removed.

 In  the  Annual!  Report  of  this  Ministry
 for  thecurrent  yesr,  if  has  been  stated
 that  national  Water  Development  Autho-
 rity  will  connect  G.nga  and  Cauvery.  It
 is  a  very  good  scheme.  Jor.  K.L.  Rao.  the
 former  Irrigation  Minis  er  had  submitted
 this  scheme.  This  scheme  should  be
 implemented  ut  the  earliest  because  with
 passage  of  time  the  cost  of  the  scheme
 goes  on  escalating.  Until  and  unless  we
 implement  thse  schemes,  we  cannot  bring
 greenery  in  the  country.  Jt  has  been
 observed  that  smali  quantities  of  water
 becorre  available  through  minor  schemes
 and  irrigation  is  not  done  fully.  Therefore,
 unless  we  come  forward  with  major
 schemes,  we  will  noi  be  able  to  provide
 water  to  the  entire  country.

 To-day  when  on  the  one  hand  the  water
 of  Ganga  flows  down  into  the  sea,  on  the
 other  Side,  South  suffers  from  drought
 due  to  shortage  of  water,  From  this  point
 of  view  also  attention  should  be  paid
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 towards  it.  Secondly,  the  schemes  of  the
 States  cooing  for  sanction  should  be
 sanctioned  at  the  earlicst.  We  had  for-
 warded  a  scheme  from  Maharashtra  for
 the  concurrence  of  the  Ministry  of  Forest
 and  Environment.  But  its  concurrence  has
 not  so  far  been  received.  It  is  only  to-

 day  that  the  hon.  Munister  of  Forest  has
 said  in  reply  to  a  question  during  the

 question  hour  that  they  issue  the  sanction
 within  30  days.  But  it  is  not  so  in  prac-
 tice.  As  many  as  33  schemes  have  come
 here  from  Maharashtra  from  sanciioa,  but

 they  have  not  So  fur  been  cle:red  by  the

 Central  Government.  छ  avin-Thadi
 scheme  is  one  of  them.  This  scheme  had
 come  to  you  for  sanc::0o1  in  the  year
 1974,  but  so  far  it  has  1.01.  been  sanc-
 tioned.  Due  to  this  our  areas  becomes
 affected  hy  drought  every  year.  Baavan-
 Thadi,  Gosi-Khurd,  Dhapewuda,  Sajehets,
 Rengefar,  Sonekund,  Kardi,  Dongret,
 Katang:,  Sanivehin:,  Kha:band:  Canal
 schemes  in  the  Bhandar.  distr  ct  have  been

 pending  sanction  o.  the  Ministry  of
 Forest.  Kasisroy  Project  has  ifready  been

 prepared  but  that  too  cannot  be  com-

 pleted  because  of  the  Ministry  of  Forest.
 Baavanthadi  scheme  is  a  jo:nt  irrigation
 Project  of  Madhya  Pradesh  aod
 Maharashtra  on  which  Rs  22.  crores
 have  been  spent.  The  work  was  started
 in  1974  but  was  discontinued  due  to  the
 enactment  of  Forest  Law  in  1980.  Seven
 years  have  elapsed  since  छि  avanthad:  Pro-

 ject  had  been  started.  The  canals  hive
 been  constructed  and  the  work  on  the
 dam  his  started.  The  cost  of  the  project
 which  was  Rs.  37 to  Rs.  38  crores  has
 reached  more  than  Rs.  100  crores.  The
 more  the  time  is  taken  to  give  clearance
 to  the  schcmes,  the  more  the  cost  will  go
 on  increasing.  The  collector  of  the  region
 and  the  State  Government  have  assuied
 to  release  some  other  land  in  place  of  the
 forest  land  taken  for  Biavanthadi  project.
 Provision  of  funds  has  been  made  for

 releasing  land  and  for  tree  p'antation.  The
 sooner  this  scheme  is  granted  clearance  by
 the  Central  Government,  better  it  will  be.
 In  this  connection  the  action  from  the
 Water  Resources  Ministry  and  the  Foreat
 Ministry  is  urgently  required.
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 Mr.  Deputy  Speaker,  Sir,  although
 some  States  are  huving  Inter-State  Water
 disputes  but  Madhya  Pradesh  and
 Maharashtra  have  no  dispute  between
 themselves.  The  Chief  Munisters  and  the
 Ministers  of  both  the  Stites  decide  the
 matters  after  having  negotiations  among
 themselves.  Both  the  States  send  schemes
 unanimously  for  clearance.  So  such
 schemes  should  be  given  clearance  as  carly
 as  possible.  The  whole  area  to  be  watered
 from  the  Baavanthadi  project  is  a  paddy
 area.  Therefore,  from  the  view  of  the
 rice  crops,  its  irrigation  15  very  necessary.
 Rivers  like  Baavanthadi  and  Bangaga  are
 Perennial!  rivers.  After  the  rainfall,  their
 waters  flow  into  the  sea  ond  it  is  not
 avatlible  to  the  fesmers  to  immgate  their
 land.  An  hon.  Member  hs  sad  xubout
 Gos:khurd  project  a  day  before  yesterday.
 Under  this  project  water  will  b:  sunplied
 to  Bhandura,  Chenderpur,  Gadakirodi
 districts  etc.  It  was  sad  e.rler  that
 this  area  contiins  manganese  and  gold.
 When  we  are  able  to  explo.t  many  things
 from  the  sea,  we  should  pay  attention
 to  these  thicgs  also.  The  water  flows  into
 the  sea  wilhout  its  being  put  ta  any  use.
 The  Bangangi  river  eminites  from
 Madhy.  Pradesh  und  flowing  via)  Muha-
 fashtra  joins  Goduvari  111  Andhra
 Pradesh.  The  tribunal  his  also  given  its
 verJict  that  by  2000  A.D.  its  water  should
 be  used.  Otherwise  a  great  crisis  of  water
 will  arise.  This  needs  immediate  consi-
 deration.

 Sir,  85  many  is  33  projecis  of  Maha-
 rashira  are  pending  with  the  Central
 Govsrnment  for  clesrance.  ।  would  like
 to  request  the  hon.  M.nister  to  grant
 clearance  to  these  projects  without  delay.
 More  the  funds  are  spent  on  the  irrigation,
 more  the  benefit  :¢  will  give.  In  the
 20-Point  Paogramme,  emphasis  has  been
 laid  on  irrigation  but  we  find  that  we
 have  been  able  to  bring  67.5  million
 hectares  of  land  under  the  Sixth  plan  and
 in  the  Seventh  Plan  4.55  million  hectares
 of  land  have  bcen  brought  under  irriga-
 tion  in  the  past  two  months  whereas  12.9
 million  hectares  is  the  lund  area.  If  this
 is  the  progress,  I  don’t  think  that  you
 would  be  able  to  bring  green  revolution
 ia  the  whole  country.  Io  view  of  this,  the
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 Government  should  release  maximum
 fu:  ds  for  this  purpose.  You  have  to  pro-
 vide  assistance  to  the  farmers  during
 drought.  By  releasing  funds  for  irrigation
 you  will  be  able  to  reduce  the  expenditure
 to  be  incurred  to  check  floods  and  this
 can  be  spent  to  provide  more  means  for
 irrigation  and  thus  the  production  of
 foodgrains  will  increase.

 With  these  worda,  I  convey  my  thanks
 to  you  and  supporting  the  Demands  for
 Grants  pertaining  to  the  Ministry  of
 Water  Resources,  I  conclude.

 SHRI  KAMLA  PRASAD  RAWAT
 (Ba:abanki):  Mr.  Deputy  Speaker,  Sir,
 Barabanki,  Sitapur  and  Bahraich  =  are
 having  problem  of  seepage  due  to
 Sharda  Sahayak  Canal.  Rai  Barielly  also
 comes  under  it,  problem  of  seepage  has
 arisen  on  tbe  both  sides  of  the  route  from
 which  this  cana!  is  passing.  Earlier  the
 fermers  were  quite  affluent  but  now  due
 to  this  seepage  they  are  starving.  I  would

 suggest  that  if  drains  are  constructed  on
 both  sides  of  the  canal,  water  will  flow
 down  from  them  and  the  problem  of

 seepage  will  be  solved.  The  production  of
 foodgrains  will  also  increase  as  before.

 The  water  of  these  big  canals  1s  diveriod
 to  the  small  drains  and  rivulets  of  that

 region.  Asa  result  thereof  this  problem
 has  arisen  on  the  areas  which  are  near  tho
 banks.  They  get  affected  from  the  floods
 also.  Similarly  in  the  whole  country,  and

 particularly  in  Uttar  Pradesh  and  Bubar,
 water  gets  acoumulated  at  different  places
 and  turn  into  lakes.  Thousands  of  acres
 of  land  have  submerged  in  those  lakes.  If
 the  water  of  these  lakes  1s  released  in

 some  big  river  by  constructing  dra:ns,
 that  water  can  be  used  for  irrigation  and

 the  production  of  foodgrains  will  thus
 increase.

 Oer  Government  had  sunk  a

 number  of  tubewells  bat  the  farmers

 do  not  get  olectricyty  their

 tubewells.  Sometimes  they  remain *  out
 of  operation  due  to  the  technical  snag
 and  sometimes  due  to  some  other  reasons.

 This  causes  loss  to  the  crops  and  the
 farmers  are  groaning.  The  Government
 tubewells  that  have  been  sunk  should  be

 tepained  so  that  the  new  paddy  crops  of
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 this  season  may  be  irrigated.

 Tubewells  should  be  installed  at  those
 places  also  where  there  is  no  facility  of
 irrigation  at  present.  There  the  farmers
 should  be  provided  maximum  concessions
 so  that  they  may  be  able  to  irrigate  their
 land  by  installing  small  pumps.

 Our  Government  has  set  up  Central
 Water  Commission,  Flood  Commission,
 Irrigation  Commission,  River  Commission
 and  a  number  of  other  commissions,  but
 we  have  been  able  to  utilise  only  20  per
 cent  the  total  water  available  to  ७  and
 have  not  been  able  to  utilise  the  entire
 water  properly.  If  we  utilise  the
 water  properly  the  preblem  of  power
 shortage  can  be  solved  and  the  means  of
 irrigation  will  also  increase.  We  have
 given  slogan  of  Green  Revolution  and  we
 feel  that  we  have  achieved  self-sufficiency
 in  the  matter  of  foodgrains  but  we  can
 further  increase  the  production  of  food~
 gains.  A'though  rain  has  proved  a  boon
 for  us  but  it  also  brings  floods,  soil
 erosion,  cyclone  and  natural  calamities
 along  with  it.  We  will  have  to  prepare:
 ourselves  to  face  such  eventualities
 im  advance.  I  represent  the
 constituency  where  there  was  devastating
 floods  last  time  and  the  Prime  Minister
 bad  visited  that  area.  The  entire  popu-
 lation  of  Barabanki  was  rendered  home-
 less.  Floods  occur  there  oftenly  because  on
 one  side  there  is  Ghagra  river  and  on  the
 other  is  Gomati  river.  Due  (to  this, a
 large  area  gets  submerged  anda  small
 istand  emerges  there.  Kalyani  and  Reth
 rivers  flow  in  that  region.  They  overflow
 during  rainy  season  and  submerge  all  the
 routes.  The  Government  should  pay
 attention  to  this  problem  and  complete
 arrangements  should  be  made  before  tho
 floods  occur.

 With  these  words,  I  thank  you  for
 giving  me  an  opportunity  to  speak.

 (English|
 SHRI  M.R.  SAIKIA  (Nowgong)  :  I

 rise  to  speak  on  the  Demands  for  Grants
 relating  to  the  Ministry  of  Water
 Resources.

 Our  country  is  primarily  and  agricul.
 tural  country.  About  80  percent  of  the
 people  depend  on  agriculture  and  this  ig
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 the  most  important  occupation  of  the
 people  of  India.  But  this  primary  occu-
 pation  of  the  Indian  people  suffers  from

 floods,  drought,  soil  erosion  on  the  Ganga
 basin,  the  Brahmaputri  and  Barrak  basins
 and  on  the  basins  of  other  big  rivers  of
 the  country.  For  months  together  every
 year  we  find  millions  of  hectares  of  lands
 are  submerged  under  the  shect  of  water
 which  completely  eliminate  the  possibility
 of  monsoon  kharif  crops.  In  most  of  the
 areas,  poor  irrigation  system  is  largely
 responsible  for  prolonged  inundation  of
 the  area.  Water  stays  in  the  areas  because
 it  has  nowhere  to  go.  Thus  we  find  that
 this  primary  occupation,  namely,  agricul-
 ture,  suffers  from  flood,  soil  erosion  and
 drought.  The  floods  inflict  deep  wounds
 on  the  human  memories,  topography  and
 on  the  local  economy.  Water  vacates
 these  areas  only  when  winter  rabi-  crops
 are  grown  in  some  other  areas.  These
 areas  can  be  cultivated  only  for  four
 months  of  Deoember  to  March.  In  the
 months  of  April  and  May,  :t  becomes  too
 dry  and  from  May  onwards  it  becomes
 too  wet.  Therefore,  ।  urge  upon  the
 Minister  for  Water  Resources  to  take  up
 some  effective  programmes  for  exploration
 of  water  for  the  benefit  of  the  people.  We
 have  seen  that  some  projects  have  been
 taken  up,  such  as,  construction  of  dams,
 embankments  and  4undhs  here  and
 there,  but  even  then  I  find  that  the  gsp
 between  the  irrigation  potential  and  its
 utilisation  has  been  widening  because  of

 poor  irrigationsystem,because  of  absence
 of  adequate  number  of  canals  and  because
 of  the  inadequate  communication  system.
 Therefore,  ह  urge  upon  the  Minister  to
 look  into  these  aspects  to  have  adequste
 number  of  canals,  to  improve  the
 irrigation  system  and  also  to  improve  the
 communication  system  so  that  this  gap
 between  the  irrigation  potential  and  its
 utilisation  can  be  narrowed  down.

 What  we  find  is  that  even  in  the  case
 of  some  known  wildest  rivers  in  some
 countries,  such  as,  Egypt,  Tanzania  and
 China,  they  have  been  tamed  for  the  bene-
 fit  of  the  people.  Therefore,  the  people
 of  India  find  it  very  difficult  to  digest  why

 similar  projects  cannot  be  taken  up  by
 the  Government  of  India  for  the  benefit
 of  the  people  of  the  country.  In  this
 connection,  I  would  like  to  mention  about
 my  State,  Assam.  Assam  suffers  every
 year  from  the  fury  of  floods  causing  huge
 damages  to  the  standing  crops,  both  agri-
 cultural  and  commercial,  and  also  dumag-
 ing  dwelling  houses,  school  buildings,
 hospitals,  roads,  bridges,  forests  and
 fisheries.  People  are  compelled  to  shift  to
 the  higher  places.  Last  year’s  heavy  floods
 chused  damage  to  the  extent  of  Rs.  400
 crores.  Water  resources  in  the  eastern
 part  of  the  country  have  bigh  prospects
 for  taking  up  aoti-erosion  measures  in
 Brabmputra  and  Barak  valleys,  which
 gives  scope  for  development  of  power,
 aod  development  of  power  will  decidedly
 attract  more  industrica,  thereby  raising  the
 level  of  economy  of  the  reg‘on.  For  that
 purpose  perhaps,  the  Government  of
 India,  in  1981,  constituted  the  Brahm-
 putra  Board  to  prepare  a  Master  Plan  to
 control  floods  and  erosion  caused  by
 Brahmaputra  and  Barak  rivers.  After
 several  years  of  survey  and  investigation
 and  research  work,  they  prepared  a  mutti-
 purpose  project  known  as  Subansiri  Pro-
 ject.  This  project  will  be  one  of  the
 finest  projects  in  the  Himalayan  region
 and  it  wili  be  a  major  step  towards  bar-
 nessing  the  waters  of  Brahmpuira  and  its
 tribataries,  for  the  benefit  of  the  people.
 This  will  provide  scope  for  exploration  of
 water  for  irrigation,  flood  control,  pre-
 vention  of  erosion,  generation  of  power
 and  other  associated  benefits  such  as
 development  of  tourism,  development  of
 pisciculture,  and  development  of  navi-
 gation,  otc.

 In  regard  to  flood  contro!  there  will  be
 substantial  benefits.  In  Subansiri  Basin
 the  average  flood  moderation  will  be  of  the
 order  of  13  metres.  In  the  Brahmaputra
 Basin  it  will  be  of  the  order  of  0.5  metres
 in  normal  flood  and  0.2  metres  in  higher
 flood.  In  addition,  due  to  tapping  of
 excess  silt,  it  would  be  possible  to  take  up
 effective  anti-crosion  meesures  in  Brahma-
 putra  Subansiri  Basio.  The  cost  of  the
 project  would  be  around  Rs.  3068  crores.
 The  Project  will  have  a  hydro-power
 installed  capacity  of  4800  MW.  The  cost
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 of  the  installed  capacity  would  be  only
 Rs.  65  jJakbs  per  MW  and  cost  of  gencra-
 tion  of  power  will  be  2  paisa  per  unit.
 If  this  project  is  completed  then  it  will

 definitely  provide  scope  for  the  develop-
 ment  of  large  aumber  of  small,  medium
 and  large  scale  industries  in  the  North
 Eastern  Region.

 After  meeting  the  local  needs  this  pro-
 ject  will  be  able  to  transmit  power  to  the

 neighbouring  regions.  In  addition  it  will

 provide  employment  to  10.0  people.
 During  the  last  forty  years  of  indepen-
 dence,  people  of  North  Eastern  Region
 could  not  obtain  minimam  standard  of

 living.  Frustration  and  anger  is  hovering
 on  the  region.  Therefore,  I  request  the
 hon.  Minister  to  took  into  that  aspect  and
 kindly  to  approve  the  schemes  and  take

 steps  for  carly  implementation  of  these

 projects.  This  will  go  a  long  way  in  the

 development  of  the  economy  of  the  entire

 region.

 Lastly  I  want  to  draw  attention  of  the

 hon.  Minister  about  preJiction  of  earib

 quake  in  Dhemajii  of  North  Lakhimpur
 district.  This  cannot  be  ignored.  It  is

 the  most  scientific  prediction  and  people
 have  been  perturbed  and  tension  is  pre-
 vailing  7a  the  minds  of  the  people  of  the
 area.  Therefore,  while  giving  reply  to

 the  debate  on  this  subject  I  think  you  will

 enlighten  tho  House  about  the  steps  he

 proposes  to  take  to  meet  any  emergency.

 With  these  words  I  conclude.

 DR.  PHULRENU  GUHA  (Contai) :  I

 atand  tu  support  tbe  demands  of  the

 water  resources.

 Water  is  one  of  the  sources  of  life  for

 all  living  beings.  But,  unfortunately,  the

 Country  does  not  have  any  water  policy.
 Water  is  one  of  the  most  valuable  resour-

 ces  among  the  natural  resources.  We
 are  got  in  a  position  to  utilise  water

 resources  properly.  So,  efforts  should  be

 made  to  utilise  alt  available  water  -
 ces  to  the  fullest  extent  possible.  If  it  is

 done,  we  can  have  assured  water  supply
 for  irrigation  and  drinking.  There  are

 many  areas  which  are  chronically  drought
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 prone.  ‘These  areas  must  get  top  priority
 and  then  not  only  drought  disappears  but
 also  the  entire  country  prospers.  Provid-
 ing  drinking  water  is  most  important
 point.  Another  important  point  which
 we  should  bear  in  mind  is  to  give  priority
 to  agriculture.

 We  see  many  controversies  arising  bet-
 ween  states  with  regard  to  water,  irriga-
 tion,  etc.  Here  I  would  like  to  say  that
 there  is  dispute  between  different  states.
 But  we  should  not  forget  that  rivers  start
 from  mountain  and  go  to  the  sea.  Sir,  it
 flows  from  one  State  to  another.  I  would
 request  the  hon.  Minister  to  consider  why
 the  rivers  should  not  be  nationalised.
 Why  should  it  be  said  that  it  is  in  this
 State  or  that  State  7  It  should  be  consi-
 dered  and  treated  that  it  is  for  the  whole
 country.

 Coming  to  the  irrigation,  Sir,  it  is  one
 of  tbe  major  points  of  the  20-Point  Pro-
 gtamme  in  the  Plan  sector.  It  must  be
 given  the  first  priority.  J  would  request
 the  Government  of  India  again  to  nationa-
 lise  all  our  rivers  in  the  country.  As  far
 back  as  in  1962,  the  Irrigation  Commis-
 sion  suggested  that  there  should  be  an
 overall  plan  for  the  development  of  the
 water  resources.  <As  far  as  I  know,
 nothing  has  been  done  so  far.  There  is  a
 lack  of  an  integrated  approach.  The
 irrigation  potential  has  to  be  integrated  in
 the  crop  pattern  and  land  development
 on  the  one  hand  and  the  credit  that  is
 needed  by  the  farmers  on  the  other  hand.
 The  plan  should  contain  not  only  the  big
 irrigation  projects  and  canals.  It  is  good
 that  we  have  big  irrigation  projects.  But
 what  adout  the  small  and  medium  irriga-
 tion  schemes  7  Unless  we  have  small  and
 medium  irrigation  facilities  all  over  the
 country,  our  country  will  never  prosper.

 Sir,  we  should  have  deep  tube-wells,
 shallow  tube-wells  and  river  lift  irrigation
 can  also  be  done.  Here,  I  would  like  to
 gay  that  we  do  take  steps  to  instal  tube-
 well  pump-sets,  undertake  lift  irrigation
 schemes,  etc.  But  what  happens  is  that
 after  a  few  months  or  even  after  a  year  or
 so,  they  do  not  work.  There  is  no
 arrangement  for  repairs  and  that  is  the
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 trouble.  ।  would  request  the  hon.
 Minister  to  see  that  solar  energy  becomes

 popular  in  the  village  side,  we  should  try
 to  use  solar  energy  for  the  irrigation  pur-
 poses.  I  would  Ike  to  say  that  the  land
 in  Midnapore  ”  very  fertile,  but  we  do
 pot  have  water  there.  That  ७  why  we
 could  not  make  much  contribution  to  the

 development  of  the  country.  Sir,  in  my
 constituency,  Contat,  there  are  so  many
 villages  where  we  do  not  get  drinking
 water.  It  is  painful  to  see  that  even  now
 there  is  no  drinking  water  1m  soms  of  the

 villages  and  the  peuple  have  to  go  for  a

 long  distance  to  fetch  drinking  water.
 The  farmers  in  the  villages  will  be  in  a

 position  to  get  themsclves  involved  in
 various  irrigation  schemes  if  they  are  also
 involved  in  planning  and  management  of
 the  irrigation  schemes.  Otherwise,  we  will
 not  be  able  to  get  the  programmes  :mple-
 mented  for  the  villages.  The  engineers
 are  authorised  to  look  after  the  irrigation
 and  I  am  sorry  to  say  that  many  of  them
 do  not  know  what  15  to  be  done  in  regard
 to  irrigation.  They  should  be  trained

 properly.  That  is  my  request.

 Sir,  I  would  like  to  bring  to  the  notice
 of  the  hon.  Minister  1s  that  in  many
 areas  of  Midnapur  and  Cont:  people  are
 facing  acute  drought  and  flood  situation

 every  year  and  the  Government  should
 take  immediate  steps  to  ameliorate  the
 condition  of  the  people  in  the  drought  and
 Blood  affected  areas.  I  would  like  to
 Mention  that  the  hon.  Minister  of  Water
 Resources  has  important  role  to  play  ia
 the  field  of  optimum  ani  effective  deve-

 lopment  of  water  resource  in  our  country.
 There  is  the  necessity  for  evolving  and

 implementing  a  National  Policy  for  effec-
 tive  development  of  management  of
 water  resources  but  in  our  country  un-

 fortunately  there  is  no  National  Water
 Policy.  I  repeat  this  again  and  again.
 The  development  of  irrigation  facilities  in
 our  country  still  remains  very  much  neg-
 jected.  The  fact  remains  that  no  Five
 Year  Plan  had  achieved  the  target  for
 irrigation  facilities.  Sir,  our  country  has
 got  plenty  of  water.  The  main  problem
 is  how  to  use  it  scicatifically.  Delay  in
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 the  execution  of  projects  caused  enormous
 loss  to  the  country  on  account of  cost
 escalation.  The  on-going  projects  should
 therefore  be  completed  on  priority  basis.
 It  should  never  be  delayed.

 Sir,  our  country  is  subjected  to  twio
 calamities  of  drought  and  flood.  While
 one  area  is  suffering  from  acute  drought
 situation,  the  other  part  of  the  country  is
 faced  with  flood  situation.  I  am  very
 sorry  to  aay  that  the  problem  of  flood
 arises  because  of  lack  of  =  scientific
 management.  As  I  have  already  stated,
 there  is  inter-State  dispute  about  the  river
 water  use  and  we  should  unan:imousty
 agree  with  one  voice  that  there  should  be
 ho  conflict  between  the  States  because  of
 river  water  distribution.  Otberwise,  the
 people  of  the  country  will  suffer.

 ।  would  tike  to  say  that  India  is  sur-
 rounded  by  sea.  Why  should  we  not  use
 the  sea  water  for  irrigation  and  drinking
 purpose  after  treating  the  water  scienti-
 fically  ?  The  Government  hus  not  yet
 thought  of  using  sea  water  for  drinking
 purposes.  Sir,  it  -  the  aim  of  the  country
 to  increase  food  production  and  bring
 more  aod  more  area  under  irrigation  with
 the  provision  of  water  for  the  fields.  It  is
 not  the  farmers’  responsiblity  as  well  as
 the  State  Government  alone  to  do  what
 all  they  could  for  increasing  the  food  pro-
 duction.  But  the  centre  should  also  see
 that  proper  irrigation  facilities  are  pro-
 vided  to  them  by  implementing  var:ous
 schemes.  I  do  not  wast  to  go  into  the
 details.

 Now,  coming  to  another  point,  I  would
 say  that  enough  oumber  of  trees  are  not

 grown  throughout  the  couostry.  Though
 there  are  rules  to  this  effect,  they  are  not
 being  followed.  On  the  other  hand,
 there  is  reckless  cutting  of  trees  in  many
 areas  and  therefore  soil  erosion  takes
 pluce.  That  is  why  there  is  ecological
 imbalance  in  the  country.

 Lastly  ।  wosld  like  to  mention  that
 there  was  a  scheme  namely  Bhagavanpur
 Nandi  Gram  Master  Plan  which  was

 approved.  It  has  been  pending  for  tbs
 last  eight  years.  This  scheme  has  already
 been  approved  by  the  Planning  Commis-
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 sion.  But  I  am  sorry  to  state  that  up-
 till-now  the  scheme  has  not  been  taken  up
 for  implementation  and  the  result  is  that
 the  people  are  suffering.  We  demand
 that  the  scheme  should  be  implemented
 as  soon  as  possible  because  people  have
 been  agitating  for  immediate  implementa-
 tien  of  this  scheme.

 SHRIMATI  JAYANTI  PATNAIK
 (Cuttack)  :  Mr.  Deputy-Speaker,  Sir,  I
 support  the  Demands  for  Grant  of  the
 Ministry  of  Water  Resources.  Sir,  the
 principle  consumptive  use  of  water  has
 been  for  irrigation.  Nearly  85%  of  the
 use  of  watcr  has  so  far  been  for  agricul-
 ture.  The  irrigation  potential  created  in
 the  country  through  different  sources  in-
 creased  from  19.5  million  hectares  at  the
 time  of  the  independence  to  about  60
 million  hectares  at  the  end  of  the  Sixth
 Plan  and  it  is  expected  to  reach  113
 million  hectares  by  the  turn  of  the  century.
 Sir,  I  must  say  that  there  is  a  large
 regional  variation  in  percentage  of  culti-
 vable  areas  brought  under  irrigation.
 There  are  some  States  like  Orissa  in  which
 the  percentage  of  cultivable  area  irrigated
 is  not  much  below  the  national  average
 bat  also  the  potential  water  resources  has
 been  under-utilised  to  a  large  extent.

 MR,  DEPUTY-SPEAKER  :  Shrimati
 Jayanti  Patnaik,  you  may  continue  your
 speech  when  we  meet  aguin  after  Lunch.

 13.00  hrs.

 The  Lok  Sabha  adjourned  for  Luach  till
 Fourteen  of  the  Clock.

 eee  ae

 The  Lok  Sabha  re-assembled  after  Lunch
 at  four  minutes  past  Fourteen  of  the  Clock

 (MR.  DEPUTY-SPEAKEK  in  the  Chair),

 DEMAND  FOR  GRANTS,  1987-88—
 CONTO.

 Ministry  of  Water  Resources—Contd.

 MR.  DEPUTY-SPEAKER  :  Now,  Shri-
 taati  Jayanti  Patnaik  may  continue.
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 SHRIMATI  JAYANTI  PATNAIK
 (Cuttack)  :  Sir,  there  are  four  river  valley
 projects  of  Orissa—~Rengali,  Kolab,
 Subarnrekha  and  Upper  Indravati.  The
 irrigation  benefits  envisaged  from  these
 projects  will  not  be  availed  of  except  to
 a  very  limited  extent  without  tae  provision
 of  funds  for  tbe  distribution  system.  The
 head-work  of  the  projects  will  be  com-
 pleted  without  the  construction  of  the
 distribution  system.  So,  there  will  be
 work  of  water  and  it  will  go  down  the  sea.
 It  is  beyond  the  means  of  the  State
 Government  to  mobilise  financial  resour-
 ces  of  such  magnitudes  on  its  own.  The
 Central  Government  must  come  to  the  aid
 of  the  State  Government  liberally  and
 provide  funds  for  the  construction,  deve-
 lopment  of  the  distribution  system  of
 these  multipurpose  projects  and  for  the
 optimum  utilisation  of  created  reservoir
 capacity.

 Secondly,  I  would  like  to  mention  with
 regard  to  the  maintenance  of  the  existing
 Projects.  I  would  Ike  to  given  an  instance
 at  this  stage.  The  lands  lying  near  the
 tail-end  of  the  canal  do  not  get  water.
 They  should  be  properly  maintained.  The
 maintenance  problem  of  major  irrigation
 Projects  is  aggrevatied  mainly  duc  to
 excessive  silting  and  as  a  result  of  indis-
 ctiminate  deforestation  for  which  a  large-
 scale  plantation  is  the  only  answer.
 Integrated  Soil  Conservation  measures  are
 also  very  much  necessary  in  the  catchment
 areas  of  flood-prone  rivers.  Orissa  is  one
 of  the  States  through  which  four  Inter-
 State  Major  rivers  viz.  Mahanadi,
 Branmani,  Subarnarekha  and  Manchkund
 with  their  network  of  tributaries  or  bran-
 ches  flow.  The  basins  of  these  rivers  are
 very  much  subject  to  frequent  flood
 hazards.  So,  there  is  the  necessity  of
 Central  Assistance  for  taking  up  Integ-
 rated  Water  Management  in  the  Catch-
 ment  areas  of  these  rivers  in  a  large  scale.
 It  is  believed  that  the  Central  Govern-
 ment  has  taken  up  such  schemes  for  the
 Indo-Gangetic  Basin  covering  7  States  and
 one  Union  Territory.  Such  a  scheme
 also,  as  mentioned  above,  should  be  taken
 up  because  soil  erosion  problem  is  a  very
 serious  and  severe  problem.  100  Per  cent
 Central  Assistance  should  be  made  for  the
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 soil  conservation  measures,  which  are

 necessarily  to  be  taken  up  in  catchment
 areas  of  these  rivers.

 For  the  optimum  utilisation  of  scarce
 water  resource  available  from  different
 irrigation  projects,  water  management  io
 the  ayacut  of  major  and  medium  irriga-
 ton  projects  should  be  done  more  exten-

 sively  through  Command  Area  Develop-
 ment  Authority.  In  Orissa,  there  are 4
 Command  Area  Development  Authorities

 providing  the  Command  Areus  of  Maha-

 nadi,  Sa'andi  and  Hirakud  projects.
 There  is  necessity  for  extending  such  acti-
 vities  to  the  ayacut  of  medium  irrigation
 projects.  It  should  be  extended.  One  of
 the  important  points  here  is  the  drainage
 problem.  Drainage  congestion  is  a  major
 problem  faced  in  the  deltaic  belt  of
 Orissa  where  irrigation  system  is  more
 than  a  century  old.  This  drainage  cono-

 gestion  occurs  partly  due  to  the  excessive

 silting  and  partly  due  to  the  encroach-
 ment  of  the  natural  drainage  system.  As
 a  result  of  this,  it  gives  rise  to  excessive
 flooding  during  the  rainy  season  and  also
 it  gives  rise  to  water-logging  in  the  :rri-

 gated  areas.  A  dsuinage  master-plan  for
 Mahanadi  delta  Command  Area  and  a

 comprehensive  Delta  Development  Plano
 are  being  prepared  by  the  State  Govern-
 ment  and  it  is  believed  that  there  ७  a  pro-
 posal  to  sponsor  this  project  for  the
 World  Bank  assistance  and  the  Central
 Government  should  support  this  venture.

 There  is  a  need  for  proper  project
 management  and  timely  allocation  of
 funds  for  completion  of  large  irrigation
 projects  in  time.  The  Seventh  Plan  cnvi-

 sages  concentration  of  on-going  projects
 and  does  not  provide  for  new  schemes

 except  in  case  of  minor  and  medium

 irrigation  schemes  in  drought-prone  areas,
 backward  areas  and  tribal  areas.  So,  we
 do  not  want  to  say  against  this  principle.
 We  are  very  much  within  this  principle
 bu  it  shouti  be  liberally  interpreted
 particularly  for  the  State  like  Orissa  which
 has  achieved  26  per  cent  of  irrigation
 coverage  as  against  the  nat  onal  coverage
 of  47  per  cent.  There  should  be  deter-
 mined  effort  to  bring  such  States  on  par
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 with  the  national  average.  It  is  also
 warranted  by  the  strategy  for  the  improve-
 ment  of  the  cultivation  of  rice  in  the
 easiern  region.  While  this  may  be  the
 approach  for  sanctioning  new  projects,  the
 Management  of  projects  should  be  taken
 up  strictly  as  per  schedule  so  that  there  is
 no  time  over-run  leading  to  best  escala-
 ton.

 Another  important  thing  is  this.  One
 of  ithe  reasons  for  delay  in  exccution of
 irrigation  projects  is  the  delay  in  giving
 clearance  under  th:  ह  orest  Conservation
 Act.  This  should  be  lovked  into  because
 there  are  some  projects  in  Orissa  which
 have  not  been  cleared  because  of  this.

 Construction  of  water  harvesting  struc-
 tures  should  be  an  integral  part  of
 management  of  micro  water  sheds  because
 they  have  been  very  popular,  they  are  very
 cost  effective  and  the  gest:tion  period  is
 less.  These  projects  should  be  taken  up
 extensively.

 In  the  coastal  areas  there  are  a  numbers
 of  creeks  which  can  be  bonded  with  lesser
 cost  to  provide  irrigation  as  well  as  drink-
 ing  water  in  such  areas  which  ure  mostly
 saline.  Such  projects  are  taken  up  under
 RLEGP,  but  the  Government  of  India
 should  develop  a  comprehensive  policy
 framework  for  exploiting  creek  irrigation
 poter  tial.

 I  now  come  to  ground  water  resources.
 Out  of  the  potential  of  42  million  hectare
 meters,  only  24  per  cent  is  utilised  at  pre-
 sent.  Concerted  efforts  must  be  made  for
 the  utilisation  of  the  balance  resource
 potential.  We  should  go  in  for  this  be-
 cause  the  burden  of  public  investment  is
 comparatively  less,  the  gestation  period  is
 less  and  11.  does  not  involve  large  scale
 depression  or  submerg:ng  valuable  agri-
 cultural  land  or  displacement  of  buman
 population,  und  so  on.

 While  emphasis  should  be  given  on
 construction  of  lift  irrigation  projects  in  a
 large  scale  to  utilise  the  ground  water,
 this  should  be  done  in  a  planned  manner
 to  ensure  that  the  ground  water  drawn
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 from  different  areas  is  recharged  suffi-

 ciently.  This  can  be  done  by  checking
 the  run-off  of  rain  water  by  suitable  soil
 conservation  measures.

 Besides  this,  there  should  be  an  expan-
 sion  in  the  network  of  rural  electrification.
 Also  there  should  be  reliability  of  avail-
 able  electricity  without  voltage  fluctuations.

 Field  channels  should  be  provided  for
 the  ground-water  potential  and  financing
 institutions  ।.  ६९...  the  NABARD  should
 come  in  a  big  wey  to  finance  these  pro-
 jects.

 Water  is  a  basic  human  need.  We  are
 very  happy  to  sce  that  our  Prime  Minister
 has  token  the  instative  to  formulate  the
 National  Water  Policy  with  a  view  to
 assessing  the  overall  resource  availability
 of  surface  and  ground  wuter,  projecting
 the  demand  for  water  resources  for
 domestic,  municipal,  agricultural,  indus-
 trial,  navigational  and  recreational  re-

 quirement  and  devising  a  strategy  for
 demand  and  supply  management  and  re-
 source  conservation.

 Faithful  implementation  of  this  policy
 should  involve  a  =  multi-disciplinary
 approach  covering  the  entire  gamut  from
 the  catchment  are.  treatment  to  command
 area  devilopment  with  due  regard  to  all

 aspecta  like  engineering,  agricultural,
 eavironmental,  ecological,  water  manage-
 ment  and  distribution.  This  reorganisa-
 tion  of  the  erstwhile  Irrigation  Minisiry
 into  the  present  Monisiry  of  Wuter  Re-
 sources  Development  .  10  line  with  this

 approach.

 Other  navigational  points  should  be

 looked  into.  Recreational  points  should
 be  looked  into.  In  Orissa  the  Chilka
 lake  is  also  there.  All  these  things
 should  be  looked  into  in  a  comprehensive
 way.

 We  have  seen  that  there  was  some  pro-
 posal  to  form  a  National  Water  Grid  to

 divert  water  fiom  surplus  areas  to  areas
 which  have  not  been  cndowed  with  ade-

 quate  water  resourcis.  This  idea  has  to

 be  pursued  in  the  context  of  national
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 development.  However,  the  requirement
 of  the  States  within  a  partieular  river  ,
 basin  should  be  fully  considered  before
 working  out  the  actual  surplus  to  be
 transferred  to  other  regions.

 With  these  words,  I  support  the
 demands  for  grants  of  the  Ministry  of
 Water  Resources.

 DR.  A.K.  PATEL  (Mehsana):  Mr.
 Deputy  Speaker,  Sir,  I  rise  to  express  my
 views  on  the  demands  for  grants  of  the
 Ministry  of  Water  Resources.  Even  after
 four  decades  of  independence,  we  are  not
 self-sufficient  in  water.  Water  is  required
 for  drinking  purpose  as  well  as  for  irri-
 gation  purpose.  Today  in  India  there
 are  a  number  of  villages  where  people  do
 not  get  hvgenic  water  for  drinking  pur-
 pose.  They  have  to  depend  e:ther  on
 ponds  or  wells  for  irrigation  and  that  is
 why  a  lot  of  land  15  kept  unirrigated.

 Our  Indian  economy  is  agro-based  eco-
 nomy.  If  we  pay  more  attention  to  irri-
 gation,  I  think  our  national  economy  will
 be  very  good.  Even  after  four  decades  of
 independence,  sufficient  attention  is  not
 paid  for  irrigation.  City  areas  are  deve-
 Joped  whereas  proportionately  villages  are
 not  developed.  Farmers  are  getting
 frustrated,  their  farming  has  become  un-
 remunerative  and  that  is  why  today  so
 many  farmers  of  different  states  are  on
 agitation  only  because  they  cannot  afford
 farming.  For  Punjab  farmers  the  cost  of
 production  is  cheaper  whereas  for  Rajas-
 than  or  Gujarat  farmers,  the  cost  of  pro-
 duction  ts  three  or  four  times  more.  For
 this  reason  farmers  should  be  given  facili-
 ties  of  irrigation.

 We  should  take  note  that  countries  like
 Israel  is  quite  independent  even  though
 resources  of  water  are  much  less  there.
 They  produce  better  varieties  of  fruits,
 vegetables  and  they  utilise  every  inch  of
 the  land.  Whereas  in  our  country  we
 have  got  sufficient  land,  sufficient  water
 and  if  we  make  use  of  this  water  properly
 there  would  not  be  any  problem.

 For  the  last  so  many  years  inter-linking
 of  the  rivers  is  talked  of  :  but  it  ig  nog
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 seriously  though  of.  I  thiok  it  will  help
 overcome  two  things;  it  will  prevent
 drought  and  in  case  of  flood  also  it  will

 help  very  mucb.

 I  will  restrict  my  speech  to  Gujarat
 only.  Gujarat  is  having  drought  for  the
 last  three  consecutive  years  and  today  the

 pos:tion  is  the  worst  there.  Out  of  22000
 villages,  18000  villages  are  affected  by
 drought.  The  only  solution  for  Gujarat
 is  the  Narmada  Project.  About  35  years
 back  the  stone  for  th's  project  was  laid

 by  the  late  Hon.  Pandit  Jawaharlal  Nehru
 and  today  tha  stone  is  lost  !  Award  was

 given  three  or  four  years  bick  :  but  there
 is  no  further  progress  in  this  cise.  I

 request  the  Hon.  Minis:er  to  Sook  into
 this  matter,  especially  the  Narmada  Pro-

 ject  of  Gujarat  which  is  the  only  ै!  टिन

 saving  thing  for  the  people  of  Gujarat,  as

 early  as  possible  ani  give  these  facilities
 to  the  peopie  of  Gujarat.

 At  present  irrigation  in  Gujarat  is

 mainly  based  on  tube-wells  and  the  sub-
 sirata  water  is  getting  depleted  day  by
 day.  Today  tube-wells  are  non-remunera-
 tive  and  it  has  become  very  difficult  to
 extract  water  from  such  deep  strata.
 That  is  why  the  only  solution  is  the
 Narmada  Project.  I  once  again  request
 the  Hon.  Minister  to  give  priority  for  the
 Narmada  Project’s  early  implementation.

 (Transiation}

 SHRI  JAGDISH  AWASTHI  (Bilhaur)  :
 Mr.  Deputy  Speaker,  Sir,  I  would  like  to
 congratulate  the  Minister  of  Water  Re-
 sources  through  you.  The  bon  -  nister
 has  run  the  affairs  of  his  Ministry  very
 well.  ।  would  like  to  avail  of  this  oppor-
 tunity  to  submit  a  few  points.

 Qur  country  is  facing  the  problems  of
 floods  and  droughts  for  a  long  time.  This
 Ministry  is  responsible  for  looking  after
 these  problems.  Every  year  floods  occur
 in  our  country.  A  number  of  schemes
 are  formulated  to  check  these  floods  but
 these  schemes  are  not  accorded  much

 importance.  Bvery  year  when  floods

 ogcur  we  think  of  formulating  new
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 schemes  for  future  so  that  the  country  is
 saved  from  the  floods  and  droughts.  I!
 would  request  the  hon.  Minister  to  for-
 mulate  comprehensive  schemes  to  meet  the
 Problem  of  floods  and  droughts  and
 implement  them.

 The  Government  has  provided  canals,
 tubewells,  pumping  sets  for  the  benefit  of
 the  farmers  but  these  have  become  obso-
 fete.  Every  year  the  area  required  for
 irrigation  increases  but  the  number  of
 canals  remains  the  same.  You  might
 have  seen  that  where  canals  have  been
 constructed  and  where  ‘Kulabe’  have  been
 fastalled,  these  have  become  outmoded.
 The  farmers  do  not  get  the  required
 quantity  of  water  for  irrigation.  Most  oj
 the  tubewells  that  hive  been  sunk  in
 Bilhaor  are  fying  out  of  order.  The
 Central  Government  hid  sent  a  Survey
 Committee  for  investigi:ting  the  situation.
 Their  report  has  been  received  and  it  has
 been  proved  that  tubewells  have  been  sunk
 without  surveying  the  urea.  Therefore,
 the  Government  should  instruct  the  State
 Governments  that  io  future  wherever  tube-
 wells  are  ta  be  insi.HMed.  they  should
 carry  out  the  survey  of  the  underground
 water  whether  the  watcr  is  brackiab  or
 sweet.  Only  after  carrying  out  survey  of
 the  area,  tubewclls  should  be  sunk  there.
 Ia  this  way  we  can  avoid  wastage  of
 fands.

 There  is  acote  problem  of  drinking
 water  in  the  rural  areas.  The  State
 Governments  have  installed  handpumps
 in  place  of  wells  in  the  Harijan  colonies.
 The  cost  of  installing  थ  handpump  comes
 about  as  much  as  Rs.  10  to  15  thousands,
 But  it  has  come  to  notice  that  there  is  no
 Provision  of  their  maintenance  As  a
 result  thereof,  the  handpumps  get  out  of
 order.  I  would  like  to  request  you  that
 wells  should  be  sunk  in  those  backward
 places  where  handpumps  are  proposed  to
 be  provid.d  so  that  the  rural  people  could
 get  water  permanently.

 Besides,  there  -  -  problem  of  drinking
 water  in  the  big  cities  also.  1  have
 raised  the  issue  of  Kanpur  metropolitan
 city  in  this  House  a  number  at  times  and
 have  submitted  that  the  Kanpur  is  one  of
 the  big  cities  of  North  Indis  and  people
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 there  are  facing  problem  of  drinking
 water.  The  people  of  that  city  pine  for
 drinking  water.  In  1982  the  Central
 Government  had  sent  a  te.im  to  locate
 the  site  for  constructing  the  Ganga
 Barrage.  The  report  was  sent  to  the
 State  Government  in  1982-83  but  no
 problem  has  been  solved  uptill  now.  I
 would  like  to  request  the  hon.  Minister  to

 Pay  attention  towards  this  serious  pro-
 blem  of  Kanpur  and  instruct  the  State
 Government  to  send  the  report  to  the
 Centre  soon  which  it  has  seot  for  rev.ew
 so  thit  the  work  on  the  Ganga  Barrage
 Programme  is  started.

 In  the  rural  areas  where  floods  occur,
 it  causes  vast  devastation  to  the  crops.
 You  should  pay  attention  towards  water

 drainage.  ।  would  like  to  request  you
 that  a  survey  should  be  conducted  of  those

 plices  where  water  gets  accumulated  and
 which  causes  damage  to  the  crops  of  the
 farmers.  At  such  places  drainage  should
 be  provided  so  that  farming  could  be
 done  properly  and  water  could  also  be
 utilised.  PDuring  the  rainy  season,  water

 gets  accumulated  in  the  villages  and  it
 causes  Joss  of  agricultural  production.  ।

 would  like  that  the  hon.  Minister  should

 pay  his  attention  to  the  problem  of  sub-
 mersion  of  land  in  rural  areas  of  the

 country.

 1  would  like  to  make  one  more  sub-
 mission  about  the  metropolitan  city  of

 Kanpur.  Dirty  water  gets  mixed  with

 clean  drinking  water  and  people  of  the

 City  are  forced  to  drink  this  dirty  water.

 ।  want  that  you  should  pay  altention  to-

 wards  this  problem.  You  are  going  to

 clean  Ganga.  The  mainstream  of  river

 Ganga  has  gone  four  kms.  away  from

 Kanpur.  The  people  of  Kancur  =  are

 supplied  water  from  Gunga.  You  should,

 therefore,  pay  attention  towards  this  So

 that  people  of  Kanpur  could  get  drinking
 wuter.  I  would  also  like  to  suhmit  to  you
 that  the  canals  have  become  very  old  and
 water  cannot  be  supplied  through  them.

 I  want  that  a  survey  of  the  command
 area  should  be  conducted  and  Govern-

 ment  tubewells  should  be  drilled  in  the

 areas  which  cannot  be  irrigated  through

 Canal  system.  If  yon  do  not  make  such

 CHAITRA  18,  1909  (SAKA)  Min  of  Water  Resources  ”

 an  atrangement,  how  would  the  farmer  be
 able  to  irrigate  hs  land.  I  would  hke  to
 submt  to  you  once  ag.stin  that  this  prob-
 lem  shou'd  be  solved  by  conducting  a
 survey  in  this  regard.

 ‘Semi-Busha’  Jaw  ७  in  force  since
 British  rule.  When  the  rain  water  mixes
 up  with  c.nal  water  that  rain  water  is
 consi‘ered  to  be  canal  water  and  irriga-
 gaton  tax  is  leved  on  the  farmers.  This
 13  a  very  old  law.  1  have  written  to  the
 State  Government  many  a  times  in  this
 regurd,  but  no  action  has  been  taken  so
 far.  I  would  request  you  to  pay  attention
 towa'ds  ths,  1  want  that  rain  water
 should  not  be  considered  canal  water  and
 hence  tax  on  this  account  should  not  be
 levied  on  farmers.  Tax  being  levied  by
 the  Government  is  त  great  injustice  to  the
 farmers.  Therefore,  -८  should  be  amend.
 ed  accorJiogly.

 ।  wou  d  also  Ike  to  submit  to  you  that
 if  the  problem  of  Ganga  barrage  is  not
 solved,  it  would  deinitely.  Create  diffi-
 culues  to  the  people  of  Kanpur.  25  years
 have  passed  when  this  project  was  formu.
 lated,  but  no  action  has  so  far  been  taken.
 ।  owould,  therefore,  request  you  to  pay
 aiteation  towards  this.

 With  these  words,  I  conclude  and
 support  the  Demands  for  Grants  for  the
 Ministry  of  Water  Resources.

 {English}

 SHIRI  K.S.  RAO  (Machilipatnam)  :
 Mr.  Deputy  Speaker,  Sir,  I  rise  to  support
 the  dem.nds  tor  grants  fur  the  Ministry  of
 Water  Resources.

 Basically  I  wanted  to  bring  to  the  notice
 of  the  How’ble  Minister  that  constraint
 of  resources  need  not  be  a  problem  for
 this  Ministry  because  the  entire  technology
 involved  in  the  construction  of  projects
 for  utilising  the  water  resources  of  this
 country  is  Only  indigenous.  We  have  not
 only  water,  but  also  the  manpower  and
 enough  number  of  technologists  and  the
 required  technology  in  this  country.  So,
 it  is  only  to  find  some  resources  consider-
 ing  it  as  a  loan  either  from  any  institution
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 or  from  the  Budget.  It  can  be  repaid

 very  comfortable  and  very  easily  back  by
 creating  ‘assets  on  wealth  to  the  nation  as

 well  as  regular  income  for  the  people  in

 the  country.  If  the  Government  does  not

 find  adequate  resources,  it  can  find  out

 other  ways.  I  just  wanted  once  again  the

 hon’ble  Minister  to  hear  it.  When  the

 agriculturists
 are  interested  in  getting  the

 groundwater,
 the  Government  is  only

 fending  morey  and  getting  it  back  with

 interest  शाह  be  soft  loin.  But  when  it

 comes  to  the  construction  of  mujor  pro-

 jects,  thous.nds  of  crores  of  rupees  ore

 being  given  cither  by  the  Government  of

 India  or  the  State  Government  without

 keeping  any  direct  burden  on  the  farming

 commun'ty.  In  fact,  by  construction  of

 the  major  projects  or  minor  projects,

 every  farmer  is  being  benefited  bv  virtue

 of  increase  in  the  value  cf  bis  tand  which

 is  not  otherwise  being  utilised  811  the  time.

 The  value  of  the  property  is  going  up,  and

 by  virtue  of  the  project,  his  ability  to

 raise  the  crop  and  get  income  is  also

 going  up.  ह  do  not  mean  that  the

 Government  of  India  must  put  levy  on

 them  or  burden  on  them  in  an  excessive

 manner,  but  in  case  they  do  not  find

 resources,  ।  think,  with  the  consent  of  the

 farmers,  they  can  think  of  taking  up  any

 number  of  projects  ;  the  farmers  will

 share  the  burden  of  the  cost  of  the  pro-

 ject  to  be  rcpaid  in  a  span  -f ten  to

 fifteen  years.  In  sch  a  case,  there  need

 not  be  any  difference  of  opinion  b:tween

 the  States  and  the  Centre.  They  can

 always  clear  any  number  of  projects  put

 forward  by  any  State.  And,  when  it

 comes  to  dstribution  of  water  in  the

 inter-State  rivers,  an  immediate  decision  is

 required  to  be  taken  by  the  States  ond

 the  Union  Government.

 There  was  an  uproar  from  the  Govern-

 ment  of  Andhra  Pradesh  on  sever

 occasions  in  regard  to  th:  clearance  of

 various  projects,  namely  Telugu  Ganga,

 Polavaram  and  Ichhampalii.

 x

 SHRI  ILA.  DORA  (Srikakulam)  :  And

 Vamsadhara  also.
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 SHRI  K.S.  RAO:  That  has  already
 been  cleared.  The  Union  Minister  had
 called  the  two  Chief  Ministers  ;  your  Chief
 Minister  was  reluctant  to  come.  The
 Union  Minister  was  able  to  convince
 them  and  :n  the  interest  of  the  people  of
 the  State  the  project  has  already  been
 cleared  and  the  matter  is  over.  There  is
 no  more  discussion  in  regurd  to  that.

 The  importance  of  Polavaram  Project  is
 not  only  to  cultivate  7.25  lakhs  of  acres  of
 land  but  also  generation  of  730  megawatis
 of  power.  As  is  known,  the  cost  of  genera-
 tion  of  750  megawatts  of  power  is  more
 thin  Rs.  750  crores,  besides  7.25  lakhs  of
 acres  of  land  to  be  cultivated  within  the
 cost  of  Rs.  3  crores.  As  against  this,
 the  proposed  cost  of  the  project  -  Res.
 1284  crores.  In  view  of  this,  the  Govern-
 ment  must  jump  and  clear  that  project,

 Not  onty  that,  70  TMCFT  of  water  can
 be  diverted  fiom  Godavari  to  Krishna
 which  will  also  solve  the  problem  of

 availability  of  water  in  Krishoa  for  clear-

 ing  Telugu  Ganga.  There  also  need  not
 be  any  dispute  or  misunderstanding  bet-
 ween  the  various  States  in  which  river
 Kiishna  is  flowing  and  where  the  water
 his  to  be  shared.  If  ac  ol  thinking  was
 to  be  given  by  the  Chief  Ministers  of  the
 three  Stites  as  well  as  the  Union  Minister,
 this  problem  can  be  sorted  out  very
 easly  without  any  contr  versy  and  the

 project  cleared.

 In  regird  to  Ichhimpalli,  the  problem
 is  between  three  States.  This  cin  also  be
 cleared  in  the  same  method.  This  would
 also  rot  give  any  opportunity  to  the  State
 Government  to  criticise  that  the  Govern-
 ment  of  India  is  not  taking  initiative  to
 clear  the  projects.  The  burden  will  fall
 on  the  State  Government  to  find  out  re-
 sources  for  completing  the  projects  at  an

 early  date.  In  that  case,  the  Central
 Government  can  find  fault  with  them  in-
 stead  of  their  finding  fault  with  the
 Government  of  India.  I  wish  the  Union
 Minister  to  take  this  attitude  and  let  not
 the  employees  of  the  Central  Government
 be  found  fault  with.



 ”  D.G.,  19872-88--

 If  the  water  resources  are  developed  in
 any  State,  it  is  a  wealth  of  the  nation
 and  not  wealth  of  the  State  concerned
 alone.  By  constructing  these  projects,  not
 oaly  assets  are  found,  but  so  many  other
 evils  like  price  escalation,  unemployment
 foreign  exchange  etc.  can  be  solved.  This
 would  help  create  better  understanding
 between  the  States  and  the  Centre.  So

 many  other  things  can  be  sorted  out  by
 early  clearance  of  these  projects.

 I  request  the  Union  Min.ster  to  take
 initiative  even  when  certain  Chief  Ministers
 arc  re  uctant  by  virtue  of  their  shecr  ego,
 because  of  which  crores  of  prople  are
 made  to  suffer  and  inconvenienced.  Let
 not  the  ego  of  any  politician  hamper  the

 way  of  the  welfare  of  the  people.

 In  case  certain  Chief  x  cister  has  made
 it  an  issage  of  personnel  ego  Jet  the  Union
 Minister  come  forwird.  No  ego  should
 coine  is  ther  way.  The  Un.on  M  niste:
 can  always  take  initiative  ind  invojve
 Chief  Munster  and  c'ear  this  project.  It
 is  for  you  to  decide  in  time.

 SHRI  -.  VENKATA  RATNAM  :  I
 think  you  are  referring  to  the  ego  of  the
 Centre.

 SHRI  K.S.  RAO:  It  1s  for  you  to
 decide  which  Chicf  Minister  has  got  more

 ego  and  is  spoiling  the  future  of  the

 people  of  the  State.

 Sir,  the  question  of  resources  also  is

 well  kaown  and  ।  undeistand  about  186

 projects  which  huve  been  start.d  in  195],
 are  still  on-going.  It  is  a  pathetic  situa-

 tion.  Sir,  these  resources  have  to  be

 distributed  only  on  remunerative  projects
 and  these  projects  should  be  completed  in

 time-bound  way.  The  division  of  these

 meagre  resources  in  various  projects  is

 costing  the  nation  very  heavily.  The

 States  should  be  advised  that  they  should

 not  go  in  for  new  projects  until  the  on-

 going  projects  are  completed  fist  so  that

 the  thousands  of  crores  of  rupees  which

 are  being  invested  on  the  on-going  pro-

 jects  give  dividend  at  the  earliest.

 The  other  day,  the  Hon.  Chief  Minister
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 of  Madhya  Pradesh  was  telling,  7,000
 crores  are  invested  on  the  on-going  pro-
 jects  which  are  there  10  Madbya  Pradesh
 alone  and  on  which  80  to  85  per  cent
 work  has  been  completed  and  only  10  to
 15  per  cent  is  still  remuining  and  in  case
 if  this  85  per  cent  of  the  7,000  crores  was
 to  be  kept  Idfe  for  decades,  the  losses  to
 the  nation  must  be  understood  by  every»
 One.  So,  Government  should  take  imme-
 diate  steps  to  rectify  the  situat.on.

 In  this  context,  acquisilion  of  land  by
 the  Revenue  Authority  and  permissi
 from  the  Government  of  India  in  rega
 to  clearing  that  Jand  which  is  under
 forest  or  whch  is  in  the  guise  of  the
 forest  also  must  be  cleared  early,  Sir,
 very  peculiar  circumstances  are  there.
 Here,  I  would  like  to  refer  to  the  com-
 pletion  of  the  balance  work  of  the  Nizam
 Sagar  Left  Ca.al.  160  acres  of  forest
 Jand  only  are  to  be  cleared  and  these  160
 ac'es  do  not  cost  anything  and  it  is  pot
 Boing  to  affect  the  ecology  of  the  system
 anJ  this  is  affecting  Rs.  20  crores  worth
 of  project  which  18  not  to  be  completed
 earlier  and  the  loss  to  the  nation  is  too
 much.  So,  I  urge  upoa  the  Hon.  Minister
 to  think  in  terms  of  giving  a  free  hand  to
 the  States  where  the  land  involved  ig  only
 a  littl.  The  Government  of  India  can
 insist  thit  if  in  case  the  State  Govern-
 men's  require  clearance  for  construction
 Of  the  projects  or  the  digging  of  canals  थ
 for  other  purposes  which  are  essential,  for
 which  people  cannot  wait  or  the  project
 cannot  be  delayed,  such  permission  can  be
 given  rapidly  and  if  it  is  in  hundred  or
 thousand  of  acres  or  where  the  displace«
 ment  of  the  tribals  is  involved,  then  the
 Government  of  India  can  take  all  the
 de  ails  and  then  clear  the  project.  But,
 in  small  cises  let  it  be  cleared  very
 quickly  and  let  not  the  State  Government
 be  troubled  or  the  project  delayed  for  the
 mistakes  commiited  by  the  Officers.  The
 mis'akes  committed  by  officers  should  not
 come  in  the  way  of  giving  clearance.

 Sir,  the  success  of  these  projects  depend
 entirely  on  the  recycling  of  the  funds,
 which  is  not  being  done  very  faat.  ,,
 thousand  crore  project,  if  it  is  completed
 in  3  years  or  6  years  instead  of  15  years
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 or  20  years,  the  recycling  is  done  very  fast
 and  it  is  more  easy,  economical  and  divi-

 dends  are  also  more.  Not  ouly  that,  the

 Government  must  also  take  into  account

 thousands  of  crores  wh.ch  have  been  spent

 by  them  for  the  floods,  for  the  droughts  ;

 the  same  amount  if  it  is  dispersed  eather

 for  construction  of  projects,  if  the  water
 resources  are  iegulated.  they  can  avoid

 the  floods,  the  havoc,  not  only  to  the  pro-

 perty  but  «iso  to  the  hvcsiock  .nd  men.

 So,  ali  these  things  will  create  a  better

 impression,  good  economy  and  bring  fot

 of  results  to  the  people  of  this  country.

 So,  I  wish  to  tell  ‘he  Hon.  Minister  that
 fn  case  some  of  the  States  are  to  be  rigid

 in  regird  to  sharing  of  wacer,  let  the

 water  be  treated  as  n-tionil  wealth  and

 let  the  Government  of I  dia  tuke  itas  a

 national  project  and  tien  collect  the

 revenue  or  certain  other  taxes  from  the

 State  Governments  to  cover  up  the  invest-

 ment.  When  they  are  giving  subsidy  ४0

 terms  of  thcusinds  of  crores  to  various

 programmes,  they  can  also  thigk  in
 terms

 of  giving  to  the  projects  which  incre  :se

 the  means  of  living  fo:  the  poor  people

 also.

 While  we  certain'y  have  to  think  in

 terms  of  a  national  grid,  States  should

 also  be  encouraged  to  go  head  wath

 regiona!  grids,  connecting  Cauve  y  and

 Krishna  and  GoJavary  and  Krish  and

 certain  other  rivers  ike  tnat.  The  hon.

 Minister  should  think  in  a  pragmatic  way

 and  he  should  n>t  alow  any  State

 Government  to  behave  in  ar  gu  fashion

 and  misuse  their  powtiun  thereoy  allowing

 precious  water  resources  to  be  drained

 into  the  sea  and  wasted.

 {Translation}

 SHRI  BHISHMA  DEO  DUBE  (Banda):

 Mr.  Deputy  Speaker,  Si,  I  rise  10  support

 the  Demands  fo:  Grants  for  the  Ministry

 of  Water  Resources.  We  have  been

 supplied  the  annual  Report  for  1986-87.

 I  would  like  to  quote  from  ihe  first  page

 of  the  statement  of  hon.  Prime  Minister: -

 (English)

 “We  have  to  make  a  plano  for
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 using  our  water  which  cuts  across
 the  various  artificial  barriers  that
 we  have  built,  State  boundaries,
 other  boundaries  and  see  what  is
 best  for  the  whole  country.  It  is
 Importint  that  no  State  which  has
 water  goes  without  water  :  it  is

 equally  important  that  those
 Stutes  ubat  do  not  have  water  also
 have  access  to  water.”

 {Translation}

 This  statement  of  hon.  Prime  Minister
 would  be  a  basis  for  the  proposed  Natio-
 nal  Water  Policy.  It  bas  also  been  stated
 in  this  Annual  Report  that  क

 {English}

 -  All  rivers  belong  to  the  pation.
 Water  is  a  National  asset,"’

 (Translation)

 If  Nitional  Policy  is  formulated  on  the
 basis  of  this  principle,  then  those  areas
 would  definitely  be  benehted  which  have
 remained  deprived  of  irrigational  facilities
 so  far.  1.  represent  an  area  which  is  a
 b.ckward  one.  Banda  is  Bundelkhand
 regon  of  U.P.  ७  a  hilly  aren  and  is
 covered  by  forests.  Boring  is  not  easy
 task  there  und  it  requires  very  deep  boring.
 A  random  survey  has  been  undertaken
 there  for  Underground  water.  The
 report  states  that  there  is  huge  quuntity
 of  underground  water  tbere.  If  that
 undergrousd  water  is  brought  b  gher,
 then  there  would  not  be  any  lack  of  irr-
 gation  facilities.  This  region  is  predomi-
 nantly  an  agricultural  area  and  there  are
 no  industries.  People  depend  only  on
 agriculture.  If  irrigation  facilities  are
 made  uavailubie  to  them,  then  the  people
 of  the  area  could  be  benefited.  Whea
 demands  for  grants  of  Ministry  of  Water
 Resources  were  discussed  last  time,  I  bad
 raised  this  matter  and  I  am  again  raising
 it  that  a  project  sponsored  by  U.N.D.P.
 is  pending  for  clearance  before  the
 Central  Government  and  this  scheme  was
 forwarded  to  the  Central  Government  by
 U.P.  Government  Vide  its  letter  No.
 6.1/150/38-4 -  8  dated  1st  December,
 1981.  I  would  like  to  draw  the  attention
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 of  the  Government  towards  this.  This
 scheme  is  a  foreign  aided  scheme.  This
 schemee  has  been  approved  by  the

 Governing  Body  of  U.N.D.P.  The  Irriga-
 tion  Department  of  U.P.  has  sent  this

 alongwith  its  report  to  the  Ceuotral
 Government.  This  scheme  should  have
 been  included  in  the  Sixth  Five  Year  Plan,
 but  it  is  very  surprising  that  Sixth  Five
 Year  Plan  has  already  ended  and  now
 Seventh  Five  Year  हि! ए  has  also  started,
 and  even  now  (ही. ड  project  has  not  been
 included  in  this  Plan.  This  project  is  not
 confined  to  Banda  district  alone,  it  is
 meant  for  all  the  five  districts  of  Vindhya
 region  in  Bundelkhand.  Areas  of
 Altahabad,  Varanasi  and  Mirzapur  fall
 under  it.  Uider  this  scheme,  deep  boring
 will  be  undertaken  in  the  aren  by  foreign
 specialists  with  the  help  of  foreign
 machinery.  Some  time  buick,  a  survey
 was  undertuken  in  Bundelkhand  =  and

 Vindhya  ranges,  in  which  it  was  found
 that  there  are  huge  reserves  of  under-

 ground  water  under  the  rocks.  If  water
 is  brought  on  the  surface  through  some

 Underground  Channel,  Oxbo  lake  or
 Artisen  well  and  ७  made  aviilable  for

 irrigation  purposes,  we  could  be  benefited

 very  much.  Huge  reserves  of  underground
 water  are  available  in  the  area  ant  water
 from  these  reserves  is  adequite  to  meet
 the  irrigation  n.eds  of  the  area.  But ॥
 am  sorry  to  suy  that  attention  is  not

 being  paid  on  that  scheme.  ह.  would

 request  the  Government  that  it  should

 grant  its  approval  to  this  project  ona

 priority  basis  and  get  it  implemented.
 After  completion  of  this  Project,  not  only
 Bundelkhand,  bnt  three  other  districts—

 Varanas;,  Alluhabid  and  Mirzapur  would
 also  be  benefited.

 In  Bundelkhand  region  and  speciaily
 in  my  district,  farmers  are  dependent  on
 those  rivers  acd  canals  which  come  from

 Madhya  Pradesh.  All  the  canais  in  my
 region  hive  their  source  in  the  dams
 Constructed  on  rivers  in  Madhya  Pradesh
 and  there  is  generally a  disputc  between
 these  two  States  over  distribution  of  water.
 Many  dispuies  are  pending  with  the
 Central  Government  for  clearance,  but
 there  seems  to  be  no  progress  for  their

 Clearance.  Through  you,  Sir,  I  would
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 like  to  draw  attention  towards  Kane
 multi-purpose  project  which  has  been
 pending  before  the  Central  Water  Com-
 mission  since  1982.  This  dispute  relates
 to  Uttar  Pradesh  and  Madhya  Pradesh
 regarding  the  distribution  of  water  bet-
 ween  the  two  States.  Our  region  had
 been  affected  by  severe  drought  and
 famine  last  year.  As  ।  result,  there  has
 been  huge  Joss  which  cannot  be  described
 in  words.  Only  a  person  who  has  seen
 the  condition  of  drought  and  famine  can
 very  well  undersiind  the  condition  of
 severe  drought  and  famine.  As  dispute
 between  U.P.  and  Madhya  Pradesh  has
 not  been  solved,  we  are  not  getting  ade-
 quate  quantity  of  water  and  as  a  result  of
 this  ulso  our  problem  is  aggravating.  ।
 would  like  to  submit  on  the  basis  of  the
 statement  of  Shri  Rajiv  Gandhi  and  the
 policy  which  I  have  referred  to  earlier,
 that  if  all  che  water  resources  of  the
 country  are  nationalised,  all  the  disputes
 would  be  solved  automatically.  When  all
 the  weaith  and  ail  the  rivers  belong  to  the
 nation,  I  fail  to  understand  as  to  why
 should  there  be  a  dispute  between  various
 States.

 Sir,  in  our  country  only  [4  to  15  per
 cent  of  land  has  been  brought  under  irri-
 gation.  The  water  of  canals  does  not
 reach  the  t.ril-end  areas  of  the  canals.
 Not  only  this,  the  maintenance  of  canal  is
 in  such  a  bad  cond:tion  that  one  feels
 ashamed  to  describe  it.  I  would  like  to
 submit  that  till  the  water  resources  are
 nationalised  by  the  C-ntral  Government,
 it  should  direct  the  State  Governments  to
 undertake  the  maintenance  work  of  the
 canals  properly  so  that  irrigation  facilities
 could  be  made  available  to  the  people  to
 the  maximum  extent.  Land  is  irrigated
 in  our  area  through  lift  irrigation  system
 also,  but  this  system  is  also  very  defective.
 Big  schemes  of  Lift  irrigation  have  been
 formulated,  but  as  there  are  ravines  on  the
 sides  of  the  rivers,  the  plain  area  beyond
 ravines  is  irrigated  and  thus,  the  area
 having  ravines  being  near  the  river  remains
 unirrigated.  All  the  areas  by  the  banks
 of  the  rivers  remain  unirrigated.  There-
 fore,  the  schemes  of  25  cusecs  capacity  are
 not  suitable  for  our  area.  Schemes  of
 5-10  or  13  cusec  capacity  should  be  for
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 mulated  so  that  the  ares  just  near  the

 banks  of.  the  rive:s,  and  which  is  very

 fertile,  could  also  be  irrigated  and  agri-

 cultural  production  could  increase.

 Ihave  said  earlier  also  regarding  tube-
 wells  that  if  tube-wells  are  used  in  larger

 number  then  our  area  could  be  benefited
 more.  Smaller  chuk  dams  could  be  cons-

 tructed  there.  If  priority  is  given  to  ‘chak’

 dams,  then  even  smaller  areas  could  be

 brought  under  irrigation.

 Bundelkhar.d  area  falls  in  both  the

 States—Madhya  Pradesh  and  Uttar
 Pradesh.  Thus  this  region  is  divided  ia

 two  States.  If  Bundelkhand  region  of

 both  the  States  ७  taken  together,  one

 would  find  that  the  problems  at  both  the

 places  are  similar.  Keeping  in  view  geu-
 graphical  situation,  climatic  condnions

 and  prevailing  problems,  common  schemes

 could  be  formulated  for  the  region.  One

 of  our  scheme  is  Rajghat  Dam  Project,

 having  its  office  in  Shansi.  This  Project

 also  finds  mention  in  the  annual  report  at

 page  53  and  I  quote  :

 {English}

 ‘progress  has  becn  slow  on

 account  of  ccnstraints  of  ability  of

 funds.”

 (Translation)

 In  this  regard  I  have  to  sity  that  if

 amibitious  scheme  like  Rajghat  Project  und

 drought  affected  area  of  Bundelkhand  are

 no  taken  care  of,  how  the  progress  of

 that  area  will  be  poss.ble  ?  Therefore,
 I

 request  the  hon.  Minister  to  pay  special

 attention  towards  it.

 I  would  like  to  say  one  more  thing

 before  I  conclude.  The  drinking  water

 problem  in  my  constituency  has  become

 very  serious.  Patha  area,  about
 which

 I

 have  just  mentioned  is  in  my  constitrvency

 where  peopte  pine  for  evcn  a  sip  of
 water.

 There  is  1.0  well,  tank  0  canal  in  that

 ates.  There  are  small  pools  of  water  in

 the  valleys.  The  tadies  have  to  walk

 several  miles  to  bring  drinking  water.

 You  can  yourself  understand  as  to  what
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 difficultics  they  are  facing  in  fetching
 drinking  water  from  far  away  places.

 Sir,  1  will  conclude  with  a  submission.
 ।  would  like  to  draw  the  attention  of  the
 hon.  Minister  towards  this  problem  of

 drinking  water  and  would  like  to  request
 him  to  solve  this  problem.  If  the  hon.
 Min:ster  accompanies  me,  I  can  allow  him
 that  the  people  of  that  area  will  be  happy
 to  offer  something  to  eat  but  they  will  feel

 difficulty  in  offering  drinking  water,  With
 these  words,  I  thank  you  for  giving  me  an

 Opportunity  to  speak  and  I  once  again
 request  the  hon.  Minister  to  look  into
 UNDP  Progranme  and  must  pay  atten-
 tion  towards  the  scheme  fo:mulated  for
 Jhans:  area.

 *SHRI  GOKUL  SAIKIA  (Lakbimpar):
 Mr.  Depury  Speaker,  Sir,  ।  15८  to  express
 my  views  on  the  demands  for  grants  per-
 taining  to  the  Miuuaistry  of  पते  दत.  Resource
 Development.  It  is  a  mutter  of  great
 regret  that  thousands  of  people  in  Assam
 become  homeless  cvery  year  as  a  result  of
 dev  stating  floods.  The  histor.cal  city  of
 Kundil  Nagar  where  Rukmioi  was  bora
 is  being  destroyed  by  the  Mighty  Brahma-
 putra.  The  present  name  of  Kundil
 Nagar  is  Sadiva,  The  peop'‘e  of  Sadiya
 sub-Jivision  have  been  compelicd  to  mige
 rate  from  their  native  place  because  of
 lorge  scale  soil  erosion  in  the  sub-division.
 ।  want  to  druw  the  kind  attention  of  the
 Hoo.  Minister  to  the  fact  that  Majuli,
 the  biggest  iver  island  io  the  world,  is
 almost  ruined  is  a  result  of  soil  erosion
 by  the  river  Brabmaputra.  Thousands  of

 people  from  Majuli  are  migrating  to  01082

 places  of  Assam  as  the  river  island  is

 being  eroded  year  vfter  year.  Some  of
 them  are  even  occupying  Govt.  laad  for
 their  shelter.

 The  problem  of  flood  in  Assam  are  not
 similar  to  those  in  other  States  in  India.
 To  my  mind,  the  problem  of  flood  in
 Assim  is  notonly  a  natur.!  calamity,  bat
 it  is  a  rcgular  phenomenun.  In  Assam,
 floods  occur  so  m.ny  times  in  a  year.  As
 soon  as  one  round  of  flood  is  over,  the
 next  round  begins.  This  is  the  common
 feature  in  Assam.  It  is  a  well  known  ७0
 all  in  Assam  as  to  the  time  the  fury  of

 *The  speech  was  originally  delivered  in  Assamese.
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 flood  will  begin  and  till  how  long  they  will

 continue.  It  is  not  that  they  occur  af!  on

 a  sudden.  Therefore,  the  food  in  Assam

 is  @  routine  mwatier.  My  submyssion  is

 that  both  the  Central  Govt.  and  the  State

 Govt.  should  cha'k  out  some  programmes,
 in  a  scientific  manner,  to  contro!  the
 floods,  so  that  the  people  of  Assum  are

 mot  harnessed  every  year.  Crops  and

 property  worth  crores  of  rypees  are  Jost  in

 flood.  Timely  action  in  this  direction  can

 save  this  huge  loss  of  c.ops  und  property.
 Jouut  efforts  should  be  mace  both  by  the
 Central  Govt.  and  the  Sta'e  Govt.  in  this

 regard.

 It  is  a  mutter  of  great  regret  that  the

 Gerukamuhb  Project  of  the  Lakhimpur
 district  his  not  been  taken  up  for  imple-
 mentation.  I  do  nt  know  that  there

 might  be  some  poluic:!  reson  or  there

 may  be  some  boundary  dispute  regarding
 thie.  Whatever  may  be  the  reason,  the
 work  of  that  Proj.ct  has  not  yet  been

 started.  If  this  Pr  ject  is  implemented,
 4800-MW  elictrcty  cou'd  have  been

 generated  for  the  develupment  of  the

 Btate.  The  estimated  cos  of  th:s  Project
 is  Rs.  3068  crores.

 Another  point  1  want  to  make  is  that  is

 reported  in  the  press  that  a  s.vere  earth-

 quake  15  going  to  occur  in  and  sround

 Dhemaj  in  the  d.strict  of  Lakhimnpur.  If

 there  is  such  an  eca:thquake,  n  that  case,
 the  pcople  of  ibit  arca  will  be  affected

 very  much.  It  ७  gute  likely  that  the

 course  of  the  rivers  also  may  be  changed.

 Therefore,  1  requ.si  tre  Hon'ble  Minister

 kindly  to  appomt  «0  expert  icam  to  study
 the  possibility  of  such  an  earthquake,  so

 that  warning  5  go:ls  may  be  given  well  in

 time.  The  people  of  my  district  are

 panicky  softer  hearing  the  news  of  tle

 earthquake.  ।  hope  and  trust  tnat  the
 Hon'ble  Minister  will  take  necessary  steps
 in  this  rega:d.  With  these  words,  ।  con-

 clude  my  speech.  Th  nk  you  very  much

 for  giving  me  an  oppor:unity  to  tuke  part
 in  thas  debste.

 SHRI  BIPIN  PAL  DAS  (Tezpur):
 This  Ministry  of  Water  Resources,  in  my
 Opinien,  is  a  very  important  Ministry,

 because  water  is  not  only  the  source  of  all
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 life  on  earth,  but  water  resources  can  algo
 be  utilized  for  the  speedier  economic
 development  of  the  country.  But  I  have
 no  time  to  go  into  the  question  of  water
 1esources  for  the  whole  country  ;  I  will
 confine  myself  on'y  to  the  problems  to
 whch  my  bon.  friend  Mr.  Siikia  bas  just
 referred.  Whatever  he  has  said  । shall
 not  repeat;  I  will  add  to  them.

 This  river  Brahmaputra  has  c.  used
 tremendous  suffering  to  the  people  of
 Assam  for  a  long  time—vot  only  suffering
 to  the  people,  but  als»  ccused  national
 loss.  It  is  unfortunite  that  this  very
 great  source  of  water,  a  notural  resource,
 has  rema.ned  unutilized  for  such a  long
 time  for  the  benefit  of  the  people  and  of
 the  nation.

 In  1950  we  had  the  second  greatest
 earthquake  in  Assam.  After  that,  the
 river  bed  came  up  ;  and  thereafter,  a
 series  of  floods  and  erosions  have  conti-
 nued.  We  demanded  that  these  should
 be  controlled  by  a  Board  with  experts.
 After  a  loig  struggle  of  the  people  of
 Assam  and  the  Members  of  Parliament

 here,
 the  Brahmaputra  Buard  has  come

 into  being.  Ths  Jaw,  i.e.  the  Act  came
 into  being  io  1980.  The  Act  was  passed
 in  1980,  but  the  Board  was  constituted  in
 1982.  Two  yeas  were  taken  for  that.
 But  even  tuday,  lam  to!d  that  the  Board
 is  headless —I  do  not  know.  I  wanta
 confirmation  fiom  the  Ministe-.  Whether
 it  is  hea  11655  or  topless,  if  such  a  Board
 continues,  how  can  the  Board  function  7
 I  do  not  know  ;  ह  do  not  understand.  In
 1982,  the  act  was  passed.  Now  we  are
 in  1987.  No  dcubt,  that  Board  must
 corsist  of  technologists,  bccause  the  whole
 question  is  technical.  That  ।  agree:  that
 I  coucede.  But  the  wisdom  grown  cut  of
 long  experie.  ce  of  people  residing  On  both
 sides  of  the  river  alo  should  be  taken
 intO  account  ;  and  that  experience  should
 not  be  thrown  away.  They  also  know
 somithing.  They  have  gone  thr  ugh  it.

 14.59  hrs.

 (SHRI  ।.  VENKATA  RATNAM  i
 Chair}

 nthe

 if  you  do  not  mind  my  saying  it,  my
 own  family,  my  father,  my  grandfather,
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 my  forefathers  were  ali  born  on  the  banks
 of  this  river.  Simiarly,  hundreds  of
 others.  Their  experience,  their  kaowledge,
 their  wisdom,  must  also  be  taken  into
 account  by  the  Board  while  discussing  this

 question.

 I  do  not  claim  to  have  any  technical
 knowledge  ;  and  therefore,  I  shall  not  go
 into  the  technical  question.  But  I  know
 this  much,  that  to  coatro!  Bruhmaputra,
 you  will  have  to  take  recourse  to  hydel
 projects,  retention  dams,  dredging,  rivet-
 ment,  guide  binks  und  so  on.  No  single
 techaique  wi.  be  able  :o  control  this
 river,  about  whch  the  American  experts
 told  Indira  G  .nodhi  :  *  This  is  not  a  river;
 This  ७  a  sea.”  The  Anericin  experts
 were  invited  tong  igo  by  Mrs.  GanJhi  to
 be  advised  on  how  to  control  this  river.
 They  hive  writter  a  resort  and  in  that
 report  they  have  said  that  (hey  kaow  how
 to  tame  and  contro!  a  river  but  they  have
 not  learnt  the  techn  q  :e  of  controlling  sea.
 {t  is  not  a  iver;  :¢ts  sea  Thereto-e,
 one  single  ‘echnique  will  not  solve  the

 prob.em  of  this  river  :  all  poss.ble  techai-
 que  must  be  applied.

 15.00  hrs.

 It  is  said  that  a  master  plin  has  been

 prepared.  Some  idea  has  been  given  in
 that  report,  but  the  full  p:cture  bas  not
 been  given  as  to  what  is  this  master  pian.
 It  is  not  our  right  to  know  what  this
 master  plan  is  or  how  it  has  been  framed,
 what  are  the  proposals  and  what  ure  the

 programmes ?  1  hope  the  hon.  Minister
 will  kindly  jet  ७  know  more  about  this
 master  pian.  In  1972  or  1973,  the  then
 Minister  of  Irrigation  Dr.  Rao  said  that
 if  the  Planaing  Commission  gave  him  Rs.
 500  crores,  he  would  be  able  to  control
 this  river.  Later  Shri  K.C.  Pant  took
 over  and  said  that  he  wanted  Rs.  800
 crores.  Some  time  later  somebody  said
 that  he  wanted  Rs.  1000  crores.  Why
 talk  in  terms  of  Rs.  500  crores  or  Rs.

 1,000  crores  or  Rs.  800  crores  7  Whatever
 is  the  amount  is  required,  you  are  not

 g0ing  to  spend  it  in  one  year  :  you  are
 not  going  to  spend  it  in  one  five  year  plan.

 So,  I  suggested  at  thut  time  that  let  us
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 have  a  long  term  plan—twenty  year  plan
 or  twenty-five  year  plan  —and  draw  up  a
 programmes  where  to  start,  how  to  begin,
 how  to  proceed.  Then  it  may  take  about
 four  or  five  plans  to  complete  the  whole
 Project  ;and  I  think  in  four  or  five  plans
 even  Rs.  2000  crores  will  not  be  much.
 Therefore,  the  basic  point  is  that  we  must
 have  a  longterm  plan.  But  I  very  much
 hke  to  see  whut  is  the  master  p.an  drawn
 up  by  the  Boa-d  ?  To  begin  with,  I
 emphasise  this  point  to  the  Mieister.  I
 have  also  written  to  him  on  the  subject.

 More  than  floods,  erosion  is  causing
 havoc.  Floods  come  and  go,  destroy
 crops,  destroy  human  dwellings  and  cause
 sufferings  to  the  people.  But  the  erosion
 is  eating  away  our  land;  half  of  the
 Dibrugath  tow:  has  been  eaten  uway.
 My  own  viilige  and  about  30-35  surroun-
 ding  villiges  are  undcr  water.  Another
 town  Palesbiri  has  completely  disappeared.
 The  siver  island  M  (jute  ts  being  attacked.
 ।  have  pointed  out  two  burning  cases  in
 my  coanstitueicy  to  the  bon.  Minister.
 What  is  ha>pening  in  Gamerghat  and
 Lohitmukh  ?  This  erosion  problem  has
 become  much  worse  than  annual!  floods
 that  come  and  go.  Therefure,  they  must
 be  attacked  first.  It  is  aot  that  our
 engineers  cannot  stop  this.  I  have  written
 to  the  hon.  Munister  ;  I  have  scen  with  my
 own  ¢yes  how  many  impossible  things
 have  been  made  possible  by  the  engineers,
 There  were  a  series  of  erusions  taking
 place  on  the  southe  n  point  of  the  new
 Brahmaputra  bridge.  When  half  of  the
 bridge  was  completed,  engineers  thought
 that  the  project  might  have  to  be  given  up.
 They  raised  their  hands  in  heiplessness.
 At  that  time,  I  hippened  to  vis:t  that  area.
 Engineers  collected  around  me  and  said,
 this  ७  a  helpiess  case ;  the  bridge  may
 have  to  be  given  up.  I  said,  nothing
 doing  ;  so  much  of  money  has  atready
 been  spent  on  this  project  ;  this  Project
 is  raising  high  hopes  of  the  people  of
 Assam  no  question  of  giving  it  up  ;  apply
 your  miod  and  J  an)  sure  that  you  are
 capable  enough  to  find  out  a  solution  to
 the  problem.  Then  the  riilway  engineers
 and  the  local  enginecrs  put  their  heads
 together  and  found  put  a  beautiful  solu-
 tion.
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 I  went  there  the  following  year  and  saw
 it  myself.  The  whole  erosion  was  stopped
 completely  and  now  the  bridge  is  com-

 plete.  Iam  sot  a  technical  expert.  But
 some  technique  might  perhaps  be  applied
 in  arresting  srosion  at  all  the  vulnerable

 points,  not  all  along  the  river  :  as  I  said,
 at  all  vulnerable  points  erosion  must  be

 stopped  by  applying  an  appropriate
 technique.

 What  has  hapopcoed  to  Dhansir:  and

 Champawati  Projects—two  major  irriga-
 tion  projects,  irrigation-cum-power  pro-

 jects  7  It  ७  more  thin  15  ycars  now  that

 these  projects  arc  lying  1016  and  no  pro-
 gress  is  being  made,  and  major  irrigation

 projects  are  part  of  the  Ministry's  pro-

 grammes.  I  would  like  to  know  whut  is
 the  reason,  why  these  projects  have  not
 been  completed.

 Then  there  ure  Dibang  and  Subuansiri

 Hydcl  projects.  It  was  proposed  to  con-
 struct  two  dams,  one  on  D  hang  and  the

 other  on  Subansiri.  But  unfortuautely
 A:unachal  Pradesh  has  raised  some

 objections.  What  objections  7  That  a

 large  number  of  people  will  be  displaced.
 ।  would  lke  to  tell  the  Arunachal  Pradesh
 Government,  and  ।  bope  that  the  hon.

 Minister  will  also  try  to  persuade  them

 that  tbe  problems  of  those  people  can  be

 settled  if  they  are  re-settled  property  and

 compensation  given  to  them.  This  ”

 one.

 Secondly,  if  these  two  dams  come  up,
 Arnnachal  Pradesh  alone  will  carn  a

 revenue  of  Rs.  30  crores  annually.  And

 these  two  projects  will  also  generate  power

 which  cun  be  supplied  to  Assam,  West

 Bengal,  the  North  East  and  also  10

 Arunachal  Pradesh  and  Arunachal  Pradesh

 can  develop  its  industries.  I  hope  that

 the  hon.  Minister  will
 succeed

 im  persuad-

 ing  the  Araniuchal  Pradesh  Government  to

 go  ahead  with  these  two  dams.

 Then,  I  would  like  to  know,  what  has

 happened  to  the  Farakka
 issue  7  The

 report  does  not  say  anything,  except  that

 you  have  written  to  the  Nepal  Govern-
 ment  for  some  hydrological  data.  Because

 of  this  Farakka  issue  1s  not  yet  solved.

 Have  you  got  any  reply  ?
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 What  is  the  result  of  the  talks  you  had
 with  the  Bangla  Desh  Government.  J
 would  like  to  know  what  is  the  present
 stage  of  this  problem.

 Then  what  about  the  proposal  of
 Ganga-Brahmaputra  canal  2  There  was  a
 proposal  of  our  Government,  to  connect
 Ganga  and  Brahmaputra,  what  has
 happened  to  it  7  see  nothing  in  the
 report  and  I  want  to  know  it  from  the
 hon.  Minister.

 And,  finally,  it  was  proposed  some
 time  back,  some  years  ago,  ‘that  we  would
 have  a  National  Water  Grid,  and  the
 report  says  nothing  about  that  National
 Water  Grid.  Have  you  given  up  the
 ideas  ?  The  National  Water  Grid  concept
 was  a  very  good  concept,  and  the  idea
 was  to  connect  all  the  major  rivers  of  this
 country.  It  will  help  in  navigation,  and
 it  will  also  help  in  utilising  the  resources
 for  development  all  round.  I  would  like
 to  know  from  the  hon.  Misister  whether
 he  has  given  up  the  idca  or  whether  the
 proposal  is  still  there,  and  if  so  what  are
 they  doing  about  -  ?

 (Translation)

 SHRI  BALKAVI  BAIRAGI  (Mand-
 saur)  :  Mr.  Chairman,  S:r,  है  thank  you
 for  giving  me  time  to  speak  on  the
 Demands  for  Grants  of  an  important
 Ministry.  I>  support  the  Demands  for
 Grants  of  the  Ministry  of  Water  Resour-
 ces.

 In  ths  short  time  I  shall  talk  in  thres
 parts.  First  part  will  relate  to  the  prob.
 lems  of  national  level,  second  part  will
 relate  to  State  level  problems  and  third
 part  will  relate  to  the  problems  of  my
 Constituency.  At  the  outset  I  would
 invite  the  hon.  Minister  of  Water  Re- sources  to  visit  Chambal  Dam  constructed
 m  my  constituency  i.e.  Mundsaur  and  Stay
 there  at  least  for  one  day  so  that  we  may discuss  our  problems  in  detail.  ।  would like  to  draw  the  attention  of  the  House
 through  you  and  join  other  hon.  Members
 who  expressed  their  concern  that  till  now
 we  could  not  give  All  India  Shape  to  our
 rivers.  We  could  not  give  national
 character  to  our  water  resources  and  they

 |
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 are  still  the  property  of  particular  dis-

 tricts  and  States.  In  train  runniog  from

 Jammu  to  Trivandium  one  can
 travel

 upto  any  place  enroute  with  one  railway
 ticket  but  in  case  of  rivers,  they  have

 become  the  property  of  one  State  or  the

 other.  Till  now  they  could  not  become

 our  national  property.  Even  today  if  we

 think  over  it  and  as  we  have  promised,
 we  declare  ८.11  the  rivers  of  the  country  as

 national  property,  we  will  be  able  to  con-

 trol  the  flood  and  drought  and  in  addition
 to  it,  I  think  about  one  third  transporta-
 tion  can  be  done  through  rivers  and  it  will

 reduce  the  burden  on  our  surface  trans-

 port  to  great  extent.  Ia  this  regard  ।  will

 talk  when  1  speak  about  the  State  level

 problem.  In  this  House,  we  have  the

 representatives  of  different  States,  but  the

 represcota'ives  of  Madhya  Pradesh  have

 peculur  posit.on  end  probably  all  Members
 are  well  acquainted  wth  it.  Madhya
 Piadesb  is  the  only  State  which  has
 common  boundary  with  seven  States.  Mr.
 Chairman  Sir,  whenever  a  question  of  a
 river  water,  construcison  of  dum,  irriga-
 tion  project  or  uulisation  of  water  arises,
 Madhya  Pradesh  gets  involved  in  a  con-
 flict  or  dispue  with  some  or  the  other
 border  Sta‘es.  Just  now  Shri  Bh  shma
 Deo  Dube  was  saying  that  Madhya
 Piadesh  did  not  agree  (०  their  proposal.
 Mr.  Cha  rman,  Sir,  the  pe  sple  of  Madhya
 Pradesh  ae  modest,  Saint  Tulsi  was
 born  at  Banda  and  we  completely  follow
 his  words.  We  never  involve  ourselves  in

 any  dispute.  (Interruptions)  Our  oosi-
 tion  is  contrary.  ।  would  request  the

 Minis‘er  of  Water  Resources  to  open  his
 office  at  Bhopit  for  ८  cert.om  per  od,  say
 for  two  o:  five  yeas  so  that  he  may
 se'tle  the  dispues  of  seven  States  from

 there.  Our  Chef  Min  ster  his  t>  rush  to

 you  diy  in  and  day  out)  We.  0  not  have

 any  confrontation  wih  any  S  ate  and  we
 are  peace  |oving  people  but  some  t.me

 we
 fece  some  difficulty  im  regird  to  the
 water.  You  will  see  that:

 *‘Mahurashtra,  Gujarat,  Or.ssa,  U.P.
 Rajasthan,  Bihar,

 Andhra  Sahit  karte  hain,  hum  par
 tatha-tarha  se  roz  Prahar’
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 You  have  to  think  about  it
 ...UInter-uptions)...  You  say  here  and  we
 agree  to  that  but  we  have  experienced  it.
 That  is  why  I  want  to  make  a  special
 request  to  Shri  Shankaranand
 ...Cinterruptions)  You  can  sec  here  itself
 that  Members  from  Bihar  State  have
 surrounded  me  and  are  tormenting  me.
 Taking  the  advantuge  of  this  forum  I
 woud  like  to  say  to  Shri  Shankaranand
 that  we  have  been  trapped  here  lke
 Abhimanyu  :

 ‘Saptdwar  ke  chakravyuh  main  phaosa
 hua  hai  Mudhya  Pradesh

 Jayat:  Shankaranand  dijiye  hum  par
 thoda  dhayan  vishesh".

 We  want  your  special  kindness  and  atten-
 tion.  You  have  so  many  officers.  If  you
 Open  on  office  with  a  big  officers  at
 Bhop.J,  he  will  be  able  to  settle  the  dis-
 putes  easily  from  there.  I  want  that
 water  should  be  utilised  at  the  earhest.
 Crores  of  tonnes  of  water  are  becoming
 saine  in  the  sea  but  we  have  not  been
 able  to  utilise  it  in  our  fields.  Every
 river  has  to  pass  through  Madhya  Pradesh
 but  every  river  is  against  M.  dhya  Pradesh.

 Now  I  would  tatk  about  my  own  area.
 You  have  constructed  Chambal  प  Jom  us  a
 result  of  which  250  villuges  sink  and  25
 thousinds  people  were  displaced  from
 there.  Our  temples,  mosques,  worship
 places,  fields,  houses,  shops  etc.  sank  in  it
 and  peopie  died  but  inspite  of  all  this  till
 now,  nota  single  drop  of  water  hes  been
 given  from  it  to  our  flelds  which  has
 caused  disappointment  to  our  new  gene-
 ration.  Mr.  Chairman,  Sir,  I  would
 request  that  four  to  five  smull  achemes
 formulated  for  that  area  may  please  be
 sanctioned.  These  schemes  are  lodergarh
 (Bhanpura),  Chamleshwar,  Amarpura,
 Patiyar,  Retam  (Jharda)  etc.  If  these  are
 accorded  sanctioned  we  would  get  water.
 If  you  allow  us  to  use  one  foot  of  water
 out  of  the  level  of  1312  feet  water  io
 Chambal  Dam,  it  will  irrigate  $  to  7
 thousand  acres  of  land  in  Mandsaur  dis-
 trict.  I  would  request  you  to  pay  atten-
 tion  towards  it.  It  is  the  biggest  man-
 made  lake  in  the  world  and  we  are  sitting
 on  the  shore  of  this  lake,
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 I  would  like  to  make  a  submission  to
 you.  It  is  the  biggest  dam  which  has
 been  constructed  in  our  disirict  but  we
 are  not  getting  any  benefit  out  of  it.  As
 against  thousands  of  MW  power  in
 Madhya  Pradesh,  only  212  MW  power  is
 generated  from  Gandhi  Sugar.  We  have
 surplus  power  and  this  212  MW  power  is
 a  small  fraction  of  it.  We  thunk  you  and
 ure  greatful  to  our  Chief  Minister.

 1  would  like  to  submit  some  minor
 demands.  I  support  toe  Demunods  for
 Grants  and  welcome  them,  I  have  already
 given  you  un  invitution.  So  long  as  you
 do  not  visit  the  area  from  Kota  to
 Anushukti  Nagar  and  from  Anushakti
 Nagar  to  Chambal,  you  will  not  be  able
 to  unJerstand  our  problems.  I  would
 like  to  remind  you  that  when  Dam  was
 constructed  und  our  urea  got  submerged
 under  it,  st  was  promised  that  roads,
 schools,  bospitals  and  canuls  wou.d  be
 provided  in  that  area.  ।  would  hke  to
 request  you  that  if  a  bridge  between
 Sitamahu  and  Choumahalla  is  constructed,
 we  sball  be  obi -  ged  to  you.  It  is  our  due
 from  you  which  we  are  usking.  We  have
 to  beg  for  it  whereas  it  is  our  due  from
 you  and  you  should  repay  it.  You

 hed
 promised  it  and  Dr.  Kutju  had  promised
 it.  We  dicmand  that  you  should  fulfill  your
 Promise  under  Hcad  $32.

 Not  only  this,  I  would  Ike  to  draw

 your  attention  towards  some
 more  minor

 problems.  The  western  region  is  spread
 from  Malwa,  Nomad  region  to  Mandsaur,
 Ujjain,  Ratlam,  Jhabua  and

 Khandwa.
 There  arc  three  main  rivers  Mahi  river,
 Narmada  and  Chambal  in  that  region.  If

 you  think  about  these  three  rivers,  maxi-
 mum  problems  cao  be  solved.  You  may
 ask  your  official  as  to  why  the

 clearance
 of  Mahi  river  project  bas  been  kept  in

 abeyance.  This  matter  is  being  delayed.
 Officers  keep  on  coming  and  going  from
 both  the  places.  This  Mahi  river  project
 is  lying  in  abeyance  for  want  of  merely  a

 letter.  Shri  Rajiv  Gandhi  has
 assured

 that  the  clearance  of  the  projects  of  Adi-

 vasi  areas  will  not  be  delayed  but  your
 Department  is  not  giving  clearance

 to  this

 project.  About  75  per  cent  Adivasi  people
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 will  be  benefited  from  it  but  even  then  it
 is  being  kept  in  abeyasce  The  survey
 work  has  been  completed  nv  the  Agri- Culture  Department  has  already  spent  Rs.
 18  lakhs  on  it  but  it  has  no!  yet  been
 Cleared.  You  are  requested  kindly  to
 clear  this  project  because  Adiv.si  people wil:  get  be.efited  from  it.

 In  the  caichment  area  of  Ch.  mbal
 region  the  shortage  of  rainy  water  -
 continuously  increasing.  We  have  come
 very  cose  to  the  diseit  of  Raj..stban. The  averige  avuil..bility  of  waiter  has
 reduced  there  considerably.  Therefore, the  Government  shou ०  reconsider  the
 issue.  Io  this  regard  I  would  like  to  know
 as  to  whether  you  will  include  the  pro-
 gramme  to  bring  Narmada  water  flowing from  Panchmari  to  Amar  Kantak  to
 Malwa  area  via  Vindhiyachal  in  the  2151
 century  Of  not?  For  this  purpose  if  you have  to  supply  water  through  lifts,  you
 Should  do  that  and  we  should  also  get  the
 benefit  of  scientific  development.  It  will
 increase  our  power  generation  Capacity and  you  will  also  earn  good  name.

 ।  have  drawn  your  attention  towards
 the  western  region  of  western  Madhya
 Pradesh.  I  support  your  seatiments,  ।
 would  hke  to  make  a  submiss.on  also  that
 if  we  try  to  lift  the  Narmada  water  near
 Vindhy:chal,  we  can  generate  50  Per  cent
 power  by  reversible  turbine.  Then  it  will
 require  less  money  and  we  will  get  cheap
 electricity.  There  are  countries  in  the
 world  which  construct  Dam  at  their  own
 expendifure  and  provide  water  to  the
 farmers  free  of  cost  and  on  tbe  other
 hand  we  in  India  bave  to  resort  to  firing then  only  we  get  water  in  our  canals.

 I  would  request  you  that  if  there  are
 any  shortcomings  our  designs,  we  should
 correct  them.  With  these  words  I  thank
 you.  I  congratulate  you  and  support  your
 Demands  for  Grants.  J]  hope  that  you will  spare  time  at  least  to  visit  that  area
 and  yourself  sce  its  probiems  and  will
 underline  them.

 SHRI  RAJ  KUMAR  RAI  (Ghosi):
 Mr,  Chairman,  Sir,  I  am  very  grateful  to
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 you  for  providing  me  an  opportunity  to
 express  my  support  to  the  of  the  Munistry
 Demands  for  Grants  of  Water  Resources.

 I  wholeheartedly  support  these  demands.

 This  Department  ७  concerned  with  the
 lives  of  crores  ,of  people  of  this  country.
 It  would  not  be  a  exaggeration  if  we  say
 that  this  Depaitment  is  the  most  impor-
 tant  Department  of  the  country.  Today
 entire  country  is  affected  by  floods,
 drought,  Jand  erosion  or  water  logging  in
 one  form  or  the  other.  Today  what  is

 required  is  that  the  hon.  Minister  of  Water
 Resources  should  take  such  measures  that
 Our  vast  population  gets  some  reliet.  The
 Government  had  said  tong  buck  that  a

 national  grid  would  be  formed  in  the
 coun  ry.  I  want  that  hon.  Mii  ister
 should  reply  to  this  point  and  tell  us
 whetber  the  Government  hus  such  an
 intention  or  not  ?  I  am  of  the  view,  and  ।
 think  the  entire  House  wou.d  agree  with
 me  that  formation  of  national  grid  is  very
 essential  for  national  fotegration  as  it
 would  strengthen  it.  We  should  be  ab.e
 to  control  the  situation  effectively.  When-
 ever  theie  is  diought,  Government  is  001
 able  to  do  anything.  Only  discussions
 are  held,  but  no  effective  measures  are
 taken  to  deal  with  drought.  In  this  way
 droughts  come  and  go.  At  that  time

 problem  of  water  15  not  soived.  There  is

 water  neither  for  drinking,  oor  for  irrigi-
 tion.  I  would,  therefore,  request  the

 Central  Government  to  issue  directions  to

 the  State  Governmenis—thought  this  sub-

 ject  comes  under  the  State  List—that  they
 should  take  comprehensive  mesures  in
 time  to  deal  with  the  problem  of  drought,

 floods,  land  erosion  and  water  logging.
 My  constituency  consists  of  areas  from

 Ghosi,  Azamgarh  and  Bala.  These  15  an
 acute  problem  of  floods,  land  eros  on  and

 accumulation  of  water  in  neighbouring
 areas  also  and  the  Sta’e  Government  has

 not  been  able  .o  solve  these  pioblems.
 There  is  large  area  where  farmers  want  to

 undertake  agricultural  operations,  but
 tain  water  gets  accumulated  in  that  area
 and  as  a  result  thereof  crops  are  damaged
 and  new  sowing  c.unnot  be  undertaken.

 The  Government  should  make  immediate
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 arrangements  for  drainage  and  cleaning  of
 Grains,  Uttar  Pradesh  Governmen  should
 have  undertaken  this  work,  but  we  are
 8011)  to  say  that  nothing  is  being  done.
 The  Central  Government  should,  there-
 fore,  take  special  notice  of  it  and  should
 take  the  officers  and  staff  of  the  Depart-
 Ment  to  task.  On  62  82  a  scheme  worth
 2  Crores  of  rupees  was  s.unctioned  for  our
 area  for  cleaning  the  drains,  but  9७  action
 was  taken  on  it  und  as  a  result  the  crops
 of  the  farmers  could  not  be  saved  from
 Submersion  and  the  farmers  are  facing
 Breat  difficulty  due  to  it.  This  problem
 should  be  solved  immediately.  In  our
 areas,  Dohrighat  Lift  Canal  Scheme  is  the
 biggest  scheme  in  Asia,  which  has  been
 Providing  irrig.tional  faci.ities  to  Azam-
 gach  and  Baha  for  quite  a  long  ume,  but
 as  sind  has  been  filled  in  the  pumps,
 there  has  been  tess  irrigation  and  wheat
 crops  in  many  thousand  acres  of  land  got
 damaged.  When  f  had  tred  earlier,
 Orders  were  issued  to  supply  electricity
 continuously  for  15  days,  but  as  the
 Pumps  got  choked  with  sand  continuous
 suppy  of  electricity  did  not  yield  any
 fru.tful  resulis.  This  canal  should  be
 cleined  immediately,  because  hundreds  of
 crores  of  rupees  have  been  invested  in  it.
 Bala  and  Azamgarh  are  fertile  areas.
 There  are  no  industr.es  there  and  people
 are  dependent  only  on  agriculture,  but  in
 the  absence  of  irrigational  facilities,  crops
 are  damaged  and  people  are  rendered
 supportless.  Those  officers  and  staff  who
 b.come  carcless  should  be  punished  for
 their  carelessness.  The  Goveinment
 should  formulate  a  special  plain  so  that
 problems  of  water  logg:ng,  land  erosion,
 floods  and  drought  may  be  solved.

 Second  point  retates  to  protection  of
 land.  Ia  comparison  to  other  states  of
 the  country,  in  UP.  ।  very  large  portion
 of  Budget  15.0  being  spent  on  protection  of
 land.  The  plan  of  the  Government  was
 to  utlse  each  and  every  drop  of  water
 through  Sharda  Sahayak  Canal  and  by
 way  Of  protection  of  lind  and  Jt  was
 thought  that  no  damage  woold  be  allowed
 to  be  done  to  the  fields  of  farmers,
 but  we  are  very  sorry  to  say  that  the
 Department  is  not  domg  anything  ia  this
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 direction  and  there  is  a  iot  of  corruption
 in  it.  A  large  area  is  situated  on  the
 banks  of  river  Ghaghara  aad  a  large
 number  of  cities  from  Faizabad  district  to

 Azamgarh  and  Deoria  and  upto  Bihar  are
 situated  for  centuries  where  river  waters
 used  to  be  the  means  of  transnort  and
 trade.  The  transportation  of  goods
 through  bvais  and  ships  is  no  more  in

 voguc  nowadays.  1...  1973-74,  a  survey
 was  uodertakean  by  Government  of  India
 which  stated  that  if  ships  are  operated
 from  Patna  10  Ba.  haj,  Dobrighat,  Vurhal-

 ganj  and  upto  Faizabad,  people  of  the
 area  would  get  some  relief,  all  this  ७

 pending.  I  would  I.ke  to  draw  the  alten-
 tion  of  the  bon.  Minister  towards  ths.  I
 have  raised  tis  matter  under  Rule  377

 through  ऑ  $)ccia}  meotion.  If  more
 attention  is  paid  to  th.s,  thea  there  would
 be  fess  crosion  of  tand  and  people  would
 also  get  some  relief.  13  of  14  years  have

 passed  but  survey  report  is  gatheriag  dus.
 and  nO  action  has  been  taken  in  this

 regard.  If  boats  and  ships  are  operated,
 then  pressure  on  trains,  buses  and  taxies
 for  commun.cauon  and  transportation  of

 goods  would  be  seduced  aod  cheaper
 means  of  «ransport  would  be  available  to
 the  people  of  the  area.  Otherwise  31500,
 there  is  very  shortage  of  trains  and  other
 means  of  transport  ip  our  urea.  In  this

 areu,  boatmen  used  to  carry  men  and
 mate:ial  on  their  boats  as  it  was  their
 tradition!  profession  and  this  way  their
 meun  of  livelihood.  Now  al!  this  has

 stopped.  The  Government  should  pay
 attention  towards  this.

 With  these  words,  I  express  my  thanks
 to  you  for  giving  me  ao  opportunity  to

 express  my  views  on  the  Demands  for
 Grants  of  this  important  Min:stry  and  I

 support  the  Demands  of  this  Ministry.

 "SHRI  M.  SUBBA  KEDDY  (Nandyal):
 Mr.  Chaiiman,  Sir,  water  resources  are

 very  important  to  us.  Management  of

 our  water  resources  deserve  attention  of

 every  one.  Lord  Shanker,  in  order  to

 make  the  entire  country  green  had  to  part
 with  his  spouse  Ganga.  While  Lord
 Shankara  tried  to  solve  our  problems,  the

 present  day  Shankara  who  happens  to  be
 in  charge  of  water  resources  Ministry  had

 "Tho  speech  was  originally  delivered  in  Telugu.
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 Not  solved  even  a  single  problem  during
 the  last  two  years.  Not  even  a single
 State  has  benefitted  during  his  tenure.  If
 Shri  Shankaranand  personally  goes  to
 Rayalaseema,  he  will  come  to  know  about
 the  innumerable  difficulties  of  the  people
 due  to  the  acute  scarcity  of  drinking
 water.  He  will  not  be  able  to  understand
 the  plight  of  the  people  sitting  here  in
 Deihi.  ।  earnestly  appeal  to  him  to  tour
 the  four  districts  of  Rayalaseema  area  in
 A.P.  Then  1  a  sure,  he  will  come  to
 know  about  the  acute  scarcity  of  water
 there.  It  is  not  proper  for  him  either  to
 confine  to  Delhi  and  judge  the  problems
 of  people  elsewhere  in  the  country  or  to
 think  that  hon.  Members  who  are  partici-
 pating  im  the  discussion  on  the  demands
 are  simply  repeating  the  facts  again  and
 aguin.  Sir,  in  order  to  ease  the  acute
 diinking  water  problem,  many  borewells
 were  dug.  The  water  table  was  about
 150  feet  deep  then.  This  year  the  water
 table  hus  gone  further  down  by  5  feet.  As
 a  result,  all  the  bore  wells  have  become
 useless.  Not  even  a  single  well  is  ina
 position  to  provide  drinking  water  any
 more  unless  the  Govt.  takes  the  steps  to
 import  rigs  from  USA  which  can  drill
 upto  2000  to  3000  feet.  ।  don’t  think  we
 will  be  in  a  position  to  solve  the  problem.
 The  present  1:85  cannot  go  down  to  that
 Jevel.  Leave  alone  providing  water  for
 irrigation  purposes,  ut  least  we  should
 ensure  that  people  got  sufficient  drinking
 water.

 Sir,  clearing  of  Telugu  Ganga  is  a  very
 minor  problem.  It  is  strange  that  the
 clearance  for  Telugu  Ganga  has  been  with
 beld  on  the  pretext  that  it  runs  through
 the  1eserved  forest  area.  It  is  not  proper.
 Dr.  K.L.  Rao  an  eminent  engineer  had
 dreamt  of  linking  Ganga  with  Cauvery
 river  in  the  South.  He  prepared  a  plan
 also  to  link  these  two  rivers  to  provide
 water  to  the  areas  where  there  is  no  water.
 All  his  labour  has  gone  waste.  Well,  1
 am  not  speuking  about  that  gigantic
 Ganga-Cauvery  link  now.  What  I  want
 to  say  is  that  if  the  Govt.  is  not  ina
 position  to  provide  funds  for  such  gigantic
 scheme,  it  can  at  least  think  of  linking
 various  canals  and  rivers  and  thus  harness
 our  water  resources  for  the  benefit  of  the
 एएए एएए  एल्एल्एल्ए  एए  कएएएएएएटलफटटवाकलकि



 331  D.G.,  1987-88—

 [Shri  M.  Subba  Reddy}

 People.  At  least  such  projects  at  States
 level  can  be  taken  up.  But  this  Gavern-
 ment  has  not  taken  any  initiative  in  this
 Girection.  Telugu  Ganga  is  one  such
 important  project  which  should  be  execu-
 ted  as  early  as  possible.  Effort  have  not
 been  made  to  assess  the  water  require-
 ments  of  each  region  and  chalk  out  plans
 accordingly.  At  least  now  the  Govt.
 should  stuart  thinking  on  those  lines.

 Sir,  water  is  essential  for  the  very  sur-
 vival  of  mankiod.  But  4  this  budget,
 sufficient  allocution  has  not  been  mude
 for  water  resources.  I  am  sorry  to  say
 that  amount  earmarked  for  our  irrigation
 projects  is  too  meagre  to  achieve  any
 results.  I  am  afraid,  the  hon.  Minister
 bas  not  trea  his  best  to  get  more  money
 for  his  Ministry,  Sir  burring  those  pro-
 jects  which  were  constructed  dur.ng  the
 days  of  Nehru,  there  is  hurdly  any  project
 worth  mentioning  which  has  been  comple-
 ted  during  the  pist  tweoty  years.  Drink-
 ing  water  is  one  of  the  basic  needs  of
 mano.  Population  in  the  country  1s  in-
 creasing  very  rapidly.  We  may  not  be
 able  to  provide  them  w.th  every  thing,
 but  at  least  we  can  provide  them  water  to
 drink.  How  cam  the  psople  survive,  if
 there  is  no  water  ty  drink.  Neither  we
 are  able  to  control  our  population  the  way
 the  Chinese  have  do..e,  nor  we  could  pro-
 vide  water  to  quench  the  thirst  of  people.
 We  are  nowhere.  We  could  succeed
 neither  way.

 Sir,  Andhra  Pradesh  is  blessed  with
 plenty  of  water  resources.  There  ore  seve-
 ral  prest.g  ous  projects  like  Itchampally
 and  Polavaram.  Even  10%  of  Godavari
 river  are  not  being  harnessed.  Tam  धान
 able  to  understand  the  dispute  about
 Krishna  river  waters.  Why  and  =  what
 for  and  for  whose  benefit  is  this  dispute  7
 Telugu  Ganga  is  a  prestigious  project.
 Since  the  Govt.  is  refusing  clearance  for
 the  past  2  years  on  the  pretext  that  it  runs
 through  the  reserved  forcst  land,  the
 Andhra  Pradesh  Govt  cime  forward  to
 provide  land  in  liew  of  forest  land  so  that
 a  beticr  forest  can  be  developed.  Yet  no
 clearance  has  been  given  so  far.  Even
 during  the  days  of  British  it  was  surveyed
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 and  considered  to  be  mos  beneficial.  It  is
 strange  to  note  that  ignoring  its  impor-
 tance,  the  Central  Govt  is  still  dragging
 its  feed  to  accord  clearance.  Andhra
 Pradesh  is  suffering  from  the  twin  pro-
 biems  of  drought  and  flood.  Natural  cula-
 mity  in  one  form  or  the  other  are  effecting
 the  State  for  quite  some  time.  Much  has
 beed  spent  for  drought  relief  and  flood
 relief.  It  is  necessary  to  find  out  a  per-
 manent  solution  to  recurring  flood  und
 drought  damages.  Diverting  Krishax  waters
 to  Rayaliseema  is  one  such  solution  which
 Can  provide  relief  from  drought  perma-
 nently,  There  is  a  hitch  in  getting  world
 Baok  foun  for  the  construction  of  right
 canal.  Already  one  precious  year  has  been
 wasted.  For  the  very  clearance  of  Telugu
 Gangito  utilse  the  Krishna  water  the
 Govt.  at  the  Centre  is  creating  hurdles  by
 raising  the  begey  of  reserved  forest  land.
 There  is  no  forest  whatsoever  in  that  area.
 Leave  alone  trees,  there  are  not  even
 shrubs  in  that  area.  The  State  Govt.  hive
 submitted  a  detailed  report  on  the  subject
 to  the  Centre.  It  15  simply  a  waste  land
 through  whic.  this  canul  ”  supposed  to
 flow,  Experts  had  already  cleired  the  posi-
 tion.  Theo  why  this  extraordmary  delay  in
 Clearing  the  project.  It  appears  that  the
 Centre  is  withholding  clearance  just  be-
 cause  the  party  which  is  ruling  at  the  State
 is  different.  Sir,  to  bring  party  politics  in
 such  an  important  issue  as  this,  is  not  a
 correct  policy.  This  project  serves  the
 needs  of  the  people.

 By  constructing  the  Polavaram  project,
 the  Godawari  watcrs  can  be  better  utilised.
 This  project  too  has  not  been  cleared  so
 far.  Itchampally  project  is  yet  another
 important  project  through  which  3  States
 Can  stand  benefitted.  Sir,  it  ७  ai  weil
 known  fact  that  there  jis  acuts  power
 shottage  in  Muahbatashtra  and  Madhya
 Pradesh.  By  executing  the  Iichampally
 Project  early,  en  ugh  power  can  be  genera-
 ted  a0  us  to  wipe  out  the  shoitage  of
 Power  .n  these  two  States.  It  wilt  ulso
 solve  the  water  prob'em  in  Andhra.  These
 are  some  of  very  impurtant  projects  which
 should  be  taken  up  for  construction  imme-
 diately,  The  cost  of  construction  is  going
 up  year  after  year.  The  estimated  cost  of
 Polavaram  Project  was  Ra.  1200  crores  aod
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 pow  according  to  the  present  day  calcula-

 tions,  it  may  cost  us  Rs.  2000  crores.  Had

 more  money  been  allocated  in  this  budget,
 we  could  have  completed  many  projects
 earlier.  Since  the  allocation  is  not  suffi-

 cient  enough.  we  are  only  allowing  the

 cost  of  construction  to  go  up  enormously.

 Sir,  p-iority  hus  not  been  accorded  to

 the  projects,  which  are  most  important.

 The  policy  whch  is  be.ng  pursued  is  defec-

 tive.  Projects  which  are  not  so  important
 ars  being  preferied  to  the  projects  which

 are  very  importint.  There  is  a  saying  in

 Telugu  which  says  that  not  to  complete
 the  work  which  is  most  important  in  sche-

 duled  time  and  to  complete  early  which

 is  none  too  important  is  quite  wrong.
 Hence  fixing  up  priorities  is  quite  essential.

 We  hear  the  story  of  Ravana,  who  wus

 in  a  hurry  to  do  something  which  should

 not  have  becn  done.  He  was  too  powerful
 a  king.  He  took:away  Sita  to  Lanka  as

 though  he  w.is  in  a  hurry,  The  repurcas-
 sions  are  well  known  to  every  body.  He

 was  ru.ned  for  doing  something  which  he

 should  have  avoided.  Heace  we  must

 know  whit  sre  our  priornties  and  which

 one  are  to  be  atiempted  first  and  which

 can  be  taken  up  later  as  well.  At  present
 the  Govt.  is  doing  many  things  which  it

 should  not  have  done.  The  Govt.  is  not

 attemp'ing  to  do  any  thing  which  3s  of

 utmost  impo:tant  to  the  people.  There

 are  many  inter-state  water  disputes.  They

 need  be  solved  urgently.  Yet  the  Govt.

 had  not  shown  any  urgency  in  solving

 them.

 There  is  pleny  of  water  in  reservoirs.  It

 will  help  in  iccumulat.on  of  water  under-

 ground.  When  there  ’  plenty  of  water

 underground,  we  can  very  casly  tap  it.

 The  unde:ground  water  level  is  getting

 depleted  very  fust.  I¢  has  alre  dy  gone
 down  by  14  feet.  Already  the  water  table

 is  much  lower  than  the  tubewcll  level.

 Hence  the  construction  of  the  projects  is

 essential.  The  reservoirs  will  help  in  per-
 colation  of  water.  It  will  also  heip  in

 getting  more  rains.  It  is  high  time  to

 begin  constructi:.g  projects  where  there  is

 plenty  of  water  resource.  Let  us  take  the

 Case  of  Punjab.  Had  the  Bhakra  Nangal

 Project  was  not  constructed  during  the
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 days  of  Nehru,  one  can  well  imagine  the
 condition  in  Punjab  today.  All  most  all
 the  projects  in  the  country  which  were

 completed  earlier  are  now  providing  water
 to  grow  three  crops  inan  year.  In  order
 to  meet  the  threat  of  growing  populations,
 it  is  mecessary  to  increase  the

 irrigation  potential  in  the  country.  Already
 people  have  begun  to  feel  the  scarcity  of
 water  both  for  cultivation  and  drinking.
 People  cannot  wait  any  longer  now.  It
 is  better  not  to  play  with  the  patience  of
 the  people  any  more.  It  is  too  serious  a
 matter  and  needs  an  urgent  solution.  It
 neglected,  it  can  create  troubles  to  the
 Govt.

 Sir,  the  shortage  ‘of  drinking  water  has
 become  very  acute  since  the  fast  4  years.
 People  are  not  getting  drinking  water
 though  they  are  prepired  to  pay  Rs,  2
 per  pot.  This  is  the  condition  today  in
 Rayalaseema.  The  hon.  Muoister  will
 realise  the  difficulty  of  the  people  if  he
 visits  the  area  once.  Now,  cirts  are  being
 engaged  to  fetch  drinking  water  from
 distant  places.  Diverting  Krishna  water  to
 Rayalaseema  will  provide  immense  relief
 to  the  people  from  acute  short.  ge  of  drin-
 king  water.  It  is  not  proper  on  the  part
 of  Karnataka  to  raise  objection  if  Andhra
 utilises  its  share  of  Krishna  water.  It  is
 Dot  good.  Hon.  Minister  Shri  Shankara-
 nand  hails  from  Karnataka.  I  hope  and
 trust  that  he  will  prevail  upon  Karnataka
 Govt.  and  solve  the  d'spute  at  once.  If  the
 dispute  is  solved  amicab'y  and  early,  the
 Telugu  Ganga  project  can  be  completed
 soon.  Because  of  th:s  dispute,  even  the
 Tami!  Nadu  Govt  is  withholding  its  snare
 of  cost,  thus  jeopardising  early  completion.
 Thus  the  people  in  Madras  are  also  being
 deprived  of  drinking  water.  Hence  the
 dispute  should  be  solved  in  the  interests
 of  one  and  all.  Not  only  Telugu  Ganga,
 other  important  projects  in  Andhra  hke
 Vansadhare,  Polavaram  etc.  should  be
 cleared  as  early  possible.  There  is  no
 major  obstacle  in  clearing  these  projects.
 Hence  clcarance  should  be  accorded  imme-
 diately.  Not  only  clearing  the  projects,
 the  Central)  Govt.  should  also  take  up
 the  responsibility  of  executing  these  pro-
 jects.  By  doing  so,  the  Govt  can  hope  to
 solve  the  water  problem  in  the  country  to
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 a  great  extent.  Efforts  should  be  made  to
 get  more  money  for  development  of  water
 resources  so  that  important  projects  can  be
 taken  up  and  completed  early.  There  will
 no  more  be  any  shortage  Of  water  either
 for  drinking  or  for  irrigation.  At  present
 the  rainfall  is  quite  erratic  in  the  country.
 In  some  parts  there  is  excess  rainfall  and
 in  some  other  areas  it  is  quite  scanty.
 Country  has  suffered  enough  due  to  the

 errapic  rainfall.

 Sir  Polavaram  is  an  important  project.
 There  is  no  mijor  obstacle  to  clear  the

 Projects.  At  present  only  10%  of
 Godavari

 water  is  being  utilised  and  the  remuining
 90%  is  flowing  into  the  sea.  Godavari
 water  can  be  diverted  to  Krishna  for
 better  utilisation,  Due  to  the  step  motherly
 treatment  meted  out  to  Andhra  Pradesh

 by  the  Centre,  all  the  major  projects  in
 the  State  are  still  awaiting  the  clearance
 At  least  now,  1  hope,  the  Central  Gove.
 would  accord  permission  to  the  major
 projects  like  Polavaram  and  Telugu  Ganga.
 Thousands  of  unemployed  labourers

 would  get  jobs.  The  =  scarcity  of

 drinking  water  can  be  wiped  out.  Once

 again ।  repeat  that  it  ss  mot  a  correct

 policy  to  withhold  clearance  to  Telugu
 Ganga  on  the  pretext  that  it  runs  through
 the  reserved  forest  fand,  Sir,  iofluent.al

 people  are  mercilessly  felling  the  most  -८-
 cious  trees  like  Sandalwood  and  teak.  No

 body  is  concerned  about  it.  But  Telugu

 Ganga,  which  confers  bounty  on  the  peo-
 ple,  is  being  subjected  to  all  50115.  of  rules
 and  regulations.  There  is  no  forest  what-
 soever  in  that  so  called  reserved  forest.
 The  delay  in  according  clearance  is  infar-
 donable.  Srivardaraji  sw..my  project  in

 my  Constituency  has  been  c'eared  recently
 by  the  Prime  M.nister.  After  20  years  of

 protracted  negotiations  and  correspon-
 dance,  this  projec:  has  now  been

 cleared.
 1  am  happy  about  it.  Pcople  in  my  consti-

 tuency  are  extremely  happy  that
 the  pto-

 ject  has  been  approved.  There  is  acute

 shortage  of  drinking  water  in  my  area.
 Life  is  miserable  there.  In  spite  of

 all
 these  reasons,  the  clearance  for  Varadaraja
 Swamy  Project  was  kept  pending  in  the
 name  of  a  Tiger  project  which  was  supposed

 to  be  थ  reserved  forest.  I  hope  and  trust
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 that  Telugu  Ganga  project  will  not  be  sub-
 jected  to  the  same  fate.  I  earnestly  appeal
 to  clear  the  Telugu-Ganga  project  as  early
 as  possible.  If  it  is  cleared,  the  Tamil
 Nadu  Govt.  will  no  more  drag  its  feet  to
 share  the  cost  of  construction.  People  in
 Madras  can  hve  a  seigh  of  relief.  Pending
 clearance,  the  Tamil  Nadu  Gove,  is  having
 doubts  about  the  proj.ct.  Hence  clearance
 of  Telugu-Ganga  will  solve  all  problems.
 Both  Andhra  Pradesh  and  Tamil  Nady
 Govts,  will  join  hands  in  completing  the
 project.  If  permission  is  accorded  imme-
 Giatzly,  the  project  can  be  comp'eted  in
 two  years  and  drinking  water  can  be  taken
 to  doorsteps  of  the  people  in  Madras.  Sir,
 our  Puranas  say  that  Shank.ira  released
 Ganga  to  mike  tbe  ead०  country  green.
 Th.s  Shankara  who  is  now  Presiding  over
 the  water  resources  Ministry  is  requested
 to  release  the  Telugu-Ganga  to  save  the
 people.  I  hope,  he  will  be  gencrous
 enough  10  release  Telugu  Ginga  by  accor-
 ding  clearance  to  the  project.  I  expect
 that  he  w:l)  not  hesitate  any  more  for  the
 eatly  clearance.

 Sir,  I  conclude  my  speech  thanking  you
 for  giving  me  an  opportun'ty  to  speak,

 SHRI  KUNWAR  RAM  (व  iwada)  :  Mr.
 Chairman,  Sir,  at  present  a  discussion  [|
 going  op  the  Demanis  for  Grants  of  the
 Ministry  of  Water  Resources.  Water  is
 most  essential  for  every  Ivirg  being  and
 nobody  can  survive  without  water.  We  ure
 very  happy  that  our  Government  ।
 making  conti:  uous  efforts  that  this  gift  of
 the  nature,  which  is  most  essential  for
 living  beings  «as  also  for  their  develonment
 should  be  made  avilable  at  all  cost.  We
 have  set  great  objectives  in  our  Twenty
 Points  Programme  so  that  country  may  be
 taken  towards  conti:ous  development  with
 in  a  specified  per.od,  we  may  achive  self
 sufficier.cy  in  the  matter  of  all  the  resour- ces  and  our  condition  may  become  sgatis-
 factory  and  this  is  the  1¢ason
 that  we  have  included  irrigation
 at  the  first  point.  Our  countiy  is  predonii-
 nantly  an  sgriculturs)  county  and  most
 Of  the  people  whether  they  are  farmers,
 labourers  or  other  persons  are  dependent On  agriculture  or  agro-inJustries.  If  there
 is  good  crop  in  the  viileges,  the  farmers,
 become  happy,  they  get  g:  od  food  and  do
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 all  their  works  with  satisfaction.  If  in  any
 particular  year,  there  is  not  a  good  crop
 er  crops  are  damaged  due  to  any  reson
 and  if  they  receive  a  setback  in  the  matter
 of  agriculture,  then  such  ai  situation  is
 very  painful  for  our  farmers.  Such  a  situa-
 tion  is  also  very  painful  for  the  Govern-
 ment,  because  people  face  starvation  and
 they  migrate  from  the  villages  and  they  do
 not  look  back  to  the  villages  til!  time  for
 next  crop  arrives.  The  reason  for  it  is  that
 our  farmer  is  depeadent  mainty  on  mon-
 soon  or  rain  water.  Though  there  are
 irrigation!  facilities,  but  these  are  very
 negligible.  The  farmer  is  not  able  to  derive
 any  benefit  out  of  them.  Famine,  floods
 Or  other  natural  calamities  cause  great  loss
 to  the  farmers.  Keeping  in  view  all  these
 things,  our  Government  has  given  top
 place  to  irrigational  facilities  in  Twenty
 Points  Programme.  Secondly,  when  we  see*
 the  situation  of  irrigation  projects  in  our
 country,  we  are  very  much  pained.  You
 may  look  to  any  project,  you  would  find
 that  whichever  project  has  been  under-
 taken  by  Government  h:.s  not  been  com-
 pleted  so  far.  On  the  one  hand,  our
 Government  considers  irrigation  an  impor-
 tant  item  and  on  the  other  hand.  no  pro-
 ject  has  been  completed  so  far.  I  would
 like  to  tell  the  bon.  Minister  that  the
 work  on  the  Kosi  Project  hac  started  long
 back  but  despite  the  work  on  it  starting
 so  carly,  it  has  not  been  completcd  so  far.
 Then  there  is  a  big  project  named  Gandak
 project.  Work  on  it  had  also  started,  but
 it  has  not  been  complicted  so  far.  No  pro-
 ject  has  besn  completed  so  far.  Though
 we  achieved  independence  forty  years  back,
 not  even  क  single  project  has  been  comple-
 ted  so  far.

 Mr.  Chairman,  Sir,  Upper  Sakari,  Til-

 siya  Dhagar  etc.  are  such  projects,  for

 which  foundation  stones  bave  been  laid

 and  of  rupees  have  been  spent,  but  the

 projects  have  not  been  completed.  In  res-

 pect  of  Tilaiya  Dhagar  project,  an  amount
 of  Rs,  50  crores  has  been  spent  on  cons-
 truction  of  staff  quarters  alone  but  the
 main  project  has  not  been  touched  at  all.
 Mr.  Chairman,  Sir  now  you,  as  well  as
 the  Government,  can  understand  as  to
 what  development  we  can  make.  Our  coun-

 try  is  predominantly  an  agricultural  0०
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 try-The  condition  of  our  labourer  is  not
 improving.  We  extend  help  to  him
 throagh  20-Point  Programme  so  that  his
 econom'c  condition  may  improve.  But
 when  his  economic  condition  would  not
 improve,  how  would  he  work?  The  main
 base  of  our  economy  ie  agriculture.  When
 farming  would  not  be  done  properly,  how
 could  his  condition  improve  7  You  conse
 truct  houses  for  them.  You  say  that  wages
 are  being  increased  by  Rs.  5  to  Rs.  10,
 but  wherefrom  he,  the  labourer  will  got
 the  work  7  When  there  are  no  irrigational
 facilities  and  no  production  in  the  fields,
 bow  could  all  this  happen  ?  There  are  cer-
 tain  areas  where  adequate  irrigational
 facilities  have  not  been  provided.  Just
 now  one  of  our  colleagues  referred  to
 Nalanda  area  in  Bihar,  specially  the
 South  areas  where  there  are  not  adequate
 irrigational  facilities.

 Mr.  Chairman,  Sir,  if  there  is  some
 rain  in  the  areas  which  have  been  declared
 drought  prone  areas,  then  it  is  aff
 right  and  there  could  be  some  production
 of  foodgrains.  But  if  there  is  no  rain,  it
 may  Create  difficulties  for  the  Government.
 We  had  said  even  during  the  time  of  late
 Prime  Minister,  Smt.  Indira  Gandhi  that
 if  some  work  is  going  on  an  any  irrigation
 project  in  a  drought  prone  area,  it  must
 be  completed  first.

 Mr.  Chairman,  Sir,  there  is  acute
 sho:tage  of  drinking  water.  The  Govern-
 ment  should  make  arrangement  for  it.  We
 give  assurance  through  Five  Ycar  Plans
 that  drinking  water  will  be  provided  in
 every  village  of  the  country  but  although
 the  Sixth  Five  Year  Plan  has  ended,
 drinking  water  facilities  have  not  be  pro-
 vided  to  each  and  every  village.  This  is
 very  shamefal  thing.  All  the  hon.
 Members  who  have  expressed  their  views
 here  have  narrated  the  problem  of  drink-
 ing  water  in  their  respective  constituencies.
 It  is  hoped  that  during  the  Seventh  Five
 Year  Plan  a  large  number  of  villages  will
 be  supplied  drinking  water.  I  would  like
 to  submit  that  even  now  there  are  many
 such  villages  where  women  have  to  walk
 down  6  to  7  miles  for  fetching  drinking
 water,  It  is  a  matter  of  surprise  thag t
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 though  forty  years  have  passed  since  the
 country  got  independence,  the  women
 have  stil!  to  go  to  long  distance  to  fetch
 water.  We  have  made  progress  in  every
 field.  We  clam  before  other  countries  of
 the  world  that  we  have  made  progress,
 but  we  have  not  been  able  to  supply
 drinking  water  to  all  the  villages  of  the
 country.

 Sir,  I  would  like  to  say a  few  points
 more.  When  the  First  Five  Year  Plan
 started,  we  rarely  heard  during  those  days
 about  the  problem  of  flo  -ds,  particularly
 some  area  suffering  from  floods  every
 year.  We  might  have  heard  once  in  ten

 years  that  some  area  had  been  affected  by
 floo  s.  But  we  never  came  across  the
 news  that  a  particular  area  was  affected
 from  fioods  every  yeur.  Now  we  hear
 every  year  about  the  ravages  of  floods.
 What  is  the  reason  for  it  7  We  will  have
 to  find  out  the  reasons.  The  Government
 has  constructed  dams  on  big  rivers  for

 generating  electricity  and  some  other  pur-
 pose.  I  think  it  is  the  reason  for  the
 recurrence  of  floods.  Due  to  this,  che
 natural  slope  or  flow  of  the  rivers  has
 been  obstructed  by  these  dams  in  such  a

 way  that  floods  occur  every  year.  The
 floods  occur  in  Patna  and  Bhojpur.

 Mr.  Chairman,  Sir,  in  the  drought

 prone  areas  where  there  is  no  raiofal,
 floods  never  occ.  red  as  canals,  rivers  and
 rivulets  did  oot  have  water  but  now  floods
 occur  there  also.  Survey  should  be
 conducted  there  to  know  the  damages
 done.  In  the  areas  where  during  the  last
 500  years  floods  never  occurred,  floods
 have  occurred  in  those  drought  prone
 areas  also.  There  is  definitely  some
 defect  in  the  planning.  You  will  bave  to

 pay  attention  towards  it.  During  the
 British  rule,  repair  of  rivulets,  poods  and
 wells  used  to  be  undertaken  but  now  there
 is  no  arrangement  for  their  repair.  Asa
 result  thereof  the  people  of  our  area  are

 facing  acute  shortage  of  drinking  water.

 Sir,  through  you  I  would  like  to  request
 the  hon.  Minister  that  till)  you  provide
 facility  for  irrigation,  you  should  at  least

 repair  the  old  canals,  wells  etc.  so  that  we
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 May  get  some  relief.  If  you  cannot  cone-
 truct  barrages  on  the  Upper  Kaksi,
 Tilayya  Dabar,  at  Icast  that  system  of
 canals  etc.  should  be  restored  which  sus-
 tained  our  villages  and  which  provided  us
 water  with  which  we  used  to  meet  the
 needs  of  our  area  and  on  which  our  life
 depended.  Due  to  the  wrong  schemes
 of  the  Goveroment,  dams  ,wel/s  and  canals
 get  damaged.  You  can  save  them.  Due
 to  the  wrong  schemes,  all  the  roads  inclu-
 ding  the  new  ones  get  damaged  causing
 national  floss.  Have  you  over  examined
 the  figures  to  know  as  to  why  even  the
 new  roads  get  damaged  due  to  the  floods  7
 Why  the  roads  did  not  get  damaged  pre-
 viously  and  why  the  floods  did  not  occur  ?
 Why  it  is  happening  nowadays  7  You  will
 have  to  examine  it  because  it  is  a  national
 loss.  On  the  one  hand  you  are  present-

 dog  these  Demands  and  on  the  other  hand,
 you  are  making  all  these  schemes  good
 for  nothing  by  adopting  wrong  planning.
 With  these  words,  I  conclude.  I  am
 grateful  to  you  for  alloting  me  some  more
 time  to  speak,

 SHRI  BIRBAL  (Ganganagar)  :  Mr.

 Chairman,  Sir,  I  rise  to  support  the
 Demands  for  Grants  of  the  Ministry  of
 Water  Resources.  There  is  a  Gang  canal
 in  म  constituency  which  is  60  years  old.
 This  canal  has  been  completcly  damaged
 on  the  Punjab  side.  Although  the  capa-
 city  of  the  canal  is  2750  cusecs  of  water,
 it  is  catrying  sometimes  Only  1800  cusecs,
 aad  sometimes  1900  cusecs  of  water  for
 the  last  15  years.  Two  to  thiee  years  ago
 a  scheme  of  link  channel  was  envisaged  to
 msake  up  for  the  water  and  work  on  -
 was  also  started.  It  is  prosed  to  cons-
 truct  a  link  canal  from  R.D.  Purcad  of
 Indira  canal  to  Firat  Head  Sadhuwall  of
 Gang  canal.  Some  portion  of  cana!
 comes  in  Haryana.  The  Rajasthan
 Government  was  to  give  Rs.  2.30  crore  to
 Haryana  but  it  has  released  an  instalment
 only  of  negligible  amount.  It  has  not
 released  full  amount.  You  should  pay
 attention  to  this  issue  and  write  to  the
 State  Government  so  that  the  construction
 of  the  link  channel  is  completed  without
 delay.

 Indira  canal  and  Gang  Cenal  both
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 emanate  from  Harika  barrage.  Till  the
 Gang  canal  on  the  side  of  Punjab  is  com-
 pletely  constructed,  it  is  propusea  to
 release  water  of  Gang  canal  into  the
 Indira  canal  and  supply  it  from  the  link
 channel  to  the  farmers  of  the  Gang  canal.
 I  request  that  State  Government  should
 be  asked  to  do  the  needful  and  you  should
 get  the  work  done  at  the  carliest.

 1  would  like  to  draw  your  attention  to
 the  new  canals.  Two  canals  namely
 Singmukb  and  Naura  pass  through  my
 constituency.  Two  tehbsits,  Bhadra  and
 Nauta,  and  Waranagar  and  Shardulpur  of
 the  Chura  district  are  covered  by  these
 two  rivers  and  these  can  irrigate  about ।
 Jakh  acres  of  land.  At  present  200
 villages  of  Ganganagar  district  and  the
 whole  Churu  district  are  in  the  grip  of
 famine.  However,  the  Government  wants
 to  create  permanent  assets  with  the  funds
 ment  for  famine  relief  so  that  the  people
 may  get  permanent  source  of  livelihood.
 This  can  be  achieved  through  the  canal
 only.  I  would  like  to  request  the  hon.
 Minister  to  include  both  the  canals  in  the
 joint  plan.

 Now  I  would  like  to  draw  your  atten-
 tien  towaids  Indira  canal  area.  Pucca
 water  coures  have  been  constructed  for

 irrigation  purposes  in  the  Iodira_  canal
 area.  A  time  schedule  for  coostructing
 water  courses  was  fixed  and  it  was  decided
 to  hand  them  over  to  the  farmers  within
 one  and  an  half  year.  This  was  the  con-
 dition  on  the  agreement.  But  water
 courses  had  not  been  constructed  for  as

 many  as  nine  years  and  also  a  number  of

 departmental  scandals  had  taken  place.
 The  States  of  Punjab  and  Haryana  Pradesh

 adjoin  our  State.  The  Governments  of

 those  states  wrote  off  loans  granted  to  tbe

 farmers  in  connection  with  the  water
 courses  and  remitted  even  land  revenues.
 This  is  unbelievable  for  the  farmers  of

 our  State.  They  are  agitated  and  they
 are  preparing  to  launch  a  big  agitation.
 The  Banks  have  issued  notices  of  attoch-

 ment  of  property  of  the  farmers.  ह

 would  like  to  sbow  that  notice  to  you.
 You  can  see  how  the  banks  have  issued
 notices  of  attachment  7  You  should  do

 something  so  that  the  farmera  may  get
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 relief.  This  is  a  serious  matter.  I  have
 raised  this  matter  a  number  of  times  in
 the  House.

 There  is  another  problem  on  our  State.
 These  farmers  who  had  got  their  uneven
 land  levelled  in  the  first  phase  of  Indira
 Canal  after  1975  and  got  water  from  the
 Iedira  Canal  are  now  not  getting  water  on
 Permanent  basis.  Their  crops  are  being
 forcibly  harvested.  I  would  request  that
 water  should  be  supplied  to  them  on
 permanent  basis.

 With  these  words  ।  couclude.  I  thank
 you  a  lot  for  giving  me  an  opportunity  to
 speak.

 SHRI  KALICHARAN  SAKARGA-
 YEN  (Khaodwa)  :  Mr.  Chairman,  Sir,  I
 express  my  thanks  to  you  for  providing
 me  an  opportunity  to  speak.  I  support
 the  Demands  for  Grants  of  the  Ministry
 of  Water  Resources  and  through  you I
 want  to  draw  the  attention  of  the  hon.
 Minister  towards  South  West  districts  of
 Madhya  Pradesh.  These  are  the  districts
 through  which  west  flowing  rivers
 Narmada  and  Tapti  pass.  It  is  ironical
 that  these  are  the  districts,  especially
 Khandawa,  Khargaon,  Dhar  and  Betul
 which  always  fall  victim  of  drought.
 Drought  situation  prevailed  in  Khandwa
 for  5  yeats  out  of  10  years.  We  had  to

 spend  lakhs  of  rupees  on  relief  work.  It
 it  ironical  because  in  Khandwa  district
 on  southern  side  river  Tapti  fiows  which
 divides  Burhanpur  Tehsil!  into  two  parts
 and  fiow  into  Maharashtra.  Similarly,
 Narmada  river  flows  in  its  northern  pact.
 There  Is  a  large  reservoir  of  water  in  it.
 But  it  is  of  no  use,  especially  to  Khandwa,
 Kbargaon  and  Dhar.

 16.00  brs.

 {SHRI  VAKKOM  PURUSHOTHA-
 MAN  ia  the  Chair)

 We  have  been  listening  for  the  last  20
 years  that  a  scheme  has  been  prepared  to
 construct  a  dam  on  Narmada  river,  ca'led
 Narmada  Sagar  Dam  near  Punasa.  Many
 aspects  of  the  scheme  were  discussed  there.
 Narmada  Nagar  was  also  established.
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 Lakhs  of  rupees  were  spent  on  it.  Diffe-
 rent  kinds  of  research  was  undertaken.
 At  last,  our  Hon.  Prime  Minister,  Shri-
 mati  Indira  Gandhi  laid  the  foundation
 stone  near  Punase  in  Khandwa  district  on
 23.10.1984.  She  blessed  that  its  benefits
 will  be  made  available  to  farmers  of
 western  part,  eastern  Nemar  and  Dhar
 districts  to  irrigate  more  than  3  lakh  acres
 of  land  and  the  benefits  of  about  2000
 mw  electricity,  which  will  be  gencrated
 from  it  will  also  be  made  available  to  the

 people  of  the  area.  Thereafter  this  be-
 came  disputed.  Discussions  have  been
 carried  in  the  name  of  environment  and
 forests  and  now  the  people  have  started

 apprehending  that  perhaps  the  dam  may
 not  be  constructed.  I  belong  to  the  area
 where  about  180  villages  are  being  affec-
 ted  due  to  Narmada  Sagar.  62  villages
 will  be  totally  submerged  in  the  water.
 Harsood  town  is  also  getting  submerged.
 Despite  all  these,  we  hope  that  the  dam
 which  wiil  be  constructed  in  the  public
 interest,  will  be  beneficial  to  the  entile
 nation.  Now  the  construction  work  of
 the  dam  has  been  stalled  in  the  name  of
 environment  or  some  other  thing.  I  want
 to  say  that  one  third  area  of  our  district
 is  covered  with  forests.  The  Government
 of  Madhya  Pradesh  has  submitted  a
 detailed  note  about  the  problem  of  the
 area.  It  is  stif!  under  consideration  of
 the  Department  of  Environment.  There-
 fore,  I  would  like  to  submit  that  the

 development  of  this  district  has  been
 stalled  for  the  last  20  years  due  to  appre-
 hensions  connected  with  this  dam.  Now

 prompt  action  should  be  taken  to  solve
 these  problems.  A  _  lot  of  time  has  been
 consumed  in  getting  this  point  cleared  by
 the  Government  of  Madhya  Pradesh  from
 the  Narmada  tribunal  that  Narmada  river
 is  their  life  line  and  they  have  every  right
 to  utilise  it  fully.  Now  that  the  tribunal
 has  given  its  verdict  concerning  Gujurat,
 Maharashtra  and  Madhya  Pradesh,  I  do
 not  understand  as  to  what  other  thing  is
 coming  in  its  way.  Under  these  circum-
 stances,  I  would  like  to  mike  a  submission
 that  this  plan  should  be  accorded  approval
 in  the  earliest  possible  time  and  work  on
 it  should  be  started.  It  is  our  daty  to

 give  shape  to  the  blessings  that  Shrimati
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 Indira  Gandhi  had  given  at  ths  time  of
 laying  the  foundation  stone,  I  appeal
 that  this  work  should  be  done  iam  the
 national  interest.

 My  second  submission  is  that  one  third
 area  of  my  district  comes  under  the  plains
 of  Tapti.  About  5  to  6  years  back  the
 Chief  Ministers  of  Maharashtra  and
 Madhya  Pradesh  had  Jaid  the  foundation
 stone  for  Upper  Tapti  Dam,  which  is
 called  the  Naptha  Dam  also,  but  no  work
 has  been  undertaken  on  it  so  far.  This
 district  and  adjoining  Khargaon  district
 remain  affected  by  drought  al!  the  time.
 If  any  work  for  providing  water  resources
 is  to  be  curried  out  in  these  two  districts,
 then  dams  will  have  to  be  constructed  op
 these  two  rivers.  It  is  especiully  necessary
 to  construct  Narmada  S:gar  dam,
 Onkareswac  dam  and  Maheswar  dam  on
 Fiver  Narmada  immediately.  W  thout
 constructing  them,  (tbe  water  level  of  this
 area  Cannot  improve  and  no  improvement
 Gan  be  effected  in  the  present  irrigation
 position.  Presently  irrigation  average  1n
 Madhya  Pradeah  ig  less  than  the  national
 average.  You  will  be  surprised  to  know
 that  farming  is  done  in  about  4  to  44  lakh
 hectares  of  land  whereas  irrigation  1s  done
 only  in  about  36,000  hectare  land,  This
 irrigation  is  also  done  from  the  water  of
 wells.  Sevcral  small  schemes  bave  been
 proposed  but  are  not  being  implemented.
 I  am  surprised  (0  note  that  whercas  some
 districts  have  been  provided  about  10
 minor  irrigation  projects  out  of  the  U.S.
 sid  programme  given  to  Madhya  Pradesh,
 not  a  single  project  has  been  provided  to
 my  area,  especially  Khandwa  which  is  a

 droughbt-prone  area,  though  all!  the  schemes
 have  been  placed  before  the  Government
 of  Midbya  Pradesh.  Therefore.  I  want
 to  submit  that  it  was  pinpointed  in  the
 survey  conducted  in  the  year  1985  about
 these  schemes-~the  minor  schemes  aod
 lift  irrigation  sechemes—that  sanction
 should  be  accorded  to  these  schemes  so
 that  (he  problems  created  due  to  effect  of
 drought,  shortage  of  drinking  water  and
 the  water  level  going  down  in  villages
 could  be  solved.  I  would  like  to  submit
 that  crops  of  cotton,  pulses,  oil  scede,
 groundnut,  soyabean,  black  gram  etc.  are
 raised  in  the  districts  of  Khandwa,  Khar
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 gaon  etc.  The  main  problem  that  is  being
 faced  in  this  districs  is  that  the  water
 level  is  going  down.  I¢  is  my  request  to

 you  that  in  the  absence  of  percolation
 tanks,  top  dams  or  such  other  schemes,  no
 solution  can  be  found  to  check  the  water
 Jevel  going  down  and  means  of  present
 irrigation  getting  exhaustcd.  Large  quan-
 tities  of  banana  is  produced  in  the  Bur-

 banpur  area  of  district  Khandwa_  in
 Madhya  Prudesh  but  water  level  of  the
 open  drains  has  also  gone  down  125  to
 1ओ  fect  below.  Due  to  fall  in  the  water
 level  the  above  crop  is  also  on  the  verge
 of  getting  destroyed.

 I  would,  therefore,  like  to  request  the
 Minister  that  he  may  come  to  the  site  of
 Narmada  Sagar  and  sce  for  himself  the

 position  prevailing  there.  ह  bave  ulready
 invited  him  for  this,  While  repeating  it
 once  again,  1  would  like  to  say  that  he

 may  especially  reconsider  the  problems  of
 the  western  districts  of  Madbva  Pradesh
 and  extend  his  full  co-operation  and
 assistance  to  solve  them.

 With  these  words  I  support  the
 Demands  for  Grants  presented,

 SHRI  VIJAY  KUMAR  MISRA

 (Darbhanga)  :  Sir,  :  want  to  express  my
 views  on  the  Demands  for  Grants  of  tbe

 Ministry  of  Water  Resources.  Several  of
 eur  hon.  Members  have  expressed  their

 opinions  and  have  bighlighted  the  irriga-
 ‘tion  schemes  of  their  respective  states.  It
 is  evident  that  development  works  are

 going on  in  the  field  of  irrigation  in  all

 the  Statea’  Thercfore, ।  do  not  want  to

 say  anything  about  it.

 I  also  belong  to  Bihar  State  and  ircriga-
 tion  level  has  gone  far  below  in  Bibar
 Lower  Bihar  is  dependent  on  agriculture
 even  to-day.  As  has  been  said  by  all  the
 hon.  Members,  the  work  of  the  Irrigation
 Department  is  very  very  important  and

 very  necessary.  ह  would  Iike  to  say  to  the
 hon.  Minister  that  the  schemes  which  are
 sent  by  this  Department  to  State  Govern-
 ments,  should  be  finalised  after  discussing
 them  with  the  M.  Ps.  I  do  not  want  to
 say  more  about  the  way  the  money  given
 to  States  by  the  Central  Government  is
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 misutilised  because  everybody  knows  about
 it.  So  far  ।  know,  when  the  Kosi‘  canal
 project  in  the  Mithila  region,  was  started,
 its  estimated  cost  was  Rs.  13  crores-and
 by  now  Rs.  283  crores  have  already  been
 spent  on  it  and  keeping  in  view  the  pace
 at  which  the  work  is  being  carried  on  and

 the  attention  that  is  being  paid  by  the  State
 Government  towards  it,  I  doubt  if  the
 work  will  be  completed  even  after  spend-
 ing  Rs.  500  crores.  Similarly,  the  work  on
 western  Kosi  Canal,  which  is  linked  with

 Nepal,  has  also  be:n  running  for  several
 years  and  it  has  not  been  completed.
 When  the  question  of  completion  comes,
 the  State  Governmen:c  replies  that  water
 will  be  made  available  next  year.  There-
 fore,  1  would  hke  to  urge  upon  the  hon.
 Min  ster  to  evaluate  the  work  done  with
 the  help  of  funds  sent  by  Central  Govern-
 ment,  specially  in  the  case  of  Bihar.  It
 should  also  see  the  progress  of  the  work.
 It  is  unfortunate  that  the  Irrigation  De-

 partment  of  Bihar  does  not  work  to  pro-
 vide  water  to  the  farmers.  Rather  it  works
 to  collect  funds  for  your  political  party
 and  leaders,  like  the  Industry  Department.
 Jt  is  not  a  secret  for  vou  as  to  how  the
 money  sent  there  is  being  looted?  J
 would,  therefore,  request  that  attention
 should  be  paid  towards  this.

 The  most  essential  thing  is  that  the  na-
 tional  policy  and  plan  framed  by  you  are
 quite  good.  All  the  rivers  and  rivulets
 should  be  brought  under  a  monitoring  cell
 which  should  be  set  up  ut  the  Ceniral
 level.  You  have  the  scheme  for  trainiag
 apd  you  want  to  impart  training  about
 the  manner  in  which  the  water  Is  to  be
 utilised.  You  cin  impart  training  to  the
 Eagincers  who  are  working:  under  you.
 They  need  training  as  to  how  they  should
 do  the  work.

 I  also  want  to  say  that  a  fot  of  money
 of  the  Central  Government  has  been  inves.
 ted  on  western  Kosi  canal  project.  Apart
 from  this,  work  on  Bagmati,  where  Cen-
 tral  funds  have  been  invested,  has  also  not
 been  compieted.  Adhwad.  dam  is  situated
 in  the  Darbhanga  area.  Floods  can  be
 checked  in  the  districts  of  Darbhanga,
 Sitamarhi  and  Samastipur.  But  that  scheme
 bas  also  been  pending  with  you  depite
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 several  requests  from  the  Government  of
 Bibar  and  work  on  Adhawada  part  ।  aad
 2  has  also  been  stalled.  If  the  above
 work  is  completed,  then  I  am  fully  confi-
 dent  that  crores  of  people  can  be  saved
 from  floods.  The  schemes  of  western  Bihar
 have  also  been  pending  with  you.  As  I
 have  already  said.  if  part!  and  2  of
 AdhawaJa  scheme  are  completed,  farmers
 of  Sitam  irhi,  Darbhanga  etc.  cin  be  saved
 from  floods.  If  it  1s  not  being  completed
 for  some  reason,  the  people  of  the  area

 may  please  be  called  for  at  the  State
 Government  level  and  action  may  be  taken
 to  remove  their  difficulties  so  that  this
 scheme  can  be  completed  without  delay.
 Otherwise,  the  people  of  the  area  will  face

 great  difficulties.

 Several  hon.  Members  have  spoken
 about  moor  irrigation.  I  would  Nhke  to

 urge  upon  you  to  pay  full  aitention  to-
 wards  hfe  irrigation  ni  Bihar.  Then  only  it
 will  serve  the  purpose.  Lift  irrigation  system
 bas  been  taken  up  ino  other  states.  But
 in  Bhar  the  work  done  is  not  that
 much  as  has  been  shown  in  papers.  If  you
 ask  for  the  figures  from  the  State  Govern-
 ment,  it  will  furnish  the  tgures  that
 so  many  acres  of  land  has  been  irrigated
 by  lift  irrigation.  Butif  you  go  to  the

 Spot,  you  will  come  to  kno ४  that  most  of
 the  work  has  been  done  on  papers  only.

 I  would  request  you  to  reconsider  about
 the  lift  irrigation  as  to  how  we  can  pro-
 vide  water  to  the  adivasi  beit  of  Bubar
 through  111  irrigation,  It  is  a  good  thing
 that  there  is  a  provision  to  get  foan  from
 World  Bank.  Bihar  State  is  lagging  bchind
 in  this  matter  also.  Therefore,  1t  is  your
 responsibility to  see  as  to  how  the  State
 Gevernment  is  working.  A  huge  amount
 from  World  Bank  has  been  given  to
 Andhra  Pradesh  and  similurly  two  to  three
 hundred  crore  rupees  are  being  given  to
 Bihar  State  for  the  repairs  of  tubewells.
 I  want  that  you  should  monitor  the  work
 at  your  own  level  so  thit  the  moncy  -
 not  misused  and  it  is  spent  on  the  work
 for  which  it  has  been  allocated.  It  should
 be  ensured  that  the  farmer  gets  its  bene-
 fits.  The  scheme  has  been  formulated  with
 zeat  and  ovr  Chief  Minister  has  also  given
 stress  on  it.  :  would  also  Iike  to  say  to
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 you  that  north  Bibar  is  facing  the  pro-
 blem  of  water  logging.  Bihar  Government
 has  earmarked  R:s.200  crores  for  this  pur-
 pose  in  its  plan  for  the  current  year  and
 you  are  also  allocating  huge  amount  for
 this  purpose.  In  this  regard  I  would  like
 to  request  you  to  conduct  a  detailed  survey
 of  north  Bibar  and  send  a  team  of  officers
 and  Engineers  to  formulate  a  comprenen-
 sive  scheme  to  solve  the  problem  of  water
 logg  ng.  Water  logging  is  the  problem  of
 entire  Bihar  State.  Therefore,  {the  Central
 Government  should  take  up  this  work  at
 its  own  level  because  if  it  is  left  to  the
 State  Governmeat,  the  progress  is  not
 possible.  Therefore,  I  want  that  you
 should  pay  attention  towards  the  problem
 of  water  logging  in  Bihar  Seite  so  agricul-
 tural  production  can  be  increased.  The
 estimated  cost  of  Kosi  Canal  Project  at
 the  time  of  formulation  was  Rs  13  crores
 but  tii  now  Rs.  283.0  crores  have  been
 spent  Gn  it.  The  way  this  work  is  going
 on,  it  cannot  be  completed.  The  main
 problem  is  thit  the  water  of  this  river  is
 full  of  sand  which  ciuses  dimsge  to  the
 near  by  fields.  Therefore,  schemes  should
 be  formulated  to  clear  sand  of  this  river
 so  that  sandy  water  may  not  damage  the
 fields.  Sifting  beings  much  difficulty  to  the
 farmers.  Water  level  15  high  there  and  as
 a  result  of  that  farmers  do  not  cultivate
 their  field  due  to  the  const.nt  fear  of  over-
 flowing  of  water  and  thereby  in  undating
 their  fields.  I  want  that  the  Centre  should
 itseif  look  after  the  work  of  all  command
 areas  which  were  formed  in  1974-75  for
 irrigation  purpose  and  efforts  sbould  be
 made  to  make  improvement  in  it.  Sone
 Canal  Project  in  South  Bibar  was  formula-
 ted  during  British  regime  and  the  State
 Government  had  also  spent  huge  amount
 on  this  project.  During  British  time  it
 was  cleansed  once  or  twice  a  year  but
 after  independence  it  has  not  been  clean-
 sed.  Therefore,  the  Centre  or  the  Statc
 Government  should  make  arrangement  to
 clean  11  so  that  irrigation  work  may  ruo

 smoothly.  With  these  words  I  conclude.

 SHRI  GIRDHARI  LAL  VYAS  (Bhil-
 wara)  :  Mr.  Chairman,  Sir,  ।  support  the
 Demands  for  Grants  of  the  Ministry  of
 Water  Resources  and  would  like  to  draw
 the  attention  of  the  hon.  Minster  towards
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 the  crought  affected  areas  of  Rajasthan.
 The  State  faces  famine  every  year  and

 Govern  nent  has  to  spend  crores  of  rupees
 on  famine  relief  programmes.  Our  Govern-
 ment  wants  to  take  measures  to  check
 famine  from  that  area  completely  and  pro-
 vide  emrloyment  to  the  people.  The
 Central  Government  gives  such  assurances
 but  when  the  question  of  funds  arises,  it
 does  not  implement  them.  है.  want  to  tell
 you  that  total  lund  in  Rajasthan  is  84.5
 milfion  acres  out  of  which  662  mililion
 acres  of  land  is  cultivable.  Out  of  this
 cultivable  land  only  23  per  cent  ie.  12.5
 millicn  acres  is  itrigaied  fand  in  which
 certain  parts  get  water  once  and  certain
 parts  are  provided  water  twice  but  regular
 supply  of  wster  is  not  maintained  there.
 Sometimes  water  is  supplied  for  Rabi
 crops  because  there  is  only  one  canal  from
 where  water  for  irrigation  is  supplied.
 Therefore,  only  23  per  cent  agricultural
 Jand  of  Rajasthan  b.s  been  brought  under
 irrigation.  If  the  entire  land  of  Rajasthan
 is  brought  uoder  irrigation,  the  vast  area
 of  Rajasthan  will  not  only  feed  India  but
 will  be  able  to  supply  foodgrains  to  the
 other  countries  also.  Our  vast  land  is  lying
 useless.  Therefore,  you  should  do  some-
 thing  for  it.  You  have  completed  the  first
 phase  of  Indira  Gandhi  canal  upto  Jaisal-
 mer  but  -  Outlay  and  other  arrangements
 have  not  been  made.  It  requires  an
 amount  of  Rs.  $200  crores  but  Central
 Government  is  giving  Rs.50  crores  every
 year.  Rajasthin  canal  outlay,  minor
 canal  and  lift  i:rigatiun  on  project  and
 supply  of  drinking  water  ty  different  areas
 of  Rajasthan  cannot  be  compicted  even
 in  next  50  years.  Therefore,  we  bave  been
 repeatediy  requesting  you  that  the  State
 Government  is  not  in  a  position  to  com-

 plete  it  early.  Why  do  not  you  declare  it
 a  national  project  and  take  it  in  your
 hand  so  that  the  fong  parched  land  of

 Rajastbin  may  also  gct  water  and  irriga-
 tion  facility  may  be  provided  to  the  far-
 mers  7  We  have  been  saying  this  for  the
 last  seven  years  but  you  have  not  paid
 any  attention  towards  it.  Sometimes  Rs.

 40  crores  and  some  times  Rs.  50  crores
 are  given  for  this  project  which  are  not
 sufficient.  Thia  entire  money  goes  into  the
 pockets  of  Engineers.  You  also  know

 abdout  the  bungling  of  Rs.  200  crores  in
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 the  case  of  Rajasthan  Canal  Project.  No
 action  has  been  taken  against  Executive

 Engineer,  Superintending  Engineer  etc.
 whereas  Junior  Engineer  and  Assistan«

 Engineer  have  been  suspended.  Can  these
 lower  cadre  engineers  have  the  courege
 to  misappropriate  Rs.200,  crores  ?  Bigger
 Engineers  have  been  saved  and  action  has
 been  taken  against  the  small  Engineers.
 You  should  take  action  against  these  big
 officers  and  they  should  be  banged  but
 you  are  giving  promotion  to  them  by
 making  some  as  Chief  Engineer  and  the
 other  as  Chairman.  Therefore  you  should
 take  up  this  project  in  your  own  hands  80
 that  it  can  be  completed  as  early  as  possi-
 ble  and  particularly  the  western  areas  of

 Rajasthan,  where  drinking  water  is  not
 available,  may  get  benefit  of  it.  Our
 second  suggestion  is  that  -Ganga  and
 Yamuna  waters  should  be  provided  to  ड
 districts  of  Rajasthan.

 SHRI  SHYAM  LAL  YADAV
 (Varanasi): But  where  is  the  water  in

 Ganga ?

 SHRI  GIRDHARI  LAL  VYAS:  Why
 are  you  interrupting.  We  are  not  getting
 water  from  your  share,  but  we  want  to
 utilise  the  surplus  water  which  goes  waste
 into  the  sea.  I  would  like  to  tell  you  that
 36.70  million  cubic  metre  water  of  Ganga-

 Yamuna  is  going  waste  into  the  sea.  Where
 as  this  Ganga  water  canbe  utilised  in  Alwar
 aod  Bharatpur  and  Yumuna  water  can
 be  utilised  in  Sikar,  Jbunjhunu,  Nagour
 and  Churu  districts  which  are  drought
 prone  districts.  These  areas  of  Rajasthan
 face  famine  problem  every  year.  Therefore,
 when  the  water  of  these  rivers  goes  waste
 into  the  sea,  why  we  should  not  make  use
 of  it  7  We  have  to  pay  for  water  of  the  a
 Yamuna  Canal  of  Haryana  which  passes
 by  the  side  of  Jhunjbunu  district  and  is
 also  close  to  Bharatpur.  Therefore,  when
 the  water  of  Ganga  and  Yamun_  goes
 waate  into  the  sea,  why  this  surplus  water
 cannot  be  ulilised  in  Rajasthan  to  irrigate
 lend  ?  Our  4  to  5  districts  are  drought
 affected.  Water,  therefore,  can  be  given
 to  them  also.  Similar  is  situation  of
 Narmada  Project  about  which  several  hon.
 Members  have  spokcn  but  no  where  they

 uttered  the  name  of  Rajasthan  though
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 four  States,  namely,  Maharashtra,  Gujarat
 Madhya  Pradesh  and  Rajasthan  have  their
 share  in  Narmada  Project.  Therefore,  the
 work  of  Narmada  Project  should  also  be
 started  immediately  so  that  Badomer,
 Sirohi,  Jalour  and  Pal:  districts  may  get
 water  from  it.  It  is  also  a  desert  area.
 Similarly,  first  phase  of  Mah:  Project  has
 been  completed  from  which  various  dis-
 tricts  are  getting  water  but  due  to  the  non-
 complition  of  the  secord  phase,  water
 could  not  be  supolied  to  various  other
 districts.  After  the  completion  of  second

 phase  some  famine  affected  arcas  such  as

 Dungarpu-,  Udaipur  etc.  can  get  water
 from  ई  and  they  can  also  become  green.
 Toeref  ore,  second  phise  shou'd  also  be

 completed  so  that  farm:r  of  thit  area  may
 also  get  irrigation  fac  lity.  That  entire
 area  is  a  drought  affected  area  ant  it  is
 very  important  to  make  water  arrangement
 in  that  area  also.

 Similarly,  I  would  like  to  request  that
 there  are  some  big  rivers  like  Kah,
 Sindbu§  Parwali  etc.  which  flow  in
 SJhalawar  and  Kota  districts.

 Proposa!s  for  construction  of  dams  over
 these  rivers  were  sent  to  the  Centre  by  the

 Rajasthan  Government  tong  ago,  but
 clearance  has  not  been  given  so  far.  I

 request  that  you  should  c'ear  those  prq-
 jects  immediately  so  that  the  arcas  like

 Kota,  Shalawar,  Bundi  whch  are  deprived
 of  irrigation  fac.lities,  could  be  brought
 under  irrigation  and  Rajasthin  could  be

 fully  irrigated  and  could  enhance  its  food-

 gtain  production  to  the  extent  of  being
 able  to  provide  for  the  entire  country.

 Till  now ह  have  spoken  in  a  general  way
 about  Rajasthan.  Now  I  come  to  my
 own  constituency.  In  my  area,  several
 dams  have  been  constructed  but  there  is

 always  water  shortage  in  them.  [If  by
 God's  grace,  there  is  rainfall,  then  some
 water  is  stored  in  the  reservoirs.  Other.
 wise  there  remains  water  shortage.  There
 has  been  no  progress  so  far  in  the  deve-

 lopment  of  command  areas.  Though  the

 Meja  dam,  Khari  dam  and  the  Alwar
 medium  project  and  the  Kothari  project
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 have  already  been  constructed  each  of
 which  can  irrigate  about  1  lakh  acres  of
 land;  mo  progress  has  been  made  in  the
 direction  of  the  development  of  the  com-
 mand  areas  as  yet.  Neither  the  Rajasthan
 Government  nor  the  Central  Government
 have  paid  any  attention  to  them.  Hence,
 I  request  you  to  arrange  for  the  develop-
 ment  of  the  commind  areas  of  these  4
 projects,  It  will  increase  the  area  of  land
 uoder  irrigation  and  the  yield  will  also  be
 more.  No  dam  has  yet  been  constructed
 on  the  Banas  river  which  flows  through
 my  area.  This  river  meets  Crambal  in
 its  later  course.  If  a  dim  is  constructed
 over  this  river,  in  the  district  of  Bhilwara,
 then  a  considerable  portion  of  my  consti-
 tuency  will  get  irrigation  facility.  I  want
 to  submit  thit  the  Government  should
 take  effective  action  in  this  direction  so
 that  our  farmers  are  benefited.

 Similarly,  हैं.  want  to  subnit  about
 underground  water  as  well.  A  survey  has
 been  conducted  and  it  has  been  found
 that  the  water  level  is  very  low.  The
 Government  should  formulate  some
 scheme  to  make  potable  water  ava:lable
 for  irrigation  and  implement  it  on  a  prio-
 rity  basis.  Either  by  boring  of  tubewells
 or  by  some  other  method,  that  under-
 ground  water  should  be  brought  above  so
 that  our  farmers  may  be  benefited.  They
 should  get  irr  gition§  faci  sties.  With
 these  words  I  support  the  Denands  for
 Grants  of  the  Ministry  of  Water  Resour-
 ces.

 *SHRI  G.S.  BASAVARAJU  (Tumkur) :
 Mr.  Chairman,  Sir,  ।  am  =  gtad  to  welcome
 and  support  the  demands  for  grants  of  the
 Muaoistry  of  Water  Resources.

 We  are  not  in  a  position  to  utilise  our
 water  resources  to  the  full  extent  even
 after  म  years  of  attaining  our  indepen-
 dence.  In  some  parts  of  the  country
 there  are  floods  and  in  some  other  parts,
 we  find  a  severe  drought  situation.

 Dastur  Committee  gave  its  report  long
 ago  in  which  it  has  been  recommended  to
 liak  Ganges  with  Kaveri  river.  Of  course,
 the  Minister  is  very  keen  in  setting  up
 such  projects  but  some  engineers  and

 *The  speech  was  originally  delivered  in  Kannade,
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 other  bureaucrats  are  not  cooperating  with
 the  Govt.  Every  time  they  say  that  the
 project  is  not  viable.  ‘We  are  living  in  a
 aputnik  age  today  and  therefore  it  should
 nat  be  difficult  for  our  Govt.  to  tink
 Ganga  with  Kaveri.  The  hon.  Minister
 is  son  of  a  farmer  and  he  is  very  eager  to
 serve  the  farmers  of  our  country.  Sir,
 M.  Viswesvaraiah’s  dedicated  service:  to
 the  man  kind  is  known  all  over  the  world.
 We  are  expecting  such  a  service  from  our
 Govt.  I  am  sure  that  our  hon.  Prime
 Minister  Shri  Rajiv  Gandhi  and  the
 Minister  for  Water  Resources  Shri
 Shank  ‘ranand  will  lead  our  country  to  a
 new  era  of  progress  and  prosperity.

 The  complaints  regarding  drought  and
 flood  situations  are  coming  from  various
 States  like  Bihar,  Aodhra  Pradesh,  Tamil
 Nadu  -  Karnataka  and  others.  However,
 the  basic  p:oblem  is  only  one  i.e.  proper
 planning  for  the  optimum  utilisation  of
 water  resources.  We  have  several  policies
 like  economic  policy,  education  policy,
 agricultural  policy  but  strangely  there  is
 no  irrigition  posicy.  Hence  ।  urge  upon
 the  hon.  Minsster  to  provide  water  facili-
 ties  to  the  farmers.

 There  are  several  inter-State  disputes
 regarding  sharing  of  river  water.  These
 disputes  have  to  be  solved  to  avoid
 wistage  of  water  running  1010  the  sea.

 In  Karnataka  about  18  districts  are
 facing  acute  water  shortage.  Therefore
 -८  becomes  very  essential  for  the  Centre
 to  help  Karnataka  to  complete  the  pro-
 jects  Jike  Tunga  Bhadra  project.  Upper
 Krish  ia  project,  Hemavati  project  etc.

 Before  1947,  Karnataka  was a  princely
 State.  The  British  regime  had  done  great
 injustice  to  the  old  Mysore  State.  The
 agreement  of  1924  is  in  favour  of  Tamil
 Nadu.  My  State  is  utilising  very  little

 quantity  of  water  from  the  rivera  like

 Krishna,  Kaveri  etc.  For  exampie,
 Kaveri  river  flows  for  about 70%  of  us
 way  in  Karrataka  State.  But  the  utilisa-
 tion  of  Kaveri  water  by  Karnaka  State  is

 only  12%.

 Poor  people  do  not  know  bow  to  grt
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 the  maximum  benefit  of  water  resources,
 Hence  the  State  Govt.  and  the  Centre
 should  guide  them  in  this  regard.  About
 30  to  35%  of  river  water  is  being  misused.
 During  time  of  our  Maharaja  of  Mysore
 some  engineers  from  Tanjavur  were  invited
 to  look  into  the  matter  of  utilisation  of
 Kaveri  water.  Unfortunately  they  all
 decided  in  favour  of  Tamil  Nadu.  In
 fact,  my  constituency  should  also  get
 Kaveri  water.  We  want  at  15851.  395
 TMC  of  water  from  Kaveri.  The  rest  of
 the  water  can  be  taken  by  Tamil  Nadu.

 SHRI  P.  KOLANDAIVELU  (Gobi-
 chettipalayam)  :  You  are  taking  395  TMC.

 SHRI  G.S.  BASAVARAJU :  No,  no,
 you  are  hiding  the  exact  figure  of  water
 resources.

 In  Tanjavur  if  regeneration  work  is
 taken  up  about  6  lakh  acres  cap  come
 under  irrigition.

 In  Andhra  Pradesh  Telugu  Ganga  pro-
 ject  is  being  planned.  It  appears  that
 Telugu  Ganga  project  is  the  manifesto  of
 the  ruling  party  in  Andhra  Pradesh.  Let
 them  to  ahead  with  their  project  but  at
 the  same  time  we  have  to  util  se  735  TMC
 from  Krishn:  river.  Centre  should  help
 Karnataka  to  get  help  from  World  Bank
 for  completion  of  Upper  Krishna  project.
 Bhadra  project  is  also  very  vital  for  my
 State  as  several  jJakh  acres  can  come
 gander  irrigation  Upper  Bhadra  project
 can  provide  water  to  about  16  lakh  acres
 of  land  for  irrigation  Bachawat  Committee
 has  given  its  report.  However,  Parliament
 is  supreme  and  it  has  decided  finally
 keeping  in  view  the  fact  of  equal  distribu-
 tion  of  water  resources.  We  do  not  want
 to  come  in  the  way  of  Telugu  Ganga  pro-
 ject  but  we  should  get  our  due  share,
 From  Telugu  Ganga  project  about  5  TMC
 wate:  is  supposed  to  go  to  Madras.  ।  am
 afraid  that  this  plan  miy  not  materialise
 even  after  15  years.

 Diversification  of  Netravati  is  a  must
 for  Karnataka  State.  By  this,  we  get
 sufficient  water  and  about  5  lakh  acres
 would  come  under  irrigation.  Barepole
 project  is  pending  for  a  very  long  time,
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 The  Chief  Minister  of  Karnataka  has

 given  a  hint  of  dropping  th‘s  project.  If
 this  project  is  completed  it  can  irrigate  3
 lakh  acces  of  land.  There  are  many  other

 important  projecs  like  Bealti  river  pro-
 ject,  Aghinishni  river  project.  These

 projects  would  help  mainly  Dhanwar  and

 Bellary  districts.  In  addition,  bore  wells
 and  tube  wells  have  to  be  set  up  in  all

 parts  of  the  State  as  the  drought  situation
 is  prevailing  throughout  the  State.  About
 10  to  20  crores  of  rupees  have  to  be
 sanctioned  to  each  distr.ct  of  Karnatika
 State  for  the  proper  utilisation  of  water
 resources.

 Once  upon  a  time  our  State  was  giving
 free  eleetiicity  particularly  to  farmers.
 But  the  situation  today  15  entircly  diffe-
 rent.  Today  there  ts  no  waier  in  the
 State  neither  to  produce  electricity  nor  for

 irrigationa!l  purposes.

 Our  Prime  Minister  recently  said  about
 the  excse  duty  concession  given  to  the

 plastic  tubes  etc.  ।  have  drip  irrigation
 in  my  Jand.  I  do  not  find  any  concession
 in  this  regard.  The  rates  which  were
 existing  two  months  ago  are  preva:ling
 even  today.

 Mahinad:  diversion  is  very  important
 project.  From  th.s  we  can  get  about  300
 TMC  water  and  at  the  same  time  flood
 can  be  controiied.  The  expenditure  is
 estimated  to  be  ubout  10  thousand  crores.
 I  request  the  hon.  Minister  to  diversify  the
 water  of  Mahan:di  water.  In  fact  this
 diversification  will  be  a  boon  to  the  States
 of  Andhra  Pridesh  «nd  Karnataka.

 Nothing  will  happen  if  some  housing
 construction  or  road  construction  is

 stopped.  Many  other  works  can  be

 stopped  for  some  time.  But,  the  work
 with  regard  to  iriigat  00.  should  never

 stop  in  this  country.  Irrigation,  electri-
 fication  and  education  ore  the  three  very
 vital  fields  for  the  progress  of  our  country.
 If  these  cre  looked  into  properly  we  can
 usher  into  a  new  era  of  prosperity.

 Brahmaputra  Kaveri-Ginga  must  be

 linked.  There  should  be  a  national  grid
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 snd  then  only  we  can  maintain  balance  in
 the  matter  of  equi-distribution  of  water
 resources  to  States.

 I  am  sure  th.t  our  hon.  Mialster  will
 look  into  all  the  points  that  I  have  raised
 and  do  his  best  for  the  optimum  utilisa-
 tion  of  water  resources  which  are  bounti-
 ful  in  our  country.

 Sir,  I  thank  you  for  giving  me  this
 oOppoitunity  to  speak  and  with  these  words
 ।  couc!ude  my  speech.

 (Translation)

 SHRIMATI  PRABHAWATI  GUPTA
 (Motihari)  :  Mr.  Chairman,  Sir,  ।  support
 the  Demands  for  Grants  of  the  Ministry
 of  Water  Resources.  Our  National  water
 policy  has  been  formulated  kecping  in
 view  the  potential  resources  of  water  and
 it  is  a  purposeful  policy.  Under  this
 policy,  co-ordination  between  every  state
 has  been  established  and  all  projects  have
 been  given  equa!  priority.

 On  30:b  October  1985,  a  meeting  of
 the  Water  Resources  Counc:!  was  held
 under  the  Chairmanship  of  the  Hon.
 Prime  Minister.  It  was  decided  here  that

 every  Chief  Minister  will  be  consulied  in
 this  matter.  Subsequently,  a  committee
 was  formed,  This  committee  held  about
 5  meetings.  In  these  meetings,  develop-
 ment  oriented  concrete  irrigation  projects
 were  final.sed  and  some  very  useful
 suggestions  were  given.  We  believe  that
 whatever  efforts  have  been  made  by  this
 Minustry  ere  Jaudable  and  wil!  help  in  the
 development  of  the  coun!ry.  In  addition,
 adequate  irrigation  facilities  will  be  avaz:l-
 able  in  the  whole  country  and  it  will  lead
 to  the  greenery  and  prosperity  of  the
 country.  I  appreciate  the  efforts  of  the
 hon.  Ministe:s.  However,  no  solid  work
 has  been  done  so  far  in  the  sphere  of  our
 National  Water  pol  cy.

 In  my c  nstituency,  there  are  different
 command  areas  like  the  Gandak,  Kosi
 and  Swarna  Rekha.  ।  want  to  ask  the
 hon.  Minister  in  this  connection  as  (2
 whether  the  funds  allocated  for  this  pur-

 pose  arc  utilued  properly  7  If  they  are
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 properly  utilised,  then  why  there  is  the

 problem  of  droughts  and  floods  all  over
 the  country  7  As  soon  as  the  month  of
 June  begins  the  eastern  parts  of  India
 which  include  states  like  West  Bengal,
 Bihar,  Orissa,  Andhra  Pradesh  etc.  faces
 serious  problems.  If  your  Department  had
 worked  ina  planned  manner  and  in  a

 proper  direction  then  after  so  many  years
 of  independence  we  would  have  made
 considerable  progress.  It  is  a  matter  of

 great  concern.

 In  our  First  Five  Year  plan  25  large
 projects  were  taken  up  but  only  one

 project  was  completed  in  five  years.
 I  have  with  me  the  report  of  the  year
 1987-88.  The  detailed  position  has  been

 given  here.  In  1979  80,  20  big  projects
 were  taken  up  out  of  which  only  9  have

 been  completed.  During  the  Sixth  plan,
 246  new  projects  were  taken  up  and  only
 65  were  completed.  It  proves  that  there
 are  definitely  certain  shortcomings  some-
 where  in  the  Department,

 The  Hon.  Prime  Minister  and  reccnily
 called  a  meeting  in  July  of  the  Water
 Resources  Council  in  connection  with  the
 National  Water  Policy.  Chairing  the

 meeting  he  had  said  that  the  situation  is

 quite  grim.  Tie  projects  are  never  comple-
 ted  in  time  and  as  a  result,  there  are
 adverse  effects.  Firstly,  the  farmers  who
 are  to  be  benefited  from  them  get  depri-
 ved  of  the  prosperity  which  could  have
 come  to  them.  Secondly,  as  more  time  is
 taken  for  the  completion  of  these  pro-
 jects,  cost  gets  escatated  correspondingly.
 There  are  schemes  where  the  cost  escala-
 tion  has  been  290  percent.  There  are

 many  such  projects  where  the  cost  escala-
 tion  has  been  more  than  300  percent  as

 they  have  not  been  completed  within  the

 stipulated  period.  From  this,  we  can  guess
 the  progress  which  has  been  made  by  your

 Ministry.
 We  believe  and  also  hope  that  the

 maoner  in  which  Our  Economic  Policy
 and  our  New  Bducation  Policy  have  been
 formulated,  our  oew  National  Water
 Resources  Policy  will  also  be  prepared
 and  released.  The  draft  of  the  New  Educa-
 tion  Policy  has  been  considered  and

 approved  in  September,  1986.  We  expect
 that  the  Ministry  will  look  into  all  these
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 aspects  and  we  will  benefit  more  if  all  the
 projects  are  completed  in  time.  Priority
 has  been  accorded  to  this  work  under  the
 Seventh  Five  Year  Plan.  The  small  irriga-
 tion  projects  have  been  given  priority  and
 substantial  armounts  have  been  earmarked
 for  this  purpose.  We  have  three  kinda  of
 Irrigation  schemes.  Firstly,  there  are  the
 large  projects  with  cost  of  Rs.50  crores
 which  we  call  major  projects.  There  are
 some  multipurpose  projects  which  include
 the  Kosi,  Damodar  and  the  Gandak  pro-
 jects.  I  want  to  tell  that  in  the  First  Five
 Year  Plan  our  irrigation  capacity  was  22.7
 percent  which  increased  to  8  percent
 by  the  end  of  the  Sixth  Five  Year  plan.
 By  the  end  of  this  century  our  irrigation
 capacity  will  go  up  to  113  million  hectares.
 These  are  all  encouraging  achievements
 and  I  congratulate  the  hon,  Minister  for  it.

 Now  I  will  like  to  submit  about  Bihar.
 The  Irrigation  Department  in  Bihar  is  in
 थ  very  bad  shape.  We  have  the  Gandak
 Scheme.  When  I  was  the  Member  of  the
 Legislative  Council,  we  had  got  that
 scheme  approved  after  considerable  per-
 suas:on.  That  project  has  also  not  been
 completed  within  the  si:pulated  period.
 Several  projects  in  Champaran  district  are
 yet  to  be  compieied.  In  your  report,  you
 have  mentioned  that  the  Kosi  and  Gandak
 river  projects  hive  been  completed  but
 actually  they  have  not  been  completed.
 There  are  67.  projects  which  are  still
 pending.  The  Kosi  and  the  Gundak  river
 projects  ure  also  incomplete.  Further,
 funds  were  allocated  for  irrigating  areas
 hike  Muisi,  Pakridayal,  Mot:hari  ७10.  under
 the  Gandak  Scheme  and  canals  were  also
 constructed  but  water  has  not  yet  been
 supplied  to  these  areas.  One  point  more
 that  !  want  to  submit  is  that  you  are
 going  to  grant  Rs.  68  million  dollars  from
 the  World  Bank  to  Bihar.  Jal  Vikas
 Nigam  has  sunk  6000  tubewells  but  except
 two  or  three  hundred  tubewells,  none  of
 them  are  working.  I  request  that  you
 should  direct  the  State  Governments  to
 set  up  थ  monitoring  cell  or  a  Control
 Board  to  find  out  whether  work  is  actually
 being  done  or  not  ?

 Sikbrahana  is  a  tributary  of  the  Burhi
 Gandak  river.  Its  right  embankment  ,  has
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 caved  in  and  the  area  can  be  flooded  any
 time.  Severe  floods  occured  4  or  5  years
 back  which  rendered  the  people  of  Dabar-
 bana  homeless.  I  request  that  the  hon.
 Minister  may  instruct  the  State  Govern-
 ment  to  fift  up  the  embankment  of  this
 river.  Again,  if  you  look  at  iis  left  em-
 bankment  then  you  will  get  थ  shiver.  It
 has  not  been  completed  even  in  30  years.
 When  floods  came  due  to  heavy  rainfall
 some  5  or  6  years  back,  people  of  West
 Champaran  were  rendered  homeless.  You
 should  pay  attention  in  this  direction  also.
 I  would  also  hike  to  say  about  the
 Western  Kosi  Canal,  That  area  is  ca!led
 Madhubani.  It  is  a  drought  prone  area.
 Barly  clearance  should,  therefore,  be  given
 for  implementation  of  the  Western  Kosi
 Project.  The  Swaranorekha  Project  will
 benefit  three  states,  namely  West  Bengal,
 Bihar  and  Orissa.  Thit  should  be  given
 early  clearance  for  implementation.

 Most  of  the  time  of  the  Bihar  Govern-
 ment  is  consumed  in  the  transfers  and
 postings  of  its  employces.  Engineers  keep
 On  roaming  in  the  corridors.  They  try  to
 get  themselves  posted  in  those  places
 where  they  can  earn  money  by  underhand
 dealings.  Such  a  situation  should  be  crea-
 ted  that  all  these  evils  as  well  as  the
 rampant  corruption  are  rooted  out.  Only
 then  the  problem  of  irrigation  in  Bihar
 will  be  solved  and  the  problem  of  drought
 and  floods  will  be  tackled.  The  land  of
 Gautom  Buddha  and  emperor  Ashoka
 will  only  then  become  prosperous.

 With  these  words,  I  support  the  De-
 mands  for  Grants.

 {English)

 SHRI  ए.  KOLANDAIVELU  (Gobiche-
 ttipalayam)  :  Mr.  Chairman,  Sir,  I  rise  to
 support  the  demand  for  Grant  under  the
 control  of  the  Ministry  of  Water  Resour-
 ces.  At  the  same  (time,  I  want  to  point
 out  with  regard  to  Cauvery  Water  Dispute

 “which  is  pending  for  the  last—more  than
 15  years.  The  problem  has  yet  to  be
 solved  b;  the  Central  Government.  So
 many  letters  have  already  been  written  by
 the  State  Government  to  the  Central
 Government.  Here,  I  would  like  to  trace
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 out  the  history  of  the  river  Cauvery  so
 that  it  will  be  of  much  help  to  our  friends
 from  Karnataka  because,  they  say,  aciu-
 ally  the  Tamilnadu  Government  is  using
 much  of  the  water  from  Cauvery.  But  it
 is  not  correct.  The  river  Cauvery  actua  ly
 rises  in  the  Brahmagiri  range  of  the
 Westein  Ghats  in  the  Coorg  District  of
 Karnataka.  The  river  Cauvery’s  tributaries
 are  Harangi,  Hemavathi,  Shimsha,  Arhavathi
 8  Lakshmanathirtha  and  Swarnarathi.
 These  are  the  main  tributaries  of  the  river
 Cauvery.

 SHRI  H.  ।.  NANJE  GOWDA
 (Hassan)  ;  What  about  Bhavani  2

 SHRI  P.  KOLANDAIVELU:  I  am
 coming  to  that.

 Kabini  is  one  of  the  tributaries  which  rises
 from  the  Eastern  slopes  of  the  Western
 Ghats  in  the  North  Malabar  District  of
 Kerata  and  it  joins  Cauvery.  When  Cauvery
 comes  into  inside  Tamilnadu  limits,  the
 Bhavani,  Amuravathi  and  Noyyal,  all
 these  Gibutaries  join  the  Cauvery.  Here.
 ।  want  to  mention  w.th  regard  to  the
 Agreements  of  1892  and  1924.  Both  the
 Agreements  are  psrmanent  in  nature.
 After  the  agreements  were  signet,  the
 Krishnaraja  Sagar  Dam  was  constructed  ६
 afterthe  agreement  was  signed  beiwesn
 Mysore  and  Madras,  the  Mettur  Dam  was
 constructed.

 As  far  as  the  irrigation  point  is  con-
 cerned,  there  is  a  Grand  Anicut  in  Trichi
 District.  That  was  constiucted  about
 2000  years  ago  by  the  King  Kariga!
 Cholan.  It  1s  in  the  history.  Nobody
 will  dispute  this.  I  think  our  friend  Shri
 Nanje  Gowda  will  not  dispute  with  regard
 to  the  grind  Anicut.  Even  from  the

 paint
 of  view  of  irrigation  aleo,  I  can

 tell...

 SHRI  H.N.  NANJE  GOWDA  :  I  hope
 my  only  objection  is  that  the  1924  Agree-
 ment  never  satisfics...

 (Interruptions)

 SHRI  P.  KOLANDAIVELU  :  Even
 with  regard  to  the  irrigation  point  of  view,
 as  far  as  Tamilnadu  is  concerned,  from
 time  immemorial—centuries  ago—the
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 irrigation  is  being  done  through  the
 Cauvery  water.  The  Cauvery  water  is
 being  utilised  by  the  farmers  of  Tanjore
 ane  Trichy  Districts  which  are  the  grana-
 ries  as  far  as  the  Tamilnadu  Government
 is  concerned.  If  adequate  water  is  made
 availab!e  for  Tamil  Nadu  ,we  can  supply
 foodgrains  to  the  entire  country.  But  we
 are  unable  to  get  water.  Our  dams  are
 actually  empty  and  ther:  is  no  water  at
 all.  Even  for  drinking  purposes  there  is
 scarcity  of  water  io  almost  afl  the  districts.

 With  regard  to  development  of  irriga-
 tion  in  the  Cauvery  dasin,  prion  to  1928
 when  the  first  storage,  that  is,  the

 Krishnarajasagar  Dam,  was  constructed  in
 Karnataka  and  wheo  it  came  into  opera-
 tion,  the  total  area  in  the  basin  was  19.80
 Jakh  acres—both  major  and  minor  irriga-
 tion  utilising  510.0  TMC  of  water  by  the
 Tamil  Nadu  State.  Our  friend,  Mr.
 Basuvaraju,  was  saying  that  they  actually
 needed  395  TMC  of  water.  If  they  take
 395  TMC  of  water,  there  will  not  be  any
 water  at  all  in  the  Cauvery  basin.  ह  am
 asking  Mr.  Basavaraju  and  Mr.  Nanje
 Gowda  one  question.  What  is  the  area
 they  are  irrigatiog  under  the  Cauvery
 basin  ?  ।  was  Minister  for  Agriculture  and
 Ircigation  in  Tamil  Nadu,  and  ।  know
 better,  When  Mr.  Urs  was  the  Chief
 Minister...

 (Interruptions)

 SHRI  H.N.  NANJE  GOWDA  :  One
 clarification  1  want  to  give.

 SHRI  P.  KOLANDAIVELU  :  You  cas

 give  the  clarification  at  a  later  stage.

 SHRI  V,  KRISHNA  RAO  (Chikbath-
 pur)  :  Mr.  Nanje  Gowda  was  alo  Minister
 for  Irrigation  in  Karnatake...

 (faterruptions)

 SHRI  P.  KOLANDAIVELU  :  My  basic

 question  is  this.  Not  even  -  TMC  of

 water,  they  ere  utilising  for  irrigation...

 Cinter  ruptions)

 SHRI  BIPIN  PAL  DAS  :  Let  wus
 appoint  a  Parliamentary  Committees  ta:go
 into  this.

 (luterruptions)

 |  र
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 SHRI  P.  KOLANDAIVELU  :  Not  even
 100  TMC  of  water,  they  are  utilising  for
 irrigation.  But  they  are  demanding  395
 TMC  of  water  for  irrigation.

 Subsequent  to  the  1924  Agreement,
 aetualiy  it  is  the  Karnataka  Government
 which  is  violating  the  terms  of  the  Agree-
 ment.  It  is  not  the  Tamil  Nadu  Govern-
 ment  which  is  violating  the  terms  of  the
 Agreement.  ।  want  to  put  it  specifically
 that  the  Karnataka  Government  is  the
 only  Government  which  violates  the  terms
 of  the  Agreement  of  1924.  They  are
 constructing  four  dams  in  violation  of  che
 terms  of  the  Agreement—they  are  cons-
 tructing  Harangi,  Kalini,  Hemavati  and
 Swarnavati...

 SHRI  H.N.  NANJE  GOWDA:  One

 minute...
 .

 SHRI  P.  KOLANDAIVELU  :  I  am  not
 yielding.

 MR.  CHAIRMAN  :  He  is  not  yield-
 ing.  I  cannot  allow.  I  will  have  to  pro-
 tect  him.

 SHRI  P.  KOLANDAIVELU  :  All  the
 four  dams  are  being  constructed  in  viola-
 tion  of  the  terms  of  the  Agreement of
 1924.  Is  it  not  proper  for  the  Central
 Geverament  to  come  to  the  rescue  of  the
 Tamil  Nadu  Government  in  order  to
 safeguard  the  irrigational  interests  of  the
 farmers  in  Tamil  Nadu  ?

 When  Shrimati  Indira  Gandhi  was  the
 Prime  Minister,  in  1970-71,  the  then
 Chief  Minister  had  wiitten  many  letters
 to  the  then  Prime  Minister  and  at  the
 request  of  the  then  Prime  Minister  Shri-
 mati  Indira  Gandhi,  the  filed  suit  was
 withdrawn  from  the  Supreme  Court.  Bven
 io  1971.0  where  was  President's  rule  in
 Karnataka,  the  then  Prime  Minister
 Shrimati  Indira  Gandhi  requested  the
 Tamil  Nadu  Government  not  to  press  with
 regard  to  adjudication,  not  to  press  with
 regard  to  formation  of  a  Tribunal,  That
 is  why  we  were  not  pleading  for  Tribunal.
 Bat  afterwards,  after  1972,  upto  1986-87
 we  have  been  pressing  the  Central
 Government  for  forming  थ  Tribunal,
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 Why  has  it  not  been  done  7?  In  one  of  the

 newspapers  ७0  Tamil  Nadv  on  6-4-1987,  it
 has  been  reported  ;;t  was  stated  by  our
 hon.  Minister  for  Irrigation,  Shri
 Shankaranand,  it  was  reported  in  Dina-
 mam  paper  that  there  is  no  necesa:ty  at
 all  to  form  a  tribunal.  The  Minister

 might  not  have  sta'ed  like  this.  But

 actuilly  ।  found  sn  tbe  paper  thit  our

 Irrigation  Minister  stated  that  there  is  00

 necessity  for  forming  a  tribunal  for  the

 Cauvery  issue.  I  want  to  know  from  the
 Hon.  Minister  whether  it  15  true.

 17.00  brs.

 The  Hon.  Chief  Minister  Mr  Rama-
 krishna  Hegde  made  a  wonderful  state-
 ment  iecently  that  Tamil  Nadu  has  to

 chunge  its  ciop  pattern  and  to  go  in  for
 oil  seeds  instead  of  paddy.  What  a
 wonderful  suggestion,  that  too  made  by
 Shr:  Ramakrishna  Hegde!  He  wants  to

 become  a  national  leader.  When  he  wants
 to  become  a  national  leader,  he  says  that
 we  have  to  change  our  crop  pattera  and

 go  in  for  oil  seeds  instead  of  paddy.

 SHRI  4.  NANJE  GOWDA:  The
 Kirn  taka  Chief  Munister  should  not  be

 misinterpreted.  We  are  spending  one

 TMC  of  water  for  12000.0  acres  whereas

 Tamil  Nadu  is  using  it  for  3000  acres.  So,
 their  crop  pattern  has  to  be  changed  in

 the  overall  interest  of  the  nation.

 (Interruptions)

 SHRI  ?.  KOLANDAIVELU  :  We  need

 paddy.  Why  should  we  change  our  crop

 patiern  ?

 Cnterruptions)

 With  regard  to  Cauvery  basin,  the

 Cauvery  Fact  Finding  Committee  was

 appointed  at  the  instance  of  the  Chicf
 Ministers  of  Kerala,  Karnataka  and
 Tamil  Nadu.  These  three  Chief  Ministers
 were  there  in  order  to  form  the  Cauvery
 Fact  Finding  Committce.  It  went  "in
 detail!  into  the  question  of  utilisation  of
 water  for  irngation.  They  have  found
 that  there  ss  no  surplus  water  at  ail.
 But  our  friend  Shri  Nanje  Gowda  said  the
 diy  before  yesterday  that  about  340  TMC

 ee:

 **Not  recorded.
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 of  water  is  going  waste.  It  is  entirely  a
 wrong  statement,  I  criticize  him.

 SHRI  H.N.  NANIJE  GOWDA:  The
 other  day  J  only  said  that...

 MR.  CHAIRMAN  :  As  per  rules,  Mr.
 Nanje  Gowda,  you  can  say  something  if
 only  the  speaker  on  the  Floor  yields.  If
 he  dces  not  yield,  then  whatever  you  say
 will  not  form  part  of  the  record.

 (Interruptions)**

 MR.  CHAIRMAN  :  Nothing  doing..  It
 will  not  go  on  record.

 Cnterruptions)**

 MR.  CHAIRMAN  :  I  am  not  permit-
 ting  you.

 (Interruptions  yee

 SHRIP.  KOLANDAIVELU  :  I  would
 suggest  to  the  Hoo.  Minister  that  this  is
 the  high  time  to  form  a  tribunal  at  once.
 Otherwise  there  wil)  not  be  any  water  for
 Tamil  Nadu  in  order  to  rise  paddy  crops
 or  even  for  drinking  purpose.  I  earnestly
 request  the  hon.  Minster  to  form  the
 tribunal  immediutely.

 (Translation

 SHRI  VIRDHI  CHANDER  ।  JAIN
 (Barmer) :  Mr.  Chairman,  Sir,  I  would
 luke  to  express  my  views  before  the
 House  while  supporting  the  Demands  for
 Grants  pertaining  to  the  Ministry  of
 Water  Resources.  The  country  bas  not
 achieved  the  desired  success  in  the  matier
 of  itrigation  which  it  should  otherwise
 have.  A  total  of  2  percent  area  in  the
 whole  country  is  under  irrigation  while
 there  is  no  provision  of  irrigation  10.  the
 remaining  79  percent  area.  Very  less
 irrigation  facilities  are  available  in  my
 area  i.e.  Barmer,  Jaisalmer  and  Shergarh.
 I  would  like  to  say  about  the  Indira
 Gandhi  Canali  Scheme  which  had  been
 formulated  for  bringing  about  improve-
 ment  tn  the  desert  areas.  The  foundation
 stone  of  Indira  Gandh:  Canal,  which  was
 eatiler  called  Rajasthan  Canal,  was  laid  on
 31.3.58  by  Shri  Govind  Ballabh  Pant.
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 When  this  scheme  was  formulated,  its
 cost  was  estimated  at  Rs.  66.46  crores
 and  this  was  to  be  completed  by  1968-69.
 But  29  years  have  elapsed,  and  the  work
 on  only  a  650-kilometer  stretch  of  the
 main  canal  bas  been  completed.  A  sum
 of  Rs  53011  crores  has  been  apent  on  it
 by  the  Rajasthan  Government.  We  have

 brought  an  a:ea  of  5.6  lakh  hectares  of
 land  under  irrigation  in  the  first  stage  and
 another  0.60  lakh  hectares  in  the  second
 stage.  Sofar  as  the  completion  of  this
 scheme  is  concerned,  it  has  been  stated
 in  the  Annual  Report  which  we  have  just
 received  and  in  reply  to  my  question  that
 the  canal  mny  be  completed  by  the  ond
 of  the  8th  Five  Year  Plan.

 17  05  brs.

 (MR.  DEPUTY  SPEAKER  fa  the  Chair}

 According  to  the  estimates,  it  has  been
 worked  out  that  if  we  spend  Rs.  1200
 crore  more,  only  then  we  can  complete
 the  Indira  Gandhi  Canal  in  the  Eighth
 Five  Ycar  Plan.  We  have  got  information
 from  its  engir.eers  that  if  we  spend  Rs.
 150  crore  cvery  year,  only  then  we  can

 complete  it  in  eight  or  ten  years.  But  only
 a  sum  of  Rs.  250  crore  has  been  alloca-
 ted  in  the  plain  for  the  Indira  Gandbi
 Canal.  The.  how  can  we  complete  it  in
 the  Eighth  Five  Year  Pian?  This  is  an

 importint  qiestian  for  us.  The  Central

 Government  should  extend  assistance  for
 this  venture.  It  has  given  assistance.  In
 the  Annual  Repoit  it  has  been  mentioned
 that  in  1986-87,  a  sum  of  Rs.  126  crore

 had  been  allocated  for  Sutlj-Yamuna
 Link  Canal  and  8  provision  of  Rs.  69.4

 crore  has  been  made  for  the  year  1987-88

 by  the  Central  Government.  When  you
 can  provide  so  much  assistance  for  Sutlej-
 Yamurs  Link  Canal,  you  should  also  help
 for  the  completion  of  Indira  Gandhi  Canal

 so  that  the  desert  areas  could  develop.

 May  I  know  why  the  Government  is

 adopting  such  an  indifferent  attitude  7

 The  then  Finance  Minister  and  now

 Defence  Minister  had  inaugurated  the

 maincanal  in  Mohangarh  on  2!

 December,  1986  and  had  said  that  the

 Central  Government  was  trying  to  obtain

 the  assistance  of  the  World  Bank.  We

 want  that  you  should  take  assistance  from
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 the  World  Bank  but  you  should  also  pro-
 vide  special  assistance  so  that  the  cons-
 truction  of  India  Gandhi  Canal  could  be

 completed  by  the  end  of  the  Eighth  Five
 Year  P'an.  This  will  inere::se  the  produc-
 tion  of  foodgrains  and  will  solve  perma-
 nently  the  problem  of  famine  which  occurs
 in  the  desert  areas  particularly  in  the
 Barmer  and  Jaiselmer  districts  and  where
 the  Government  spends  crores  of  rupees
 On  the  famine  relief.  The  prob'em  of
 drinking  water  will  also  be  solved.  There-

 fore,  you  should  give  priority  (10  it.

 No  amount  has  been  spent  in  the
 Seventh  Five  Year  Plan  in  regard  to  the
 Narmada  Scheme.  This  scheme  pe:talns
 to  Rajasthan,  Gujarat,  Mahrasbtra  and
 Madbya  Pradesh.  Under  this  scleme,
 Sardar  Sarovar  Project  was  formulated
 and  that  should  also  be  implemented.
 The  exact  amount  which  has  yet  not  been
 earmarked  should  be  allocated.  The
 Government  can  take  Ican  from  the
 World  Bank.  But  it  should  complete  it
 by  any  means.  This  will  ensure  water  in
 Barmer  and  Jalaur  distiicts  and  the  areas
 of  Gujarat,  Maharashtra,  M:dhya  Pradesh
 will  also  get  water.  You  should  give  it
 priority.

 Eradi  Commission  was  appointed  to
 look  into  the  sharing  of  waters  of  Ravi
 Beas  rivers.  It  has  submitted  its  report
 to  the  Government.  I  would  like  to  take
 this  opportunity  to  submit  that  the  report
 of  Eradi  Commission  is  pending  with  the
 Government.  A  _  Bill  in  regard  to  the
 sharing  of  Ravi-Be.s  waters  was  presented
 in  the  House  some  time  back  and  it  had

 ,»mede  a  statement  at  that  time.  It  should
 stick  to  its  stand  which  it  has  taken  io
 this  regard,  According  to  the  verdict  we
 are  to  get  8.6  million  cubic  feet  water  for
 irrigation.  The  water  allocated  to  us
 should  not  be  touched.  Beczuse  on  the
 one  hand  there  is  a  problem  of  water.
 jogging  in  Punjab  and  on  the  other,  the
 people  of  our  State  are  longing  for  few
 drops  of  drinking  water.  Under  this
 situation  it  becomes  your  duty  to  safe-
 guard  the  interests  of  the  people  of
 Rajasthan.  Whatever  the  report  of  the
 Eradi  Commission,  the  interesis  of  the
 people  of  Rajasthan  should  be  taken  care
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 of.  In  this  connection,  the  Prime  Minister
 and  yaurself  as  well  had  given  us  assu-
 rance  that  the  i:terests  of  Rojasthan
 would  be  safeguarded.  है  shall  avail  this
 opportunity  to  add  that  wheo  the  Bhakra
 Beas  Management  Boird  was  constituted
 under  the  Punj.b  Reorganisation  Act,
 1966,  it  was  decided  that  Ferozepur,
 Ropar  and  Harike  Headworks  would  be
 transferred  to  the  Bhakra  Management
 Board  but  dae  to  our  weakness,  the

 Ferozepur,  Ropar  and  Harike  water  works
 are  still  under  Punjab.  This  has  made
 our  position  deplosable.  The  sharing of
 water  takes  place  in  such  a  way  that  when
 our  crops  wither,  water  is  not  released
 from  there  aid  when  our  crops  do  not
 need  water  and  are  ready  for  harvesting,
 the  water  is  released.  The  result  is,  our
 farmers  suffer  both  ways.  Their  crops
 ire  dimaged  in  this  way,  Once  we  have
 taken  a  stand  through  an  Act  m=  the
 Parliament  that  these  headworks  would  be
 handed  over  to  Bhukra  Beas  Management
 then  now  why  vacillating  attitude  ।  being
 adopted.  Due  to  this  vacillation,  the  Act

 passed  by  Parliament  is  not  being
 enforced.

 All  the  hon.  Members,  who  spoke  bere,
 have  referred  to  the  Inter-Dispute  Act.
 Under  the  Inter  Dispute  Act,  if  there  is  a

 dispute  betwee.  the  two  states,  st  is  refer-
 red  to  the  tribunal.  Tribanal  takes  time
 as  long  as  10  to  15  yeurs  to  dispose of
 those  issues  as  a  result  which  a  situation
 of  confrontation  between  the  States  conti-
 nue.  To  avo:d  such  situation  a  sumber
 of  hon.  Members  have  suggested  that
 whenever  the  Central  Goverament  enacts

 legislation,  it  should  assume  wids  powers
 under  it.  Unless  the  Central  Government
 takes  over  the  responsibility  to  solve  this

 dispute,  the  problem  will  not  be  solved.
 What  happcns  at  present  -  that  the
 Central  Government  convenes  meeting
 and  holds  conference  of  Chief  Ministers
 but  due  to  the  lack  of  powers,  it  cannot
 solve  the  rroblem  by  taking  unanimous
 decision  and  those  disputes  continue  to
 exist.  Therefore,  there  is  need  that  the
 Central  Government  should  think  over  it

 seriously,
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 So  far  as  the  definition  of  small  and
 marginal  farmers  is  concerned,  it  applies
 to  the  whole  country  uniformitity.  In  it
 no  consideration  has  been  given  to  the
 place,  geographical  situation  and  climate.
 A  farming  having  1.5  hectares  of  land  has
 Deen  regarded  28  a  smal)  farmer  and  a
 farmer  having  fand  measuring  3/4th  of  a
 hectare  has  been  regarded  as  marginal
 farmer.  This  needs  to  be  amended  area-
 wise.  The  reason  is  that  at  some  places
 the  water  comes  out  in  the  wells  after  a
 depth  of  20  to  25  feet  and  at  some  places
 wate:  is  not  available  even  at  the  depth  of
 150.0  feet.  The  places  where  the  problem
 is  acute  Include  the  desert  areas  of
 Rajasthan.  So  there  is  imperative  neod
 to  change  the  definition.  You  hive  estab-
 lished  a  Technology  Mission  in  Barmer
 and  you  are  providing  it  help  so  that
 drinking  water  is  made  available  to  that
 area.  The  Central  Water  Board  is  helping
 it  ia  ite  efforts.  I  appreciate  the  gesture.
 In  ovr  area,  drinking  water  can  be  made
 available  through  the  drilling  machines
 only.  Other  techniques  do  not  prove
 effective.  I  would  request  the  Govern-
 ment  to  take  act.ve  step  in  this  direction.
 With  these  words  I  support  the  Demands
 foc  Grants  perta:aing  to  the  Ministry  of
 Water  Resources.

 SHRI  MOHD,  AYUB  KHAN  (Jhun-

 jhuou)  :  Mr.  Deputy  Speaker,  I  rise  to

 support  the  Demands  for  Grants  pertain-
 ing  to  the  M.noistry  of  Water  Resources.
 Of  all  the  precious  things  of  the  world,
 water  1s  the  most  precious  one.  A  large
 part  of  Rajasthan  has  been  deprived  of
 this  precious  wealth  for  thousands  of
 years.  The  people  of  that  state  yearn  for
 water.  There  thousands  of  kilometers  of
 Jand  is  in  the  grip  of  drought  where

 people  do  not  get  a  s‘ngle  drop  of  waiter.
 if  water  is  made  available  there,  high
 quality  of  crops  could  be  grown  there
 which  could  feed  not  only  Rojasthan  but
 the  whole  country.

 Mr.  Deputy  Speaker,  Sir,  work  on  the
 Indira  Gandhi  Canal  Project  is  going  on
 at  a  soaii’s  pace.  If  the  Government  of
 India  takes  over  that  project,  :t  can  be
 completed  only  then.  Otherwise  it  can-
 net  be  completed  even  in  60  or  70  years.
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 Corruption  is  prevailing  among  the  emplo-
 yees  there  on  large  scale.  Only  one  third
 of  the  work  pertaining  to  that  project  has
 been  completed  and  the  rest  two  third
 work  is  yet  to  be  completed.  I  wouid,
 therefore,  appeal  that  the  Rajasthan
 Canal  Project  should  be  taken  over  by  the
 Centre.

 Sir,  I  belong  to  the  Jhunjhunu  consti-
 tuency  of  Rajasthan  and  the  area  of
 Jbunjhunou  runs  along  Haryana’s  border
 and  it  is  similar  to  that  State.  About  an
 area  of  150  kilometers  of  Haryina
 adjoins  my  const‘tuency,  Jhunjhunu.  The
 canal  runs  upto  the  border  of  Haryana
 but  the  people  of  Jhunjhunu  long  for
 water.  This  is  a  great  injustice  10  the
 people  of  that  area.  The  Yamuna  cunal
 has  been  constructed  upto  Loharu  but  that
 water  has  not  been  supplied  up  to  Jhun-
 jhunu  whereas  Jbunjhunu  comes  imme-
 diately  after  Loharu.  There  the  people
 are  yearning  for  water  whereas  Loharu
 bas  large  quantity  of  water.  When  you
 can  supply  wate:  of  Yamuna  upto  Loharu
 so  Yaryana  then  why  it  cannot  be  exten-
 ded  upto  Jhunjhunu  ?  From  there  it  can
 also  be  supplied  upto  Sikar,  Jaipur,
 Alwar  and  Bharatpur.  Similarly  the  water
 of  Ganga  can  also  be  supplied  upto
 Bheratpur,  Jaipur,  Sikar  and  Jhuojhunuw.
 But  this  has  not  been  done  and  the  people
 of  that  area  are  yearning  for  water  for
 centuries.

 Sir,  क  constituency  Jhunjhunu  is  such
 an  areca  where  three  types  of  persons
 live.  They  are  jawans,  farmers  and
 businessmen.  Inspite  of  acute  shortage  of

 waler—it  is  not  avuilable  even  at  the

 depth  of  2s  much  as  19  meters—the
 farmers  draw  water  from  the  well  to

 irrigate  their  land.  Therefore,  the  small
 and  the  marginal  farmers  should  be

 exempted  from  paying  power  charges  in

 the  Jhuojbunu  area  so  that  they  may  be
 able  to  earn  their  livelihood.  If  you
 exempt  the  farmers  from  paying  power
 charges,  they  wilt  be  able  to  irrigate  their
 land  and  in  this  way  the  production  of

 foodgrains  will  increase.

 Mr.  Deputy  Speaker,  Sir,  some  corsupt

 employces  are  employed  there.  No  pro-
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 gress  can  take  place  in  that  area  till  they
 are  there.  There  is  an  Executive  Engineer
 in  that  area  against  whom  CBI  enquiry  is
 going  on  and  a  case  has  already  been
 filed  against  him.  Inspite  of  this,  such
 people  are  holding  high  position.  Corrupt
 Officers  can  never  develop  their  districts.
 They  cannot  draw  out  any  scheme  for  the
 development  of  their  districts.  I  hope  the
 hon.  Minister  will  pay  attention  towards
 this  issue.

 Mr.  Deputy  Speaker,  Sir,  there  is  acute
 shortage  of  drinking  water  in  Rajasthan.
 The  people  of  that  area  join  army  and
 keep  vigil  on  the  borders  of  the  country
 to  defend  it  from  the  enemies.  They  shed
 their  blood  for  this  cause.  But  their
 family  members  have  to  walk  as  much  as
 10  to  15  kilometers  to  fetch  water.
 Eartier,  it  was  proposed  to  supply  drinking
 water  to  Jhunjhunu  from  the  Rajasthan
 Canzl.  But  now  we  have  come  to  know
 that  the  proposed  scheme  is  being  cancel-
 led.  ।  would  appeal  to  you  that  keeping
 in  view  the  difficulties  that  are  faced  by
 the  oarmymen,  farmers  and  traders,  this
 scheme  should  not  be  shelved.  People  of
 that  area  can  shed  their  blood  but  it  is
 very  difficult  to  get  water.  Under  these
 circumstances,  I  would  request  you  to
 make  water  of  this  canal  available  for
 drinking  and  irrigation  purposes.

 Mr.  Deputy  Speaker,  Sir,  while  making
 demand  to  make  the  water  of  the  Indira
 Gandhi  Canal  availabie  for  Jhunjhunu,  I
 would  also  like  to  say  that  a  Wind  Pro-
 ject  and  a  Solar  Energy  project  be  set  up
 there  so  that  the  people  of  those  areas
 may  get  they  facilities  and  they  may  be
 able  to  earn  theic  livelihood  without  any
 difficulty.

 With  these  words,  I  conclude.

 SHRI  ABDUL  HANNAN  ANSARI
 (Madbubani)  :  Mr.  Deputy  Speaker,  Sir,  I
 would  like  to  express  my  thanks  to  the
 hon.  Minister  of  Water  Resources  as  he
 wants  to  solve  the  biggest  problem  of  the
 country.  In  my  view  whatever  amount
 is  allocated  to  this  Min‘stry  would  not  be
 sufficient.  If  we  are  able  ta  solve  the
 problem  of  irrigation,  then  the  shortage  of
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 foodgrains  in  the  country  as  also  the  pro-
 blem  of  unemployment  in  the  country
 would  be  solved  to  4  great  extent.

 Today  80  percent  of  our  population  is

 engaged  in  the  agricultural  work  and  they
 continue  to  face  the  problems.  I  would

 like  to  tell  the  situation  in  म  area  and

 especially  in  Northern  Bhar.  I  have

 stated  all  these  things  in  this  House  many
 a  times  and  I  have  apprised  the  Hon.

 Prime  Minister  also  through  several

 letters  that  people  in  seven  districts  in

 North  Bihar  are  always  affected  by  floods

 during  rainy  season.  It  all  happens  be-

 cause  of  the  three  main  rivers—Kosi,
 Kamla  Bilan  and  Adhawara  group  of

 rivers—which  keep  the  area  submerged  for

 3  monts  im  a  year.

 Adhawara  group  of  rivers  have  their

 source  in  the  mountains  and  ”  of  its

 branches  sub-merge  4  districts  of  Bibur.

 The  farmers  of  neighbouring  areas,  who

 sow  their  crops  repeatedly  are  deprived
 of  their  crops.  When  attention  was

 drawn  repeatedly  in  this  connection,  then

 two  years  back  it  was  told  that  the  work

 in  this  regard  would  be  completed  in  three

 phases,  but  no  work  has  been  started  so

 far.  It  is  a  matter  of  regret.  These

 amaller  rivers  are  known  by  the  name  of

 Khirohi,  Dhons,  Kare  and  Kamla  ete.

 Kamla  cana!  project  his  been  formu-

 lated  on  the  river  Kamla  Balan.  On  my
 election.  I  came  to  know  that  Nepal
 Government  has  constructed  3  dam  on
 the  main  stream  of  the  river  and  they  open
 its  gate  during  rainy  season.  But  when
 there  is  need  of  water  for  irrigation,  they
 close  the  gates  of  the  dam  and  do  not
 allow  water  to  flow  to  our  side.  It  was

 replied  that  a  decision  wonld  be  taken
 about  distribution  of  water  after  holding
 talks  with  the  Nepal  Government,  bur  it  is
 a  matter  of  regret  that  despite  drawing  the
 attention  of  the  Government,  no  concrete

 steps  has  been  taken  in  this  regard.

 Recently  I  had  asked  a  question,  ता

 reply  to  which  ”८  was  aga:o  repeated  that
 talks  would  be  held  with  the  Nepai
 Government.  I  do  sot  know  whether
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 talks  in  this  -  would  be  held
 after  1990  or  in  the  2ist  century.  Full
 attention  should  be  paid  towards  this
 issue.  This  is  an  issue  which  -  the
 lives  of  one  millon  people  of  the  area,
 who  are  facing  the  difficulties.  Can  we
 not  think  about  them  ?  *

 The  third  major  river  is  known  as
 Kosi.  In  1952.0  late  Dr.  Rajendra  Prasad
 hud  inaugurated  Kosi  Project  and  a
 barrage  was  constructed  on  it.  When  the
 question  of  construction  of  canal  arose,
 the  issue  of  Eastern  and  Western  Canal
 came  up.  The  construction  of  Hydro
 electric  project  was  also  envisaged,  but
 that  scheme  too  has  noi  been  completed
 so  far.  Through  you,  Sir  I  would  ask
 the  hon.  Minister  to  look  into  all  these
 things.

 A  sum  of  Rs.  500  crores  was  earmarked
 for  the  construction  of  this  project,  but
 now  the  estimated  cost  of  the  project  has
 gone  up  to  Rs.  5000  crores,  but  even  then
 this  project  does  not  seem  to  be  getting
 completed.  There  are  continuous  irregu-
 Jarities.  Bunoglows  of  the  officers  and
 staff  are  being  constructed  and  cana}  is
 not  being  constructed  at  all.  Does  the
 Central  Government  oot  monitor  the
 implementation  of  projects  for  which  huge
 amounts  ere  allocated  to  the  Srate
 Governments  by  it  ?  The  Central  Govern-
 ment  should  at  feast  superwise  them  sad
 intervene  to  ensure  proper  utilisation  of
 funds  2  Hf  we  complete  those  projects,  ।
 can  say  with  authority  that  the  problem
 of  starvation  and  unemployment  being
 faced  by  the  people  of  North  Bihar  would
 be  solved  and  the  Centre  would  be  able  to
 solve  the  problem  of  unemployment.

 I  hope  that  the  hon.  Minister  would
 pay  special  attention  towards  this.  These
 are  the  projects  which  have  been  approved
 by  the  Central  Government.  In  the
 Kamla  Project.  a  large  quantity  of  sand
 has  accumulated  and  water  could  not  be
 supplied  through  it.  Would  you  kindly
 make  arrangements  for  clearing  the  sand  7

 Drawing  your  attention  to  all  these
 things,  I  support  the  Demands  for  Grants
 of  this  Ministry.
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 SHRI  UTTAM  RATHOD  (Hingoli)  :

 Mr.  Deputy  Speaker,  Sir,  I  rise  to  express

 my  views  about  the  irrigation  available  in

 India.  As  an  agricultural  country  with

 erratic  rains  :  arid  and  semi-arid  land,  the

 importance  of  irrigation  has  increased  a

 fot.  From  the  beginning  of  our  indepen-

 dence,  we  have  been  trying  to  take  up

 major,  medium  and  minor  projects.  I  do

 not  waat  to  go  into  all  the  details  but  ह

 want  to  suggest  that  there  should  be  shift

 of  policy  in  our  irrigation  approach.  It

 he  been  secn  that  we  always  try  to  tackle

 the  major  irrigation  projects.  These

 major  irrigatian  projects  ure  economic  and

 11.  gives  us  irrigation  facilities  at  cheaper
 rates  and  also  creates  hydro-electric  pro-

 jects.  But  silting  is  the  main  probicm
 that  most  of  the  mo2jor  projects  are  facing

 today.  क०  have  also  scen  that  major  and

 medium  projects  take  a  very  longer  time

 and  ultimately  the  estimate  that  was  pre-

 pared  in  the  beginning  is  doubled  or

 trebled  and  in  many  cases  it  goes  much

 beyond  the  imagination.  The  price  esca-

 lation  is  there  and  the  people  for  whom

 it  ie  meant,  the  beneficiaries,  don’t  get  the

 benefit  immediately,  As  such  ।  would

 suggest  that  minor  irigation  projects
 should  be  given  preference  all  over  the

 country.  There  are  reasons  why  I  say

 this.  We  bave  scen  tbat  silting  problem
 is  the  main  problem  as  far  as  the  major

 projects  are  conceracd.  You  will  appre-
 ciate  that  if  we  have  a  small  bandhara  on

 ४  rivalet  or  ।  streamlet  or  on  a  tributary,
 we  can  certainly  stop  the  silt  going  from

 this  area  to  the  major  projects.

 Secondly,  these  projects  can  be  com-

 pleted  at  an  early  date  and  the  benefits
 can  be  accrued  immediately.  We  have

 also  seen  when  the  Tungbhadra  Project

 was  completed,  the  people  were  reluctant

 to  avail  of  the  irrigation  facilities.  Ulti-

 mately  Shri  C.D.  Deshmukh  and  Panditji
 had  to  go  there  and  tel)  them,  if  they  do

 pot  utilise  the  water,  they  will  be  shified

 and  some  other  people  who  will  use  tbe

 i-rigation  facilities  will  be  given  the  lands.

 Here,  the  same  was  the  casc,  when  the

 Nizam  Sagar  Dam  was  taken  up  io

 Hyderabed  State.  The  cuttivators  were

 ~
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 initially  reluctant  and  people  from  Anda

 came  and  purchased  some  of  the  lands,
 and  started  growing  sugarcane.  What  I

 suggest  if  we  have  minor  projects  sub-

 mergence  of  villages  will  be  less  and  more-
 over  the  cost  algo  will  be  less  and  the
 people  will  get  the  benefits  immediately.
 With  drought  conditions  prevailing  throu-

 ghout  the  South,  Maharashtra  and  Gyja-
 rat,  what  we  find  is  that  there  is  scarcity
 of  fodder;  there  ia  scarcity  of  drinking
 water  for  as  well  as  cattle.  Sir,  if  we
 have  small  projects  we  can  definitely  give
 the  benefit  of  drinking  water  to  the  people
 as  well  as  the  cattle  living  in  that  area.
 Sir,  in  this  ancient  country,  we  have  seen
 that  in  small  State  jike  Manipur  there  are
 projects  which  are  even  today  being
 managed  by  the  people  themselves.  There
 is  no  Governmest  authority.  All  the
 repairs,  major,  minor  and  even  field
 channels,  are  down  by  _  the  beneficiaries
 themselves.  Same  is  the  case  in  certain
 districts  of  Nasik  and  Thana  in  Maha-
 rashtra.  Sis,  why  not  we  do  that  2  If  it
 is  a  minor  project,  the  beneficiaries  them-
 selves  can  1008  after  it  und  settle  the
 grievances.  There  won’t  be  any  corrup-
 tion,  there  won't  be  an  cxtra  officer  to
 take  brite  and  all  that.  So,  I  suggest
 that  this  perticular  thing  shou'd  be  intro-
 duced  and  it  should  be  encouraged.

 Sir,  when  Pochumpari  bas  Project  was
 taken  up,  I  remember,  a  Iccal  Congress
 MLA  Mn.  Gadanna  came  all  the  way  here
 to  convince  the  Government  that  before
 they  start  Pochampabad  Project,  we  must
 see  that  all  the  small  nalas,  all  the  small
 8185,  all  the  small  rivers  are  blocked  -
 that  the  silt  does  not  come  to  Pochampa-
 bad.  Unfortunately,  it  could  not  be  taken

 up.  But,  I  wish  it  had  been  done.  There
 are  the  things  which  I  want  to  bring
 before  you.

 Sir,  I  have  a  small  booklet  which  shows
 25,5  million  hectare  was  under  major  and
 medium  Project  and  32.9  million  hectares
 was  under  minor  projects.  While  the
 entire  potential  under  minor  schemes  was

 used,  ovly  85%  of  potential  under  the
 roajor  and  medium  works  was  utilised.

 Sir,  why  do  we  waste  our  cnergy  on  theses
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 Projects  ?  Therefore,  I  would  say  that  let
 us  concentrate  on  mimor  projects.  Today,
 I  found  AIDMK  leader  grumbling  about
 water.  JI  remember  when  I  visited  South,
 the  Periyar  River  water  was  quietly  used
 by  Tamil  Nadu  State.  Subsequently,  the

 people  of  Kerala  realised  that  they  must
 use  this  water  and  that  is  how  Edduki
 Project  came.

 Sir,  in  the  State  of  Tamil  Nadu,  they
 have  got  the  maximum  number  of  wells,
 almost  half  the  number  of  wells  in  india
 are  situated  in  Tamil  Nadu.  They  do
 not  give  water  for  12  months.  They
 give  water  for  abour  6  or  8  months  and
 the  water  is  spread  on  the  extensive  area
 so  that  well  can  have  water  for  irrigation.
 We  should  bave  first  gone  and  taken  up
 the  minor  project,  If  we  do  that,  the
 problems  that  were  raised  by  Hon.  Lady
 Member,  Mrs.  Gupta  about  the  projects
 from  Bihar,  would  not  have  cropped  up.
 The  beneficiaries  also  will  get  it  soon  and
 the  cost  of  production  also  will  be
 reduced.

 {Transhition)

 DR.  G.S.  RAJHANS  ।  (Jhanjharpur)  :
 Mr.  Deputy  Speaker,  Sir,  ह  would  like  to
 submit  two  or  three  points.  ।  bave  gone
 through  this  Report  many  a  times  from
 the  beginning  to  end,  but  I  did  not  find

 anything  objectionable  in  it.  I  would
 hke  to  ask  one  or  two  questions  to  the
 hoo.  Minister.  ।  want  to  know  as  to  how

 long  would  it  take  to  finilise  the  water

 policy  7  You  have  written  that  many  con-
 ferences  and  many  meetings  have  been
 held  and  will  again  be  held.  ।  want  to
 know  as  to  how  long  would  it  take  to
 finalise  the  policy  ?  You  have  written  that
 the  meeting  which  was  held  recently  was
 attended  by  the  Hon.  Prime  Minister  also.
 I  quote  from  the  proceedings  of  the  meet-

 ing  held  in  July,  1986.  It  has  been  men-
 tioned  in  it  that  :-

 (English)

 *The  steed  for  priortsation  of

 ongoing  projects  was  stressed,  and
 it  was  recommended  that  a  review
 committee  may  be  set  up  in  each
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 State  under  the  chairmanship  of
 the  Chief  Minister,  to  draw  up
 Priorities  for  the  optimal  alloca-
 tion  of  limited  resources."

 (Translation)

 If  the  work  is  to  be  done  under  the

 chairmanship  of  the  Chief  Minister,  then
 he  will  go  by  the  advice  of  the  bureau-
 crats.  I  would  like  to  submit  that  the
 People’s  representatives,  M.Ps.  and
 M.L.As.  should  also  be  involved  and  they
 should  be  asked  as  to  what  are  their  views.
 If  you  give  me  time.  I  can  explain  to  you
 in  detail  about  the  projects  in  Bihar,  bot  I
 am  afraid,  you  would  not  give  me  time.
 I  want  to  submit  two  or  three  points.

 It  -  written  in  this  booklet  that  a

 major  portion  of  work  on  Kos:  Project
 has  been  completed.  Sir,  I  would  request
 you  that  a  committee  of  four  or  five  hor.
 Members  of  this  House  be  constituted  and
 it  should  be  sent  to  Bihar  to  ascertain  the

 progress  of  various  projects  there  im
 which  the  centre  invests  the  funds.  The

 original  estimated  cost  of  Kosi  Project
 was  Rs.  13  crores,  which  has  now  gone  up
 to  Rs.  282  crores.  If  you  see  the  situa-
 tron  there,  you  will  be  horrified  to  see  the

 teality.  Iron  rods,  cement,  bricks  worth
 lakhs  of  rupees  have  been  dumped  on  the
 sides  of  the  roads.  It  has  not  been  done
 recently.  This  situation  is  continuing  for

 many  years.  ।  would  not  be  a  surprise
 if  the  funds  which  are  being  wasted  come
 to  crores  of  rupees.  I  had  raised  this
 matter  im  the  House  earher  also.  Tho
 Centre  is  providing  the  funds  to  the  Kos:
 project  and  Nepal  Government  is  interest-
 ed  in  Kosi  Project.  The  Centre  and  Bihar
 Goverment  both  are  involved  in  it,  but
 we  shirk  our  responsibility  by  saying  that
 the  project  has  ta  be  executed  by  the
 State  Government.  The  Bibar  Govern-
 ment  says  that  it  has  assigned  the  work  to
 the  ergineers.  I  have  already  said  that
 loot  is  gomg  on  io  Bibar.  A  saying  is
 widely  prevalent  among  the  people—“L/4,
 Loot  divided  by  झण्डा  The  funds  ear-
 marked  for  an  irrigation  project  are
 divided  among  four  categories  of  people —
 Engineers,  contractors,  bureaucrats  and
 local  politicians”.  There  should  be  a



 thorough  enquiry  to  find  out  as  to  why  the

 work  on  Central  Project  is  not  being
 done  7  Kosi  Project  is  situated  in  my
 constituency.  A  sum  of  Rs.  55  lakhs  in
 cash  was  recovered  from  the  house  of  a

 bureaucrat  anc  I  can  say  with  authority
 that  even  today  if  raids  are  conducted,  a

 sum  of  Rs.  $0  to  Rs.  55  188 -  in  cash
 should  be  recovered  from  the  engineers’
 residences.  Though  al!  such  things  are

 being  done  before  our  eyes,  yet  we  keep
 silent.  I,  therefore,  request  you  to  -०
 consider  this  matter.

 Jt  has  been  said  in  this  booklet  that
 work  is  merely  co-ordinated  ०१  the

 Central  Government.  If  you  keep  silent

 by  saying  that  the  Centre  merely  under-
 takes  co-ordination  of  monitoring,  and

 engineers  as  well  as  contrators  are  allowed
 to  pocket  public  money,  how  could  the

 work  be  done  then  7  We  are  fighting  here
 io  Delbi  for  each  single  paisa  and  resour-

 ces  are  raised  with  great  difficulty.  When

 there  18  deficit  finuncing,  it  brings  us  bad

 name  und  it  is  demanded  that  taxes  should
 not  be  levied,  But  at  the  same  time,  the

 publie  money  is  being  pocketed  by  some
 individuals.  A  noew  class  of  people  is

 coming  up,  which  would  not  allow  demo-

 Gracy  to  function  in  the  country.  You
 should  pay  attenton  to  the  things  that
 are  going  on.  I  would  like  to  request
 you  to  visit  Bibar  without  any  prior  infor-
 mation  to  apyone  and  see  for  yourself  as

 to  what  is  being  done  cn  the  Gentral  Pro-

 jects.  You  have  written  in  this  Report
 that  work  on  minor  irrigation  bas  been
 included  in  the  20-Points  Programme  and
 that  too  is  being  monitored  by  the  Central
 Government.  But  there  too  no  work  is

 being  done.  Our  area  North  Bihar  is

 very  unfortunate.  It  has  a  gold  mine

 but  that  is  not  being  exploited.  The

 rivers  emerging  from  Nepal  create  havoc
 in  our  region.  At  present  we  have  good
 relations  with  Nepal.  If  some  arrange-
 ments  sre  made  to  construct  dams  etc.  on

 those  rivers,  there  can  be  so  much  gene-
 ration  of  power  from  the  waters  that  the

 entire  North  ladia  can  be  industrialised.
 If  you  pay  some  attention  towards  this,
 the  whole  of  North  lodia  can  be  indus-
 trialised  end  Nepal  too  can  be  (ransform-
 ed  into  8  new  country  but  instead,  we  are
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 facing  destruction  from  these  rivers  at

 present.  Time  has  come  when  we  should
 think  seriously  about  this  arpect.

 I  may  tell  you  that  when  May  and  June

 come,  the  people  of  North  Bihar  start
 shivering  with  tbe  apprehension  as  to
 what  will  happen  to  them.  The  rains
 bring  untold  miseries  for  the  low  lying
 areas.  There  is  no  system  to  intimate
 \he  people  in  advance.  You  have  written
 in  this  booklet  that  you  have  made
 arrangements  for  advance  intimation  of
 floods  but  in  North  Bihar  there  is  no
 such  arrangement.  The  entire  region
 remains  submerged,  not  only  in  October
 and  November  but  even  in  the  month  of
 February  also.  The  sick  cannot  move
 out  to  the  cities  even  for  treatment.  It  is
 a  very  serious  but  it  can  be  controlled.
 What  is  required  is  the  will  power.  If  this
 will  power  is  shown,  that  will  not  only  be
 beneficial  for  the  North  Bihar,  the  whole
 of  North  India  will  be  benefited  from  it.
 The  North  Bibar  -  8  result  of  this,  will
 produce—both  industrially  and  agricul
 turally—so  much  that  the  country’s  shape
 will  be  changed.

 DR.  PRABHAT  KUMAR  MISHRA
 (Janjgir):  My  Deputy  Speaker,  Sir,  इ
 support  the  Demands  of  the  Ministry  of
 Water  Resources.  75  percent  of  our
 population  is  dependent  on  agriculture  and
 when  we  talk  of  agriculture  it  becomes
 necessary  to  see  that  the  water  should  be
 utilised  purposefully  and  should  be  con-
 trolled  properly.  That  is  why  our
 Government  has  given  priority  to  irriga-
 tion  and  development  of  water  resources
 in  the  20  Point  Programme.  In_  this
 connection  through  you,  I  would  like  to
 draw  the  attention  of  the  hon.  Minister
 that  when  water  is  in  excess—be  it
 through  rains  or  rivers—provision  should
 be  made  that  this  water  is  controlled  be-
 cause  uncontrolied  water  becomes  destruc-
 tive  in  many  ways.  Firstly  it  goes  waste
 and  secondly  it  causes  soil  erosion  which
 results  in  'ogs  of  the  fertility  of  the  land.
 For  this,  as  has  been  emphasised  by  the
 earlier  speakers,  preference  should  be  given
 to  small  irrigation  projects  and  it  should
 be  ensured  that  water  isaitilised  by  formyu-
 lating  low-cost,  time-bound  programmes.
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 This  will  soive  the  problem  of  water  leve!
 going  down  *ecause  of  which  we  are  un-
 able  to  utilise  it  fully,  -We  will  be  abiece
 #o  maintain  weter  table  properly.  In  this
 soanection  I  would  like  to  enrphasise  that
 -prograromes  must  be  time-bound  otherwise
 they  result  im  cecaiation  of  cos  which,  as
 the  earlier  hon.  speaker  has  said,  prevides
 scope  for  corrupiion.  It  is  surprising
 that  whenever  the  topic  of  irrigation  is
 Gvscussed,  it  is  taken  for  granted  that
 correptien  is  pert  of  the  scheme,  be  1t  of
 the  Strate  level  or  of  the  Centra!  level.  it
 मं  said  that  the  maximum  of  scope  of
 corruption  is  m  the  Irrigation  Department.
 It  is  a  routine  matter  in  that  Department.
 As  regards  time-bound  programmes,  ।
 would  like  to  saebmit  that  there  are  severa)
 irrigation  projects  of  Madhya  Pradesh  c.g.
 Bhainasajhar,  Aagarhaf,  Arva  and  cons-
 truction  of  left  embankment  of  Bango
 which  have  been  lymg  undee'ded.  When
 we  take  ep  the  matter  with  the  State
 Government  it  is  sard  that  these  are  pend-
 ing  with  the  Centre.  When we  contuct,
 the  Centre,  we  are  told  that  full  details
 have  not  been  sent  by  the  State.  Due  to
 the  absence  of  time-bound  programmes,
 all  trese  defays  occur.

 Bango  dam  is  a  very  big  project)  which
 is  to  be  completed  with  the  belp  of  Worid
 Bank.  Construction  of  the  left  embank-
 ment  of  the  canal  is  also  net  being  com-
 pleted.

 In  tke  hill  areas  there  are  several  water
 fails.  H  these  are  properly  utilised  then
 not  only  we  will  be  using  them  as  hydel
 resourees,  these  can  be  used  for  irrigation
 purposes  also.  We  will  have  to  establish
 coordination  between  irrigation,  power
 and  ‘soil  conservation.  Unl:ss  it  w  done
 we  capnot  use  the  water  properly  for

 irrigation.

 As  regards  the  repair  of  the  old  irriga-
 tion  sehemes  I  submit  that  for  the  dams

 constructed  simce  1927  you  provide  Rs.  50

 to  Rs.  75  per  hectare  for  maintenance.
 It  is  quite  inadequate  and  with  this
 amount  the  repair  work  cannot  be  carried
 out.  The  silt  bas  gathered  in  the  oid

 dams  which  bas  reduced  their  capacity.
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 This  aspect  should  bc  paid  special  atten-
 tion  to.

 CADA  is  doing very  good  work  in  the

 field  af  irrigation.  But  under  ¢his  pro-
 gramme,  priority  is  given  in  the  dead  aren.
 At  the  tail  ends,  schemes  regarding  coas-
 truction  af  roads,  plantation  and  otber
 items  should  also  be  taken  in  hand.

 The  setsing  up  of  industries  is  resultiag
 in  pollution  of  rivers  ond  the  depth  of
 the  rivers  is  also  reducing.  This  resuits
 in  shortage  of  water  resources  in  summer.
 This  aspect  should  also  be  taken  care  of.

 Under  the  irrigation  schemes  irrigation
 tax  is  increased  but  no  guarantes  is  given
 atthe  time  of  incressing  this  tax  that
 water  witl  seach  the  farmers’  fields  for
 irrigation.  This  results  in  difficulty  in
 recovery  of  irrigation  tax.  In  spite  of  hike

 he  irrigation  tax  water  ts  not  made  avail-
 able  to  the  farmers  for  irrigation.  This
 makes  the  farmers  unable  to  pay  taxes.
 In  Madhya  Pradesh  authorities  have  not
 been  able  to  recover  irrigation  tax  for  the
 last  ten  years.  At  the  time  of  imposing
 irrigation  tax,  it  should  be  ensured  that
 the  water  will  reach  figids.  The  arrears
 should  be  writien  off.

 la  formulating  the  big  schemes  tbe  pro-
 biem  of  displacement  of  people  comes.
 They  have  to  be  resetiied.  Therefore,  ॥
 urge  upon  the  Central  Governmeat  that
 it  should  give  priority  to  the  small  irriga-
 tion  schemes.  For  example,  difficulties  are
 coming  in  the  way  of  Bango  dam  which
 1s  a  big  project.

 Tubew  ells  are  permanent  source  of  irri-
 gation.  These  are  important  for  provid-
 ing  drinking  water  also.  More  facilities
 should  be  provided  for  sinking  tubewells
 so  that  more  and  more  people  are  attrac-
 ted  towards  this  programme.

 In  regard  to  lift  ‘irrigation,  priority
 should  be  given  to  the  hill  areas  where
 canal  wate:  does  not  reach.  Water  should
 be  made  availabie  through  this  system  to

 these  areas.

 More  minor  irrigation  schemes  should
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 be  provided  in  the  Adivasi  areas.  ।  would

 urge  that  such  schemes  should  be  conside-
 red  for  the  Madhya  Pradesh  areas  so  that
 the  sconomical  condition  of  the  Adivasi
 aseas  is  improved.

 Under  the  Minor  Schemes  you  have

 provided,  for  rectification  of  diesel  pump
 sets.  I  want  that  those  areas  which  ure
 not  covered  under  CADA,  they  should  be

 brought  under  the  ‘Recufication  of  Diesel

 Pump  Set’  Programme.  For  example  io
 Bilaspur  arca  Hasdev-Maniari  Comm:nd
 Arca  does  not  come  under  it.  This  area
 should  also  be  provided  this  tacility.

 Under  the  present  scheme  in  Katkora
 area  which  is  an  Adivasi  area  Of  Bilaspur
 district  of  Madhya  Pradesh  tift  irrigation
 has  been  provided  for  the  development.
 I  want  that  lift  irrigation  should  be  pro-
 moted  there  under  EEC  or  KFW  Schemes
 which  are  being  =  run  with  foreiga
 assistance.

 In  the  bill  areas  of  Eastern  Madhya
 Pradesh  assistance  is  provided  by  the
 State  Government  for  ‘ubewells.  The
 Central  Government  should  provide  assis-
 tance  for  rigs  so  that  tubewells  programme
 could  be  accelerated.

 In  addf.ion,  ground  water  scheme  has
 been  formulated  for  the  tribal  areas.
 Under  this  programme  drilling  work  for
 the  tubewells  for  irrigation  should  be  done
 in  tbe  catchment  arca  of  Hasdev-Bango
 Major  Irr.gation  Project  so  that  the
 Adivasis  of  this  arca  are  benefited.

 Under  Nationa!  Water  Development
 Ageocy's  Programme  an  inter-linking
 scheme  of  Mahanadi,  Godavari,  Krishoa,
 Pennar  and  Kaveri  rivers  bas  been  fo:mu-
 lated.  You  have  said  that  18500.0  million
 cubic  water  is  to  reach  Godavari  basin
 from  Muhanad:  busin.  Before  you  do  this,
 kindly  have  a  survey  of  the  Mahanadi
 Basin  area  whether  it  has  this  much  sur-
 plus  water  to  supply  to  Godavari.  ह  -
 is  available  then  a  survey  of  the  water
 capacity  aad  water  utilisation  of  Mehanadi
 Basin  should  be  conducted  aad  more
 water  should  be  utilised  for  Eastern
 Madhya  Pradesh,  Western  region  of
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 Orissa  and  even  Southern  rogion  of  W.
 Bengal.  which  is  kharif  crop  area  so  that
 these  areas  may  be  benefited.  An  irsiga-
 tion  scheme  on  these  linse  should  be  for-
 rmaulated.  With  these  words  I  conclude  and
 thank  you.  for  giving  me  time  to  speak.

 SHRI  KAMMODI  LAL  JATAV
 (Morena):  Mr.  Deputy  Speaker,  Sir,  I
 support  the  Demands  presented  by  the
 Minister  of  Water  Resources  for  the  year
 1987-88.  ।  also  congratulate  the  Minieter
 of  Water  Resources  and  the  Prime  Minis-
 ter  for  buffer  production  of  foodgrains.
 We  were  having  inadequate  resources  of
 water  earlier  but  the  Government  construc-
 ted  Gandhi  Sagar  Dam,  Indira  Sigar  Dam
 Bhakrs  Dum,  Bio  Sagar  Dam,  Krishna
 Sagar  Dam  etc.  and  made  arrangements
 for  irrigation  by  providing  tubewells  in
 every  district.  These  steps  have  helped  in
 enhancing  the  foodgrain  production  and
 now  we  do  not  have  any  problem  regard-
 ing  foodgrains.  Even  then  some  of  the  hon.
 Members  have  expressed  concern.  I  have
 heard  ali  the  hon.  Members  and  I  also
 agree  with  their  anxiety  and  submit  certain
 Points  relating  to  my  constituency
 Morena.

 15  rivers  flow  near  my  constituency,
 Morena  but  through  the  canal  which  has
 been  carved  out  of  Gandhi  Sagar,  water
 is  provided  for  irrigation  to  three  districts,
 namely,  Kota,  Morena  and  Bhind.  You
 can  very  well  imagine  as  to  how  much
 water  these  three  districts  must  by  getting
 from  a  canal  which  is  just  00  km.  away.
 Near  Morena  constituency  area,  at  least
 15  rivers  are  flowing  bit  in  spite  of  this
 the  arca  remains  thirsty.  Rivers  are  flow-
 ing  nearby  but  water  for  the  area  is  com-
 iog  from  a  distance  of  600  kms.  How  then
 the  arca  can  get  water  for  irrigation  ?
 Therefore,  ।  request  the  Minister  of  Water
 Resources  that  the  lift  irrigation  scheme
 in  «regard  to  Esah  village  of  Chambal
 River  sent  by  the  Madhya  Pradesh  Govern-
 ment  should  be  sanctioned  immediately  so
 that  the  farmers  there  are  able  to  get  water.
 Similarly,  lift  irrigation  schemes  for  diffe-
 rent  places  on  Sak  and  Seep  rivers  in  my
 area  should  also  be  formulated.  Ths  will

 provide  irrigation  facilities  to  my  area.

 I  want  to  make  one  more  -
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 There  are  at  least  two  such  Development
 Blocks,  Vijaypur  aud  Karha,  near  my
 constituency,  Morena  where  there  is  cent

 percent  Harijan-Adivasi  populution.  Io
 this  area,  not  to  speak  of  irrigation,  ade-

 quate  arrangements  for  drinking  water
 have  not  been  made.  Therefore,  tanks  eic.
 should  be  constructed  so  that  the  people
 there  may  be  able  to  get  drinking  water
 as  well  as  water  for  irrigation.

 Lastly,  ।  would  submit  something  about
 the  Morena  district  of  Chamba!  area
 which  has  been  a  dacoit  infested  region.
 There  are  ravines  in  400  kms  which  have
 been  formed  as  a  result  of  land  erosion  by
 the  rivers.  Rivers  flow  nearby.  When  I  was
 a  member  of  the  Legislative  Assembly  ia
 Madhya  Pradesh  I  had  appealed  to  the
 State  Government  for  development  of  this
 400  km  area.  Now  here  also  ।  submit
 thiut  Siudy  Teams  shouid  be  sent  there  to
 find  out  ways  and  means  to  provide  water
 for  this  400  km  land  which  is  lying  uncal-
 tivated.  In  this  way  a  large  number  of

 Harijans,  the  poor,  edcuated  youths  etc.
 will  be  getting  employment  ond  wil  earn
 their  livelhood.

 With  these  words  ।  conclude  and  thank

 you  for  giving  me  time  to  speak.

 *SHRI  V.  KRISHNA  RAO  (Chikaba-

 Napury:  Mr.  Deputy  Speaker,  Sir,  I
 wholeheartedly  we'come  the  demands  for

 grants  of  the  Ministry  of  Water  Resources
 for  the  year  1987-88.  ।  support  the  de-
 mands  and  put  forward  some  important
 suggestions  for  the  kind  consideration  of

 our  hon.  Minister.

 We  achieved  our  independence  40  years
 ago  and  more  than  70%  of  our  populot:on
 is  engaged  in  agriculture.  Inspite  of  this,
 the  achievement  in  the  field  of  agriculture
 looking  to  the  number  of  people  engaged
 in  it  is  not  sutisfactory.  There  were  days
 when  we  were  importing  foodgrains.  Now
 we  are  standing  on  our  own  legs.  Achieve-
 ment  of  self  sufficiency  in  food  grains  is
 not  enough.  We  are  in  a  position  to

 supply  food  grains  to  the  whule  world  as

 majority  of  our  population  is  engaged  in

 agriculture.  This  can  happen  only  when
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 all  the  water  resources  -  the  country  are
 utilised  property.

 Severe  drought  is  prevailing  in  some
 parts  of  the  country.  Our  hon.  Prime
 Minister  visited  out  State  recently.  He
 came  to  Bagepalli  in  my  constituency  and
 with  his  own  eyes  the  miserable  condition
 of  the  people  who  are  affecred  by  drought.
 The  rain  fall  in  Kolar  district  is  only  16
 inches  a  year.  Many  people  who  are
 affected  by  the  severe  drought  have
 alre.dy  stacted  migrating  to  the  neigh-
 bouring  Stites  like  Tamil  Nadu  and
 Andhra  Pradesh.  There  is  no  water  to
 drink  even  to  a  sparrow.

 Under  these  difficult  sttuations  it  -
 most  unfortunate  to  note  that  there  are
 imbalances  in  the  utilisation  of  water
 resources,  We  are  sons  of  the  same
 mother  Bharath  Matha.  Hence  there
 should  not  be  any  imbilances.  These  days
 the  principle  of  ‘might  is  rightਂ  15.  being
 Practiced.  Those  who  can  speak  more  get
 the  benefit  ind  others  who  keep  पाट!  are
 neglecte!  complete'y.

 On  one  hand,  ia  Karnataka  State  the
 percentage  of  irrigated  fand  is  only  21%
 on  the  other  hind  in  States  tke  Andhra
 Pradesh  and  Tamil  Nadu  11  is  48%  and
 46%  respectively.  It  ७  better  not  to  com-
 pare  States  like  Horyana  and  Punjab
 where  ths  percentage  of  irrigated  land  15
 more  than  75%.  Therefore,  it  is  high  time
 to  remove  imbilances  with  regard  to
 utilisation  of  witer  cesources.

 The  huge  imbalance  between  northern
 and  southern  States  is  no  secret.  Some
 balance  hus  to  be  maintained  between
 northern  aod  sou'bern  regions.  Ganga
 has  to  be  linked  with  Kaveri.  This  will
 enable  the  excess  water  to  flow  to  the
 Southern  regions.

 U-per  Krishna  project  has  to  be  com-
 pleted  at  the  eirliest.  This  will  eable  the
 people  of  Kolar,  Tumkur,  Chitradurga
 and  Bellary  districts  to  irrigate  their  lands.
 ADout  31  lakh  acres  of  land  will  come
 under  irrigation.  Hence,  1  urge  upon  ‘he
 bon.  Minister  to  complete  the  Uppar
 Krishna  project  on  a  top  prioriiy  basis.

 ©  The  speech  was  originally  delinered  in  Kannada.
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 The  peopie  of  Karnataka  do  not  come  in
 the  way  of  others.  Therefore,  lect  the
 Telugu  Ganga  project  go  ahead.  Charity
 begins at  home.  Hence  Ict  ns  first  utilise
 Krishna  water  before  donating  it  to  others
 where  the  irrigated  tand  is  more  than
 double  when  compared  to  our  State.
 Krishna  river  water  has  to  be  utilised  by
 Karnatakes  according  to  the  ‘B’  Scheme.

 18.00  bre.

 I  request  the  hon.  Minister  not  to  wait
 for  the  State  Govt.  to  sent  its  plans.
 Many  people  in  my  State  may  die  without
 drinking  water.  Hence  it  is  not  advisable
 for  the  Ceatre  to  wait  for  the  plan  estima-
 ties  from  Karnatika.

 Temporary  assistance  should  be  pro-
 vided  to  the  people  of  Kolar  district

 especially  in  Chikaballapur  area  where
 there  is  scarcity  of  drinking  water.  Bore
 wells  have  to  be  dug  throughout  the  dis-
 trict  when  Shri  K.L.  Rao  was  the  Minis-
 ter  in  the  Centre  he  did  a  lot  to  his  State
 of  Andhra  Pradesh.  Similarly  हैं.  expect
 our  hon.  Minister  Shri  Shankaranand  also
 to  do  great  help  for  the  State  of
 Karnataka  and  to  rescue  the  people  from
 the  jaws  of  severe  drought.

 I  hope  that  the  hon.  Minister  will  defi-
 nitely  help  my  State  to  rise  its  pe-centage
 of  irrigated  land  from  21  to  50%  at  least.

 है  urge  upon  the  Minister  to  complete
 the  diversificution  of  Mahbanadi  immedia-
 tely.

 Sir,  1  thank  for  giving  me  this  oppor-
 tunity  and  with  these  words,  हैं.  conclude

 my  speech.

 {English}

 THB  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PARLIAMENTARY
 AFFAIRS  (Shrimati  Sheila  Dikshit)  :  “Mr.
 Deputy  Speaker,  Sir,  1  propose  that  the

 sitting  of  the  House  may  be  extended  up
 to  6.30  p.m.

 MR,  DEPUTY  SPEAKER  :  I  hope  the
 Mewbers  will  accept  it.

 Claterruptions)

 MR.  DEPUTY  SPBAKBR:  Mr.  Banwnar)
 Lal  Bairwa  may  speak.
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 (Translation)

 SHRI  BANWARI  LAL  BAIRWA
 (Tonk)  :  Mr.  Duputy  Speaker,  Sit,  ।  tise
 to  support  the  Demands  for  Grants  of
 the  Ministry  of  Water  Resources,  I  know
 you  will  not  allow  me  much  time  to  speak.
 Hence I  would  like  to  put  forth  only
 some  of  my  points  before  you.  First  of
 all,  :  express  my  gratitude  to  the  bon.
 Minister  for  his  according  sanction  to

 Bisalpur  Dam  project  this  year.  Work
 has  started  on  it.  All  the  hon.  Members
 from  Rajasthan  hive  said  that  Rajasthan
 is  facing  severe  drought  this  year.
 Rajasthan's  situation  is  different  from  that
 of  other  parts  of  India.  Other  States  can
 afford  their  water  go  waste,  but  Rajasthan
 cannot  afford  a  drop  of  its  water  to  go
 waste.  Therefore,  you  must  prepare  -
 definite  scheme  in  this  regard.  I  would
 like  to  sneak  only  this  much  about  the
 Indiia  Gandhi  Canal  that  I  approve  the
 views  expressed  by  our  hon.  Members  in
 this  regard,  I  want  to  submit  one  or  two
 points.

 First  of  all  I  want  to  submit  that  there
 are  12  main  rivers  in  Kota  district  as  has
 been  told  yesterday  by  one  of  hen.
 Member  and  ail  of  them  fiow  from
 Madhya  Pradesh.  Large  quantities  of
 water  flow  in  them.  You  should  prepare
 such  schemes  for  them  that  the  remaining
 parts  of  Rajasthan  are  benefited  by  them.

 Secondly,  I  would  like  to  submit  that
 you  have  fixcd  a  uniform  definition  for
 the  small  and  marginal  farmers  of  the
 whole  country.  But  I  suggest  that  keep-
 ing  in  view  the  geographical  and  other
 factors,  you  may  bring  a  minor  change  in
 it.  Rajasthan’s  situation  is  quite  different
 from  that  of  other  States.  In  Rajasthan
 5  to  7  bighas  of  land  does  not  carry  any
 meaning.  It  is  so  less.  Because  it  is  a
 desert  area  and  its  fertility  is  also  very
 less.  Therefore,  you  should  reconsider
 your  decision.  It  is  so  because  in  other

 parts  15  bighas  of  land  is  allotted,  but  in
 Rajasthan  there  are  areas  where  75

 bighas  of  land  is  allotted.  Therefore,
 you  should  consider  your  decisions  and
 eohance  land  cciling  for  small  aod  margi-
 nal  farmers.
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 Thirdly,  the  Government  of  Rajasthan
 is  constructing  major  and  medium  projects
 by  spending  crores  of  rupees  from  which
 the  farmers  are  getting  benefits.  On  the
 other  hand  the  small  farmers  make  the
 irrigation  facilities  available  to  themselves
 by  digging  smail  wells  with  their  own
 efforts.  But  you  are  collecting  tux  from
 them  at  the  same  ra‘e  on  which  you  are
 collecting  from  those  farmers  who  «re
 availing  of  the  udvantage  of  the  canais.
 There  is  wide  difference  between  the  far-
 mers  who  make  irrigation  arrangements
 with  their  own  efforts  and  those  who
 avail  the  advantage  of  schemes  run  by  the
 Government  and  you  should  levy  taxes  on
 them  accordingly.  Ia  the  absence  of  such
 arrangement  th:  small  farmer  15  getting
 crushed.  The  hon.  Minister  of  Welfare
 is  also  present  here.  She  visits  R  .jasthao
 oftenly  and  ७  fully  aware  of  arrangements
 prevailing  there.  She  has  seen  that  the
 number  of  big  projects  aie  very  tess  in

 Rajasthan  aod  the  smill  farmers  have
 made  irrigation  arrangements  by  digging
 wells  themselves.  Keeping  call  these

 aspect  in  view,  you  should  make  such
 arrangements  which  muy  benefit  tbe  small
 farmers.  The  rates  of  the  tax  shou!d  not
 be  the  same  for  the  smali  farmers  as  is
 being  charged  from  those  farmers  who
 are  getting  irrigation  fuc.tities  from  Canals
 The  smali  and  marginal  f  rm:rs  do  not

 possess  much  land.  They  do  oot  have
 much  money.  They  do  not  earn  much.
 Theu  children  cannot  pursue  their  studies.
 How  can  then  they  ma:‘o'ain  their  famr-
 lies  ?  How  can  they  repay  your  loans  ?
 It  ts  my  submission  that  you  may  please
 take  appropriate  decision  in  respect  of
 small  and  ma  g  nal  farmers  k:eping  all
 these  factors  in  view.  If  you  provide
 non-refundable  money  to  the  small  far-
 mers,  then  they  can  dig  wells  cand  get
 more  and  more  benefits.  Harijans  and
 Girijans  will  also  come  under  this  cate-
 gory.  Their  condition  is  very  bad  in  this
 country,  and  they  find  st  very  difficult  to
 repay  the  money.  Therefore,  you  may
 please  considcr  this  aspect  scriously.

 You  have  undertaken  work  on  all  the

 ‘big  rivers  in  the  country.  It  is  because
 of  this  that  we  have  been  able  to  provide
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 irrigation  facilities  to  70  million  bectares
 of  land.  We  have  the  target  of  providing
 irrigation  facilities  to  113  million  hectares
 of  tand.  But  with  the  pace  we  are  pro-
 ceeding,  it  will  be  difficuls  to  achieve  the
 target.  For  that  it  is  very  necessary  that
 whatever  projects  we  have  prepared,
 should  be  so  implemented  that  we  may
 make  maximum  ofilisation  of  them.
 Otherwise,  it  so  happens  that  ‘Kuchcho’
 canals  break  the  embankments  and  their
 waters  goes  waste.  Sometimes  it  speads
 on  roids  and  sometimes  it  falls  ia  rivers
 and  rrvulets.  The  Government  has  spent
 crores  of  rupees  on  these  projects.  There-
 fore,  we  should  take  cancrete  steps  to
 avail  full  benefits  from  them.  Lastly, है
 want  to  draw  the  attention  of  the  Govern-
 ment  towards  a  very  important  point.

 As  dry  land,  requires  water,  simi'arly
 the  people  belonging  to  scheduled  castes
 wad  scheduled  tribes  need  your  sympathy
 aod  fellow-feeling.  If  I  start  reading  the
 entire  book  provided  by  your  Ministry,  it
 will  take  a  fot  of  time.  Therefore,  I  want
 to  say  something  about  some  particular
 institutions.  There  are  total  aumber  of
 55  posts  in  category  ‘A’  in  the  Ministry
 of  Water  Resources,  out  of  which  3  per-
 sons  belong  to  Scheduled  Castes  and
 there  is  no  one  from  Scheduled  Tribes.
 There  are  2  posts  of  Gazetted  Officers,
 out  of  which  7  persons  belong  to  Schedul-
 ed  Castes  and  no  one  from  Schedule.
 Tribes.  Out  of  8  posts of  non-gazetted
 officers,  10  persons  belong  to  Scheduled
 Castes  and  there  1s  no  one  from  Schedul-
 ed  Tribes.  As  against  159  posts  of

 employees  under  category  ‘C*,  17  persons
 belong  to  Scheduled  Castes  and  only  one
 person  belongs  to  Scheduled  Tribes.  Io

 group  ‘D’,  which  consists  of  labourcrs
 etc.,  only  ।  persans  belong  to  Scheduled
 Tribes.  Similarly,  there  is  no  person
 belonging  to  these  categories  in  Group  छिਂ
 and  ‘A’  in  Farakka  Barrage  Project,
 Oanga  Flood  Control  Project,  Sone  River
 Commission.  The  number  of  pecsons
 belonging  to  Scheduled  Castes  and
 Scheduled  Tribes  in  Mahi  Corporation.
 Sardar  Sarovar  Construction  Advisory
 Committee,  Brahmaputra  Board,  Betba
 River  Board,  Narmada  Contro!  Bourd  is

 very  lees.  It  is  my  submission  that  you
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 may  have  sympathy  towards  Harijans  and
 tribals  and  should  take  concrete  steps  to
 fill!  up  their  backlog  and  safeguard  their
 interests.  Since  time  is  short,  with  these
 words  I  support  the  Demands  of  Grants
 of  this  Ministry.  I  also  want  that  you
 should  get  more  funds  than  the  Demands
 you  have  made  so  that  our  people  may
 receive  more  and  mora  benefits.

 SHRI  DAL  CHANDER  JAIN
 (Damoh)  :  Mr.  Deputy  Speaker,  Sir,  I

 support  the  Demands  for  Grants  in  respect
 of  the  Ministry  of  Water  Resources,  but

 through  you  I  want  to  draw  the  attention
 of  the  bon.  Minister  towards  some  impor-
 tant  points.  Out  of  45°  districts  ia

 Midhya  Pradesn,  about  37  districts  h:ve
 come  under  the  grip  of  drought  this  year
 and  due  to  drought  various  difficulties
 have  arisen.  The  percentage  of  irrigation
 is  far  less  in  Madbya  Pradesh  than  other
 States.  Therefore,  tirst  of  all  ।  wat  to

 put  forth  a  demand  that  special  pro-
 giammes  miay  be  prepared  in  order  10

 being  Madhya  Pradesh  at  par  with  other
 Stites  in  the  matter  of  percentage  of

 irrigated  areas.

 Sir,  I}  want  to  speak  about  castern

 Madhya  Pradesh,  specially  about  the
 schemes  of  Bundelkhand,  Ponna  =  and
 Damoh  districts.  I  specially  want  to  draw
 the  attention  towards  the  Pancham  Nagar
 Irrigation  Scheme  in  Damob_  district
 which  has  been  pending  for  several  years.
 When  I  enquircd  about  this  from  the
 Central  Government.  ह  was  told  that  some
 information  bas  been  calied  for  from  the

 Governn.cat  of  Madhya  Pradesh  and  for

 quite  a  long  time,  the  Government  of

 Madbya  Pradesh  has  not  funished  the

 required  information.  I  am  of  view  that
 our  reaponsibility  does  not  end  after

 calling  for  the  information.  If  the  requi-
 site  information  has  not  been  received

 from  there,  the  Central  Goverament
 should  make  special  efforts  to  call  for  the

 information  aod  special  uttention  should
 be  paid  toward  its  implementation.  The

 second  scheme  is  the  Kane  Irrigation
 Project  in  Panna  district.  This  Project  is

 also  stuck  up  in  files.  I  request  the  bon.
 Minister  to  clear  this  scheme  also.
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 Sir,  ।  also  want  to  say  that  the  entire
 water  of  all  the  small  rivers  and  rivulets
 goes  waste.  An:cut  type  schemes  should
 also  be  prepared  for  them  so  that  the
 smali  farmers,  villages,  townships,  and
 backward  areas  may  avail  of  the  benefits
 of  this  water.  It  is  a  matter  of  pride
 that  we  have  become  seif-dependent  in
 foodgrains.  But  we  have  not  become
 self-dependent  in  pulses  and  oil.  We
 still  import  pulses  worth  crores  of  rupees.
 We  should  pay  special  attention  towards
 it.  ह  want  to  say  that  as  Madhya  Pradesh
 exports  pulses,  <fforts  should  be  made
 that,  there  is  more  production  of  pulses
 in  Madhya  Pradesh.  It  will  be  possible
 only  when  its  incomplete  irrigation  Pro-
 jects  ure  completed.

 Sir,  through  you,  1  submit  to  the  hon.
 Minister  to  get  completed  th:  incomplete
 irrigation  schemes  of  the  eastern  region
 of  Madbya  Pradesh,  specially  of  Bundel-
 khand.  I  am  sure  that  when  be  replies  to
 this,  we  wiil  feel  that  attention  has  been
 paid  tow.rds  the  points  put  forth  by  us.

 SHRI  BHARAT  SINGH  (Outer  Delhi):
 Mr.  Deputy  Speaker,  Sir,  I  support  the
 Demands  for  Grants  of  the  Munistry  of
 Water  Resources.  I  want  to  draw  your
 attention  specially  towards  Delhi.  There
 is  acute  shoriage  of  water  for  the  growing
 population  of  Delhi.  If  you  go  10  kms.
 from  here  to  Tughiakabad,  you  will  find
 thet  women  form  queues  during  night  or
 early  in  the  morning  to  fetch  water  from
 small  water  tanks  dug  3  fee:  deep  by  the
 side  of  the  roads.  Earthen  pots  are  put
 in  que  there.  They  arc  facing  gieat  hard-
 ship.

 Similar  is  the  case  of  rehabilitation
 colonies.  In  the  countrysidc,  there  are
 two  villages  called  Karala  and  Grewara.
 There  bas  been  shortage  of  water  in  these
 villages  too.  100.0  million  gallons  of  water
 comes  from  Haryana  to  Haiderpur  plant.
 It  is  treated  there  and  supplies  to  public
 ऑ  the  villages  and  the  city.  Similarly,
 the  second  plant  in  Delhi  has  been  set  up
 in  Sahdara  and  the  water  of  Ganga
 reaches  there  from  U.P.  This  water  is
 also  treated  and  supplied  to  the  public.
 Though  this  water  has  been  available  for
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 last  several  years  but  the  popalation  is
 growing  day  by  day.  Today  the  ८०
 lation  has  increased  4  times  and  the  water
 shortage  contitues  to  increase.  ।  want
 that  the  bon.  Minister  may  pay  attention
 towards  it.  The  water  quota  for  Delhi
 from  U.®.  and  Haryana  muy  be  increased.
 As  it  is,  the  Government  has  set  up  tube-
 wells  and  has  also  made  a  lot  of  efforts
 in  this  regard.  Pure  air  and  pure  water
 sre  very  essential  for  human  beings.

 Delhi  is  the  capital  of  India.  When  it
 faces  water  shortage,  we  face  considcrable
 difficulties.  The  water  quota  from
 Haryana  and  Delhi  may  be  increased  so
 that  we  are  able  to  set  up  one  more  plant
 to  supply  water  to  the  growing  popula-
 tion  in  rehabilitation  colonies,  villages
 and  flats  constructed  by  the  D.D.A.

 I  want  to  draw  your  attention  towards
 agricelture.  You  will  find  that  tbe  land
 of  Delhi  is  being  acquired  daily  and  land
 for  agriculture  is  gradually  reducing.  The
 farmers  require  more  irrigation  facilities.
 For  this  purpose  water  is  being  supplied
 from  tube-wells  at  some  places  and  at
 some  places  it  is  supplied  from  ‘nullah’.
 But  canal  water  is  not  available  to-day.
 There  is  shortage  of  water  in  canuais.
 The  canal  banks,  whom  we  cali  ‘Patariis’
 have  broken.  As  a  result  of  this,  water
 spills  over  at  piaces  and  goes  waste.
 There  is  no  rain  these  days  and  there  is
 shortage  of  fodder  for  cattle.  Earlier,
 poods  were  got  filled  with  water  and  the
 animais  used  to  drink  water  from  these
 ponds.  But  this  also  has  become  difficult
 these  days.  Therefore,  there  15  a  greater
 need  of  water  in  Delhi  so  that  more  and
 more  areas  are  irrigated.  Water  has  been
 supplied  from  ‘nuliah’  to  10  to  12  villages.
 There  are  20  to  3  more  villages  and  they
 should  also  get  water.  You  are  going  to
 spend  Rs.  12  crores  this  year.  I  want
 that  this  scheme  may  be  started  as  early
 as  possible  so  that  means  of  irrigation
 are  increased  to  yield  better  crops  of  the
 farmers.

 You  know  that  major  portion.  of
 Delhi's  population  consists  of  people  who
 have  come  from  outside.  They  want  to
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 live  in  Delhi  more  confortably,  We  want
 that  more  and  more  areas  in  villages  are
 irrigated.  The  water  level  in  the  tube-
 wells  has  gone  down  these  days.  Why
 has  it  gone  down  ’  Because  flood  has  done
 a  good  job  and  the  drains  bave  been
 cleaned.  When  there  is  no  water  in  the
 drains,  the  watec-level  in  the  tube-wells
 goes  down.  3  feet  high  wall  may  be  cons-
 tructed  on  the  banks  of  all  the  drains  so
 that  the  drains  may  remain  filled  with  3
 feet  water  all  the  time  and  the  tevel  of
 tube-well  water  does  not  go  down  ana
 more  and  more  land  is  irrigated.  ।  hope
 that  the  hon.  Minisior  wif!  pay  attention
 towards  Delhi,  its  villages  and  the  colonies.
 I  fexr  that  there  may  not  be  so  much
 shortage  of  water  for  the  increasing  popa-
 lation,  that  we  may  have  to  supply  water
 through  ration  cards.  This  is  the  appre-
 hension.  Therefore,  I  want  that  the  hon.
 Minister  should  pey  more  and  more
 attention.  You  can  visit  my  area  and  see
 for  yourself  as  to  how  women  form
 queues  for  water.  You  must  pay  attention
 towards  it.

 With  these  words  I  thank  you  and  con-
 clude.

 SHRI  RAMASHRAY  PRASAD  SINGH
 Gahanabad):  Mr.  Deputy  Speaker,  Sir,
 I  thank  you  for  giving  me  time  wo  speak.
 The  Demands  of  the  Ministry  of  Water
 Resources  are  being  discussed.  These  are
 discussed  every  year  but  I  would  like  to  aay
 to  the  hon.  Minister  that  the  present  situa-
 ton,  as  we  observe  daily,  is  causing  great
 concern  and  only  your  Department  can  do
 something  to  remove  this  situation.

 Ours  is  an  agricultura)  country  and  60  to
 70  per  cent  people  of  our  country  are  engaged
 in  this  occupntion.  But  today,  agticolture  is
 becoming  unprofitable.  One  reason  for  it  is
 that  ao  effort  is  made  to  find  out  some  per-
 manent  solution  for  the  problem.  The
 situation  is  worsening  day  by  day  and  lakhs
 of  people  are  becoming  jobless.  People  are
 migrating  to  the  cities  and  they  are  not  taking
 interest  in  agriculture.  I  want  to  say  that
 you  should  take  some  concrete  steps  in  this
 regard  and  the  pcople  should  get  full  benefits
 of  the  schemes  undertaken  by  the  Govern-
 ment.
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 Secondly,  we  face  floods  and  drought
 problems  which  effect  lakhs  of  people  every
 year.  You  cannot  get  away  from  these  pro-
 blems  as  long  as  you  do  sot  find  their

 Permanent  solution.  We  have  so  many
 rivers  but  we  do  not  make  proper  use  of
 them  and  that  is  why  some  parta  of  our

 country  face  flood  problem  and  other  parts
 face  drought  problem.  In  our  country,  a

 major  part  of  agriculture  depends  on  rain
 Gods.  If  our  Ministry  of  Water  Resources
 does  its  duty  seriously,  the  prevailing  chacs
 in  the  rural  areas  can  be  removed.  The
 main  benefit  of  it  will  be  that  people  will
 take  interest  in  agriculture  and  they  will
 consider  it  as  an  industry.

 Now  I  want  to  say  something  about  my
 own  constituency.  There  are  such  rivers  in
 our  area  which  damage  our  land  every  year.
 The  per  acre  production  of  that  land  is  150
 mound  of  peddy  and  75  mound  of  wheat.
 You  will  find  that  the  land  of  about  50

 villages  io  that  area  has  become  desert  and
 has 3  to -  feet  high  layer  of  sand.  The
 fields  in  some  villages,  such  as  Doulatpur,
 Arheet,  Govindpur,  Wadbuganj,  Koroma,
 Madhopur  etc.  have  become  sandy  because
 they  are  situated  on  cube  banks  of  rivers.
 The  Central  Government  should  formulate  a

 plan  to  clear  the  sand  becaus:,  farmers  in
 that  area  have  become  landless  and  they
 have  become  labourers.

 There  is  a  Muhana  Dam  Project  for  our
 area  which  has  been  pending  with  the
 Central  Water  Commission  for  the  last  ”

 years  but  it  has  not  yet  bcen  cleared.  Same
 is  the  condition  of  Dardha-Pun  Pun  Project.
 If  you  clear  both  these  projects  they  will

 greatly  benefice  the  areas  of  Aurangabad,
 Gaya,  Jahanabad,  Masoudi  ind  Dhanrua
 and  these  areas  can  be  saved  from  calamity
 of  floods  and  drought.  Therefore,  you
 should  clear  these  projects  at  your  carliest.

 With  these  words,  I  conclude.

 SHRI  DILEEP  SINGH  BHURIA
 (Jhabua):  Mr,  Deputy  Speaker,  Sir,  I  rise

 to  support  the  Demands  for  Grants  of  the
 Ministry  of  Water  Resources.  Ours  is  a
 agricultural  country.  After  independence,
 we  have  mobdlised  our  various  irrigation
 fesources,  asa  result  of  which  today  our
 country  has  record  production  of  foodgrains.
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 I  would  like  to  say  oneor  two  points  to
 the  hon.  Minister.  We  can  irrigate  lakhs  of
 acres  of  land  in  our  country  with  our  big
 irrigation  projects  like  Narmada  Sagar
 Project  and  Ban  Ganga  Project  and  we  can
 also  generate  power  from  them.  But  tise
 cost  of  these  projects  is  accelerating  day  by
 day.  The  project  which  could  have  been
 completed  with  Rs.  10  crores  will  now  cout
 Rs.  100  crores.  The  Water  of  our  national
 rivers  goes  waste  into  the  sea.  Why
 should,  therefore,  we  not  make  use  of  this
 Water  7

 You  may  complete  the  project  in  10
 years  or  in  20  years  but  you  bave  to
 formulate  such  schemes  to  utilise  the
 water  which  goes  waste  into  the  sea.  If
 such  projects  216  not  undertaken  by  you
 it  will  be  difficult  to  construct  dams  on
 theese  rivers  after  15  or  20  years.  Our
 National  water  is.  cither  being  utilised  by
 other  people  or  it  is  going  waste  into  the
 sea.  I  would  ask  the  bon.  Minister  as
 to  why  the  construction  work  of  Narmada
 Project  is  not  being  taken  up  immediately,
 I¢  would  benefits  a  large  number  of  people
 and  electricity  will  also  be  generated  from
 it  Gujarat  has  a  already  spent  Rs.  400
 crores  on  Sarada  Sarowar  without  the
 permission  of  the  Centre  and  work  on  it
 is  going  on  speedily.  Madhya  Pradesh
 areas  will  be  submerged  under  it.  The
 foundation  Stone  of  Indira  Sarowar  was
 laid  ०  our  late  Prime  Mboister  Shrimati
 Indira  Gandhi  on  23rd  Oct.,  1984  but  it
 has  not  been  given  clearance  dll  now.
 Whether  it  is  Bargi  Diversion  pian,
 Narmada  Sagar,  Oakareshwar,  Maheshwar,
 Maan  or  Jobet  scheme,  ail  rivers  connec-
 ted  with  them  pass  through  Madhya
 Pradesh  but  other  States  are  bonsfiting
 from  them.  Our  colleagues  from  Gujarat
 Maharashtra  and  Uttar  Pradesh  who  are
 sitting  here,  are  taking  the  benefits  of  the
 water  of  Madbya  Pradesh.  Why  are  you
 treating  the  people  of  Madhya  Pradesh
 like  this  2  I  would  request  the  hon.  Minis-
 ter  to  take  up  these  projects  ी ० ० ह ह म
 The  people  of  Madhya  Prodesh  are  poor.
 The  farmers  of  Madhya  Pradesh  are  poor.
 Therefose,  you  should  make  arrangements
 to  provide  water  to  their  fields.  But  these
 projects can  oaly  be  taken  up  if  you  pro-
 vide  funds  for  them.
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 I  would  like  to  say  one  more  thing

 that  why  are  you  expecting  heip  from  the
 World  Bank.  The  cost  of  these  projects
 get  increased  duc  to  this  aad  multi  nsatio-
 nal  companies  aleo  get  themselves  involved
 in  it.  Uinterruptions)  I  am  concluding  in
 -  Minute  or  two.  Instead  of  depending  on
 others,  you  should  take  up  the  works  of
 these  projects  at  your  own  level  because
 these  programmes  directly  relate
 to  the  farmers  and  they  will  bring
 Prosperity  in  our  country.  Therefore,
 instead  of  the  World  Bank,  the  Central
 Government  should  provide  funds  for
 these  projects  in  the  Seventh  Five  Year
 Plan  so  that  these  can  be  completed.

 Similarly,  these  is  one  Mahi  Project
 which  has  been  peading  for  last  10  ycars.
 At  that  time  its  cost  was  Rs.  36  crores  but
 now  it  has  increased  t  Rs,  76  crores,
 The  State  Government  has  already  spent
 a  sum  of  Rs,  10  crores  on  it.  For  the
 projects,  for  which  you  have  sanctioned
 adm  jnistrative  cost,  employees  have  been
 posted  there  and  they  are  getting  their
 salaries.  In  this  way  crorea  of  rupees  are
 going  waste.  You  should  complete  these
 Projects  in  a  planned  manner.

 With  these  words  I  thank  you  and
 support  the  Demand  for  Grants.

 SHRI  SYED  MASUDAL  HOSSAIN
 (Mursbidabad)  :  Mr.  Deputy  Speaker,  Sir,
 the  hon.  Members  are  telling  about  the
 difficulties  of  their  Own  areas  duc  to  tbe
 shortage  of  water  resources.  There  are
 six  rivers  in  Murshidabad  district.  which
 are  causing  heivy  erosion.  These  are
 Ganga,  Padma  and  Bhairav  rivers.  They
 are  al!  causing  heavy  crosion  and  they
 affect  about  120  kms  area.  Mra.  Bajpai
 went  there  during  elections  and  addressed
 Meeting  at  Dhermtara  in  Farrakha  and
 she  knows  as  to  what  had  happened  to
 that  area.  There  is  heavy  erosion  ia  120
 kms  area.  Just  below  the  Jangipur  area,
 the  distance  between  Ganga  and  Bhigirath:
 is  lees  than  one  km  sod  if  both  rivers
 merge  there,  the  entire  arca  upto  Shanti-
 pur  will  disappear  from  the  map  of  Indis.
 The  Bhagwandayoli  area  which  is  on
 upper  side  of  the  Ganga  1s  adjacent  to
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 Bangladesh.  The  Murshida  dist:ict  area  is
 also  Contiguous  to  Bangladesh  from
 where  this  river  passes.  If  you  could  not
 check  this  erosion  it  will  create  much
 difficulty.  Therefore,  you  should  pay
 attention  towards  it.  This  issue  was  dis-
 cussed  earlier  also  in  the  House.  I  hope
 hon.  State  Minister  Shri  P.  R.  Das  Munsi
 has  told  you  about  the  erosion  problem
 in  my  district  and  you  might  have  received
 ao  application  from  our  State,  It  is  not
 possible  for  the  State  Government  to
 check  erosion  of  as  tong  an  area  as  120
 kms.  Therefore,  ह  am  repeatedly  requesting
 you  in  this  regard.

 ।  have  already  suid  about  Rajasthan.
 Water  resources  ase  not  property  utilised
 there.  You  should  pay  attention  towards
 the  construction  of  canal.  At  present  the
 condition  in  the  State  is  very  bad.

 With  these  words  I  conclude.

 SHRI  C.  JANGA  REDDY  (Hanam-
 konda):  Mr.  Deputy  Speaker,  Sir,  two  big
 rivers  flow  io  Andhra  Pradesh.  Telugu
 Ganga  is  much  in  the  news.  The  work  is
 going  on  an  Telugu  Ganga  without  your
 sanction  and  till!  now  Rs.  200  crores  have
 been  spent  on  it  by  the  Government  of
 Andhra  Pradesh.  Similarly  if  an  upner
 dam  is  also  constructed  by  the  Karnataka
 Government  on  thia  river,  there  wil!  be  no
 water  for  the  Telugu  Ganga  project  so  it
 is  not  understood  as  to  what  will  happen
 to  the  investment  of  Rs.  800  crores.  Why
 the  distance  between  the  Central  and  State
 Governments  is  widening  2  You  should
 call  the  State  Government  representatives
 and  find  out  a  solution  to  this  problem.
 Otherwise  they  will  continue  their  work
 without  your  permission.  I  would  request
 you  kindly  get  this  work  stopped  under
 the  law.  The  Andhra  Pradesh  Govrrn-
 ment  has  started  the  construction  work  of
 the  dam  without  your  permission  and  if
 Karnatana  Government  also  constructs
 dam,  from  where  the  water  will  come in
 Krisboa  river  for  two  years.  I  request
 you  to  pay  attention  towards  it.

 I  want  that  as  you  have  constiiuled
 Authorities  for  big  rivers  such  as  Ganga
 Authority,  you  should  also  se:  up  Krishna
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 River  Authority  ond  Cauvery  Valley
 Authority  on  the  same  line.  No  Govern-
 ment  has  the  capacity  to  atilise  2000
 TMCFT  Water  from  Godavari.  Andhra
 Pradesh  has  no  water.  The  Andbra
 Pradesh  Government  is  pining  for  water
 and  clectricity.  There  is  neither  water
 nor  electricity  available  there.  Hvderabad
 is  facing  acute  shortage  of  water.  People
 there  are  dying  for  want  of  water.  If  this
 condition  cont:nues,  water  will  be  distri-
 buted  there  on  ration  cards  and  Govern-
 ment  of  Andhra  Pradesh  is  going  to  do
 that.  Such  is  the  situation  there.  There-
 fore,  ।  want  that  the  proposed  projects
 in  that  area  should  be  given  clearance

 immediaicly.  660  MW  of  power  is  gene-
 rated  from  iInchchampall  Dum  sand
 Nekberakad  is  getting  water  from  it.
 Besides,  water  can  alse  be  supplied  to
 Hyderabad  from  this  Dam.  100  MW  of

 power  can  be  generated  if  a  dam  is  cons-
 tructed  at  Bhopalpatnam.  This  project
 should  be  given  clearance  immediately  by
 you.  Ilo  this  way,  by  constructing  these
 two  dams,  flow  of  water  can  be  controlied.
 In  the  absence  of  these  dams,  three  dis-
 tricts  are  getting  flooded  every  year.  This
 year  floods  hive  caused  heavy  d  mage
 worth  Rs.  1000  crores.  This  could  have
 been  saved  und  water  could  have  been

 supplied  to  the  drought  affected  areca.

 Only  Polwaram  Segorawari  water  cannot
 be  controlled  by  them.  Therefore,  1  want
 that  a  plan  at  the  national  टि)  should  bs
 formulated.  These  big  rivers  should  be
 under  your  control.  Just  now  one  of  our

 colleagues  was  (telling  about  Pochampad
 Project.  He  said  the  correct  thing.  5
 TMC  earth  was  estimated  by  1987  in

 Pochampad  Project  but  till  now  8  TMC
 earth  has  come  iait.  It  will  reduce  its
 life  span.  Earlier  its  life  span  was  100

 years  but  now  it  will  be  filled  with  the
 eacth  in  25  to  3  years  time.  Due  to
 less  depth,  the  water  spills  over  and  goes
 waste  in  to  the  sea.  To  utilise  this  water,
 the  consiruction  of  high  level  canal  and

 digging  of  flood  channels  are  must.  The

 proposal  has  come  to  the  Centrul  Govern-
 ment  and  it  is  very  essential  to  give  clear-
 ance  to  it  at  the  earliest.  In  addition,  it
 is  also  necessary  to  provide  adequate  fund
 -  that  this  dam  can  be  fully  utilised.  It
 is  very  necessary  for  the  Central  Govern-
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 ment  to  provide  funds  for  the  constructions
 of  high  level  canal  af  the  carliest.  Such
 assurance  was  given  by  late  Shrimati
 Indira  Gandhi  in  her  last  speech  in  Oct.,
 1984  in  a  public  mecting  held  at  Jangeon.

 I  would  like  to  say  one  thing  more.
 This  year,  1.75  lakh  acres  of  land  have
 teen  brought  under  irrigation  from
 Pochampad  Project  but  due  to  the  Sess
 water  the  peddy  crop  has  withered  in  that
 area.  When  the  Maharasatra  Government
 was  requested  to  supply  water  for  this
 project  from  its  dam,  it  refused  and  asa
 result  of  that  peddy  crop  in  1.75  lakh
 acres  of  land  withered  away.  With  this
 neither  Maharashtra  Government  nor
 Andhra  Government  lost  sny  thing.  It
 caused  loss  worth  lakhs  of  rupees  only  to
 the  farmers.

 I  would  like  to  say  one  thing  more  also.
 As  we  have  national  grid  in  regard  to
 electricity,  we  should  form  2  national!  grid
 of  water  also  from  where  water  can  be
 provided  to  the  withering  crops  so_  that
 crops  may  be  saved.  To  make  the  use  of
 Krishna-Godavari  water,  National  Goda-
 vari  Valley  Authority  and  Krishna  Valley
 Authority  should  be  formed  at  national
 level.  If  any  State  constructs  a  dam
 without  the  permission  of  the  Centie,
 efforts  should  be  made  to  stop  them  and  a
 jaw  should  be  enacted  for  this  purpose.
 If  a  project  has  no  water  it  is  of  no  crores
 use  whether  it  is  constructed  with  a  cost  of
 Rs.  20  crores  or  Rs.  800  crores.  It  will
 be  a  great  loss  of  our  nations]  wealth.
 Therefore,  you  should  take  stern  action  to
 check  such  practice.  Tamil  Nadu  may
 pay  ot  not  for  it  but  Telagu  Ganga  will
 be  completed.  But  if  water  is  not  there,
 what  can  be  done  for  that?  Your  per-
 mission  is  must  in  such  cases.  If  any  one
 starts  work  without  your  permission,  you
 should  take  sern  action  against  that  State.
 You  arc  afraid  that  if  you  take  action,
 you  will  lose  votes.  That  is  why  you  do
 not  take  action  but  it  will  cause  great  loss
 to  the  country.  13  Iakb  acres  of  land  will
 be  broughr  under  irrigation  with  Pocham-

 pad  Project  but  15  years  have  passed  and
 only  3  lakbs  acres  of  land  could  be
 brought  under  irrgation.  How  and  when
 the  rest  10  lakhs  acres  of  land  will  be
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 brought  under  irtigation  2  You  have

 taken  loan  of  Rs.  775  crores  from  the
 World  Bank  io  the  name  of  modernisation
 of  Krishna  Barrage.  What  does  it  mean  2
 Some  one  does  not  have  even  a  single  giass
 of  water  whereas  the  other  is  drinking  two

 glasses  of  water  and  you  are  spending
 such  a  huge  amount  to  atubilwe  it,  what
 sort  of  natural  justices  is  this  7

 With  these  words  ।  conclude.
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 MR.  DBPUTY  SPEAKER  :  The
 Minister  will  reply  tomarrow.  The  House
 now  stands  adjourned  to  meet  tomorrow
 at  $1  a.m.

 18.38  brs.

 The  Lok  Sabha  then  adjourned  till  Eleven

 of  the  Clock  on  Thursday,  April  9,  1487]
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